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towards a cleaner Karnataka

No.PCB/DBP-R0/2023-24/ 95 =~ Date: 5y 2023

To,

The Member secretary,

Karnataka State Pollution Control Board,
Parisara Bhavan, Church Street
Bengaluru-560001

Sir,

//Kind Attention: Legal Section, Head office //

Sub : Submission of status report in respect of 0.A.No.104/2022 filed before the National
Green Tribunal, South Zone, by Sri.GirishN.P. v/s State of Karnataka and others — reg.

Ref l.
2.
3.

XN A

This Office status report submitted to Board Office on.25.10.2022.

This Office status report submitted to Board Office on.24.11.2022.

Hon’ble NGT Order in respect of O A No 104/2022 01.11.2022, 21.09.2022
and 01.12.2022

This Office status report submitted to Board Office on 9.01.2023

Hon’ble NGT Order in respect of O A No 104/2022 17.02.2023

This Office status report submitted to Board Office on 24.03.2023

Hon’ble NGT Order in respect of O A No 104/2022 dated:31.03.2023

This Office status report submitted to Board Office on 26.05.2023

Hon’ble NGT Order in respect of O A No 104/2022 dated:3.07.2023

whFkhh Rk RNk

With reference to the above subject. Board office vide its E-mail dated 07.10.2022 has forwarded
the Original Application O.A.No.104/2022 filed before the National Green Tribunal, South Zone,
by Sri.GirishN.P. v/s State of Karnataka and others in respect of pollution/contamination of the
Nagarakere Lake and Chikkatumakuru lake. Further this Office has submitted the status report on
vide ref (1), (2) (4) (6) & (8).

Now based on the directions of Hon’ble NGT vide order dated 3.07.2023, status report is prepared
and submitted alongwith annexure for your kind reference.

This is for your kind information and needful

Encl: As above

Yours faithfully,

Enviroﬁ%ental fficer
Regional Office-Doddaballapura

Environmental Pollution is Social Evil, Prevent it. Saforto] ai)a@id's TOWINIT LT, edabq QooS 2.







AS PER THE DIRECTIONS OF THIS HON'BLE TRIBUNAL

DATED 03.07.2023, THE STATUS REPORT IS FILED IN

RESPECT OF THE FOLLOWING 4 LAKES.

e ol ol

Nagarakere Lake. _
Majarahosahalli Lake (Chikka Tumakuru Lake).
Doddatumakuru Lake.

Veerapura Lake.

In so far as the Nagarakere Lake, and Majarahosahalli Lake
(Chikkatumakuru Lake), Karnataka State Pollution Control
Board has already filed a detailed Status Report dated
25.10.2022 and copy of the same is produced herewith and
marked as Annexure-1 for the ready reference -of this Hon'ble
Tribunal. Analysis report of the Nagarkere Lake and
Majarahosahalli Lake (Chikkatumakuru Lake) are enclosed

In so far as the Doddatumakuru Lake: The area of the said lake
is about 295 Acres 23 Guntas situated towards downstream of
Chikkatumakuru Lake at a aerial distance of about 1.73 Kms.,
and over flow from Chikkatumakuru Lake enters the
Doddatumakuru lake. The sewage generated within the limits of
Doddaballapur City Municipal Council and Bashettihalli Town
Panchayath is entering into Chikkatumkur Lake and there is a
continuous over flow from the Chikkatumakuru Lake to
Doddatumkur Lake. If the pollution of Chikkatumakuru Lake is
not prevented and controlled and the water quality is not
restored, Doddatumakuru lake water pollution cannot be
controlled.

If Doddaballapur City Municipal Council and Bashettihalli Town
Panchayath takes steps to restore the water quality of
Chikkatumakuru Lake, the water quality in the Doddatumakuru
lake can be restored, and any steps to restore the water quality of

Doddatumakuru lake without restoring of Chikkatumkur Lakeis

of no use.

Further, it is also observed that, within the Ilimits of
Doddaballapura City Municipal Council, some of the residents



are undertaking Yarn Dyeing activity in their houses in small
quantities, and the waste water from dyeing activity is discharged
directly into the Storm Water Drain and the Sewer Line, and the
same is directly joining the Chikkatumakuru Lake. In this
regard, the Doddaballapura City Municipal Council has to take a
thorough step to identify those residences where the dyeing
activities are illegally carried out and take immediate steps to
stop such activities, and the Karnataka State Pollution Control
Board officials extend all support to the officers of the
Doddaballapura City Municipal Council, for joint inspection and
render all assistance in this regard, and necessary directions may
be issued to the Doddaballapura City Municipal Council in this
regard.

The officers of Karnataka State Pollution Control Board are
monitoring the Bashettihalli Town Panchayath area regularly;
observed that the sullage along with sewage from the UGD
network area within the limits of Bashettihalli Town Panchayath
is flowing in to the natural Nala and joining the Chikkatumakuru
Lake.

The Bashettihalli Town Panchayath has not provided any Sewage
Treatment System to treat the sewage from the UGD network
area and sullage from the Town Panchayath limits. Karnataka
State Pollution Control Board has filed a criminal case against

the Bashettihalli Town Panchayath which is pending for

consideration before Judicial Magistrate I Class, Doddaballapura.
And also a criminal case is filed against Doddaballapura City
Municipal Council in CC No. 603/2023 before the Judicial
Magistrate I Class, Doddaballapura.

Regarding Veerapura Lake is concerned, towards its
upstream, an industrial area is established by the Karnataka
Industrial Area Development Board, and now there are about
27 Industries, the particulars of which are as follows:

Red Category Industries: 6 Nos.
Orange Category Industries: 3 Nos.
Green Category Industries: 17 Nos.

White Category Industries: 1 Nos. -



The particulars of the Red Category Industries are as follows:

a) M/s.BPL Limited:

eM/s. BPL Limited is a large Red Category Industry
manufacturing Printed Circuit Boards of capacity
50,000 Sq.Mtrs., per month; obtained the consent for
operation vide Order AW-334588, dated 25.11. 2022
valid up to 30.06.2026 under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974 and
the Air (Prevention & Control of Pollution) Act, 1981.

e The domestic water consumption is about 12.5 KLD and
the sewage generated is 11.5 KLD. For the purpose of
industry is 172.7 KLD and the effluent generated is
147.0 KLD. The industry has provided Sewage
Treatment Plant for treating domestic effluent of 15
KLD and Effluent Treatment Plant for treating
industrial effluent of capacity 150 KLD.

e The treated sewage utilized for on land for gardening
and the treated effluent of 87 KLD being reused for
processing and remaining 60 KLD utilized for on land
for gardening within premises as per the Terms and

~ Conditions of the consent. Industry has 7.5 acres of
green belt. Land is sufficient to used the treated
effluent.

b) M/s Himathsingka seide Ltd.

M/s Himathsingka seide Ltd., located Plot No. 23/A,
KIADB Industrial area, Veerapura, Doddaballapura,
Bengaluru Rural District- It is a Large Red- industry
obtained the consent from the Board for Manufacture of
followings: ’

1) Spun silk of capacity 410 MT/Annum (34.17
MT/Month)

2) Cotton and blended fabrics of capacity 4,28,500
sq. mts./Annum (35708.33 sq. mts./Month)

3) Dyeing of silk /yarn of capacity 30,000 kgs/Month



4) Pile fabrics of capacity 2,88,000 Mts./Annum
(24000 Mts./Month) '
5) Natural silk / blended fabrics of capacity 25.51
~ lakhs sq. mts./Annum (2.13 lakhs mts./Month)

Consent for operation vide Order AW-331896, dated
23.06.2022 valid upto 30.06.2026 under the provisions
of the Water (Prevention & Control of Pollution) Act, 1974

-and the Air (Prevention & Control of Pollution) Act,

1981.

The domestic water consumption is 75 KLD and sewage
generated is 60 KLD. The process water consumption is
250 KLD and effluent generation is 250 KLD.

Domestic effluent is being treated in sewage treatment
plant of capacity 60 KLD followed by RO-1 and ERP -
RO2 (effluent recycling plant). The RO permeate is
collected in final collection tank and reused back to
process. The RO reject is being used for gardening during
summer season. During rainy season the same is bieng
treated in RO 3 stage followed by MEE and ATFD. They
have green belt of 8 acre.

Trade effluent generated from the process and Boiler
blow down is being treated in the existing ETP of capacity
400 KLD followed by 3 stage RO. The RO permeate is
being used back in the process and RO reject is being
treated in MEE and ATFD. |

c) M/s Jodhani Paper India Pvt Ltd.,

M/s Jodhani Paper India Pvt Ltd.; located at No.32 and
33, KIADB Industrial Area, Bashettyhalli,
Doddaballapur, Bengaluru Rural District. It is a Large

" Red category industry obtained the consent from the

Board for Manufacture of Unbleached kraft paper by
using waste kraft papers of capacity 6000 Ton per Month
consent for operation vide order AW-326368
Dated:24.08.2021 for the period up to 30.06.2026.



d) M/s.

The domestic water consumption is 14 KLD and sewage
generated is 11.5 KLD. The process water consumption |
is 172 KLD and effluent generation is 149 KLD.

Domestic effluent is being treated in the in 15 KLD Eco
STP; trade effluent is treated in ETP of capacity 250 KLD
and recycled back completely into process.

As there were complaints against this industry, the
Board has issued a Prohibitory order under Section 32
(1)(C) of the Water (Prevention and Control of Pollution)
Act, 1974 vide order No.120 dated:10.08.2022 and notice
of proposed direction under Section 33 (A) of the Water
(Prevention and ‘Control of Pollution) Act, 1974 vide order
No. 121 dated: 10.08.2022. The industry was called for
personal hearing on 19.11.2022. The industry has
submitted that it has taken all the necessary steps not to
discharge any effluent outside and has maintained Zero
discharge, and thereafter, the Board has permitted the
industry to carry on its operations. Copy of the notice of
proposed direction and copy of the personal hearing held
are produced herewith enclosed marked as Annexure-2.

During the inspection there was no discharge of effluent
to outside was observed and trade effluent is being
treated in ETP and recycled back completely into
process.

Mach Aero Components (I) Limited,

M/s. Mach Aero Components (I) Limited Plot no. 112C,
2nd Cross, KIADB Industrial Area, Bashettihalli , Kasaba
Hobli, Doddaballapura taluk, Bengaluru Rural D1strlct

This unit is large Red category industry has obtained the
consent for Manufacture of Civil Aviation components
(general engineering using CNC machines with
electroplating) of capacity 2,88,000 Nos./Annum ( 24000
Nos./Month) under the Water (Prevention & Control of
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Pollution) Act, 1974 and the Air ( Prevention & Control
of Pollution) Act, 1981 valid for the period upto
30.06.2026.

The domestic water consumption is 10 KLD and sewage
generated is 8.0 KLD. The process water consumption is
16 KLD and effluent generation is 16 KLD

Domestic effluent is being treated in the in 16KLD Eco
STP and used for gardening, trade effluent Treated in
ETP of 16 KLD and used for gardening. Industry has
about 1.5 acres of land for gardening.

e) M/s Foundation for Neglected Disease Research

f) M/s.

M/s Foundation for Neglected Disease Research at Plot
No.20 A, KIADB Industrial Area, Sy.No.94, Veerapura
Village, Doddaballapura, Bangalore Rural District. The
unit is a Small Red category Industry engaged in
Research and Development activity. The consent for
operation valid upto 30.06.2024 under provision of
Water (Prevention & Control of Pollution) Act, 1974 and
the Air (Prevention & Control of Pollution) Act, 1981.

The domestic water consumption is 0.9 KLD and sewage
generated is 0.7 KLD. The process(washings and
laboratory)water consumption is 0.5 KLD and effluent
generation is 0.5 KLD

Domestic effluent is being disposed to ST & SP. trade
effluent is treated in primary treatment tank and sent to
CETP for further treatment.

.Indo Mim Tec Pvt Ltd.

M/s. Indo Mim Tec Pvt Ltd., at Plot No.43-45, Plot
No.43-45, Veerapura Village, KIADB Industrial area,
Doddaballapura, Bangalore Rural Dist. The unit is a

- Large Red category industry has obtained the consent

for Ceramic Trays-10 MT/month, Complex shaped metal
parts -60 MT/month and Surface finishing process-400
Sgm/month vide order No. AW-331778 dated:



17.06.2022 for the period up to 30.06.2026 under the
provisions of Water (Prevention & Control of Pollution)
Act, 1974 and the Air (Prevention & Control of Pollution)
Act, 1981.

e The domestic water consumption is 70 KLD and sewage

generated is 56 KLD. For the process water
consumption is 56 KLD and effluent generation is 40
KLD '

* Domestic effluent is being Treated in STP of capacity
100KLD (MBR) and used on land for gardening. they
have green belt area of 16,152 sq m (1.6152 Hectare).
Hence, they have a sufficient land to use the treated
effluent into on land for gardening.

- o Trade effluent is Treated in ETP of capacity 100KLD with

- RO system. The RO permeates (28 KLD) is being reused

back to the process after treatment in 2 stage RO Plant

(5 Kl/hr) and remaining 30% RO rejects (12 KLD)
handed over to CETP further treatment and disposal

The particulars of the Orange Category Industries are as follows;
* In so far as Orange Category Industries are concerned, there
are three such Industries in the said industrial area. Three of
them have obtained consent from the Board and operating in
accordance with the Terms and Conditions. They have
provided Effluent Treatment Plant and Sewage Treatment
Plant for treatment of domestic as well as trade effluents
generated from the process.

The particulars of the Green Category Industries are as follows;

a) There are 17 Green Category Industries in Veerapura
Karnataka Industrial Area Development Board Area.

b) One industry namely M/s Praxair India Pvt. Ltd., has closed
its operations ‘

¢) One more is newly industry was identified and a notice was
issued to the said industry to comply with the provisions of
Water (Prevention and Control of Pollution) Act, 1974.




d) M/s Supreme Solar Projects Pvt. Ltd.”

M/s Supreme Solar Projects Pvt. Ltd.” accorded the
consent under the Green Category for manufacture of
15000 numbers/Month of Electrical Geysers; 15000
numbers/month of Solar Water Heaters vide order no.
AW:-114054 dated: 20.08.2020 for the period up to
31.12.2023.

Earlier, on 03.04.2021, Board has issued a closure
direction to the Supreme Solar on the ground that the
industry was discharging the canteen Waste Water
and Solar Inner Tank Leakage Test Water, to the
Storm Water Drain, which ultimately reaches the
Veerapura Lake.

Further M/s. Supreme Solar Projects Pvt., Ltd.
requested the Board office that to withdraw the
closure directions on 07.04.2021 in response to this,
Board Office in its letter No. 175 dated: 8.04.2021
directed Regional Office, Doddballpura to coordinate
the ZSEO for inspection and to report the compliance.

In view of the Board office letter the Senior
Environmental Officer, Bengaluru North was
inspected the industry on 15.04.2021 along with
officers of Regional office Doddaballapura and
forwarded the report to the Board office vide letter No.
34 dated: 20.04.2021 with a recommendation that to
keep the closure order in abeyance Accordingly Board
has issued abeyan'ce of Closure Direction for the
period up to 30.06.2021 vide order No. PCB/CEO-2
(NEIA-BNG) ABEYANCE-WA/Supreme/2021-22/48
dated: 01.07.2021, '

Further Regional office, Doddballpura received a
memo vide No. KSPCB/SEO/NEIA-BNG/ Supreme/
2021-22/2132 dated 10.08.2021 from Board office to
coordinate the ZSEO for inspection and report of the
compliance. In view of the above, the industry was
inspected by the zonal SEO on 18.08.2021 along with
EO, DEO and AEO of Regional Office, Doddaballapura
and report of has been forwarded to Board Office vide



No.141 dated: 26.08.2021 with a recommendation
that Closure order may be revoked with a conditions
to treat the effluent in STP of capacity 10 KLD to the
standards for gardening and use the same in the
garden and shall not be discharge of any effluent
outside the premises.

In continuation, industry was  inspected on
26.12.2022 on receipt of the complaint from the
public through whatsapp on 24.12.2022 and sample
of enamel coating effluent and effluent from the
electroplating activity were collected wunder the
provisions of Water (Prevention & Control of Pollution)
Act, 1974 and Mahazar was conducted.

Regional Office, Doddaballapura forwarded the
inspection report to Board Office with a
recommendation to implement the Closure Directions
at the earliest on 29.12.2022 and issued the Show
Cause notice industry on 29.12.2022. Industry
authorities have submitted the letter on 01.02.2023
reply to Show Cause Notice dated: 29.12.2022 and
reported that the electroplating activity carried out at
the site was outsourced to third party
M/s. M/s.Sunstrom International Pvt. Ltd. The reply
submitted by the industry authorities was not
satisfactory, since the electroplating activity carried
out in the same industry building. Further this office
forwarded the analysis report to the Board Office with
a recommendation to implement the Closure
Directions vide dated: 03.02.2023.

Accordingly, Board Office has reclamped the
closure direction No. 166 dated: 14.03.2023 under
section 33 (A) of the Water (Prevention & Control of
Pollution) Act, 1974 read with Rule 34 of Karnataka
State Board for the Prevention and Control of
Pollution (Procedure for transaction of Business) and
the Water (Prevention and Control of Pollution) Rules
1976. Meanwhile Industry authorities have submitted
the application for the electroplating activity in
different entity M/s.Sunstrom International Pvt. Ltd.,
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on 23.03.2023 through XGN software. Since the unit
is in the same industry building (Shed) of
M/s.Supreme Solar projects Pvt. Ltd., and for the non
compliances; application was not accepted.

e To verify the implementation of the closure order,
industry was inspected on 01.04.2023 and it was
observed that, industry was operating with help of
the BESCOM power supply and in this regard a letter
has been addressed to the BESCOM authorities on
05.04.2023 to disconnect the power supply and
further industry was inspected on 17.04.2023 and
inspection report has been forwarded to Board Office
for further course of action on 21.04.2023

e M/s.Sunstrom International Pvt. Ltd., have submitted
the letter for one time disposal of effluent generated
from the electroplating activity of 3500 L whereas
during the inspection it was observed that the effluent
was stored in a tank size of 3.0 m X 4.5 m X 3.0 m
and in that effluent stored to a depth of 1.2 m; about
16 KLD of effluent stored ‘in the tank. Letter
submitted by the industry is herewith enclosed.

e In the mean time industry was filed the writ petition
against the Board Closure order in Hon’ble High
Court of Karnataka (WP No.10087 of 2023 (GM-POL)).
Vide order dated 11.05.2023 the Hon’ble High Court
has set aside the closure order dated 14.03.2023.
Further actions will be initiated as per the directions
of Board Office.

Copy of the Inspection Report, Mahajar drawn at the time of
collection of samples and Analysis Report, Closure order are

produced herewith and collectively marked as Annexure-3.

The inspection reports of the industries are herewith enclosed as
Annexure-4

10
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The Regional Office Doddaballapura of Karnataka State
Pollution Control Board monitoring the water quality of the lake
of the following;

Nagarakere Lake.

Majarahosahalli Lake (ChikkatumakuruLake).
Doddatumakuru lake.

Veerapura Lake.

‘Mutturu Lake

Bahsettihalli Lake

YV V VVYYVY

Regional Office Doddaballapura is monitoring the water quality of
Veerapura Lake under National Water Quality Monitoring
programme (NWMP) on monthly basis and water quality of the said
lakes are as follows;

Nagarakere Lake:

Nagarakere Lake Water Quality Details

SI. Date of Water Analysis | Designated best use as per

No | Sample Collected Results CPCB Criteria

1 | 12.10.2022 Class D Propagation of Wild Life and
_ Fisheries ’

2 109.06.2023 -- Results awaited

Majarahosahalli Lake (ChikkatumakuruLake)

Cikkatumakuru Lake is located in Sy.Nos.35 and 4 of Majara
Hosalli, Doddaballapur Taluk, Bangalore Rural District. The total
extent of the said lake is 71 Acres (33 acres handed over to CMC
Doddaballapura for STP) and the same comes under the control of
Zilla Panchayath, Bengaluru Rural District.

Chikkatumakuru Lake Water Quality Details;

Sl. Date of Water Analysis | Designated best use as per
No| Sample Collected | Results CPCB Criteria
1 16.08.2022 Class D Propagation of Wild Life and
Fisheries
2 [23.12.2022 '(Adjacent |Class E Irrigation, Industrial Cooling,
to CMC STP) controlled waste disposal

11
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3 ]23.03.2023 (Inlet) | Class E Irrigation, Industrial Cooling,
controlled waste disposal

4. |23.03.2023 (Outlet) Class D Irrigation, Industrial Cooling,
controlled waste disposal

Doddatumakuru Lake:

Doddatumakuru Lake is located at Sy.No.40 40 of Doddatumakuru
Village, Doddaballapura Taluk, the area of the lake is about 295
acres 23 Gunta. The overflow of Chikkatumakuru Lake enters to the
Doddatumakru Lake.

Doddatumakuru Lake Water Quality Details

Sl. Date of Water Analysis | Designated best use as per

No | Sample Collected Results CPCB Criteria

1 |16.08.2022 Class D Propagation of Wild Life and
Fisheries

2 123.12.2022 Class D Propagation of Wild Life and
Fisheries '

3 124.03.2023 Class D Propagation of Wild Life and

Fisheries

Veerapura Lake:
The Veerapura Lake spreads over the area of 11 acres 12 guntas.
Water Quality Details; there are two inlets to the Verapura Lake one
is from the KIADB Industrial Area Strom water drain another form
the layout M/s Bhagyashree Akshaya layout.

Sl. Date of Water Analysis Designated best use as
No Sample Collected Results per CPCB Criteria
1 05.07.2022 Class D Propagation of Wild Life
, and Fisheries '
2 04.08.2022 Class D Propagation of Wild Life
and Fisheries
3 15.09.2022 Class D Propagation of Wild Life
and Fisheries
4 19.10.2022 Class D Propagation of Wild Life
and Fisheries
) 14.11.2022 Class D Propagation of Wild Life
and Fisheries

12
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6 12.12.2022 Class D Propagation of Wild Life
and Fisheries ‘

/4 04.01.2023 Class D Propagation of Wild Life
and Fisheries

8 03.02.2023 Class D Propagation of Wild Life
and Fisheries

9 14.03.2023 Class D Propagation of Wild Life
and Fisheries

10 12.04.2023 Class E Irrigation, Industrial
Cooling, controlled waste
disposal

Mutturu Lake Details: _
e Mutturu lake is located in CMC Doddaballapura Limits. The
said lake falls under Arkavathi River Sub basin. ‘
As per the information’s furnished by ZP, the Mutturu Lake
water spread area is about 7.69 Ha (19.0024 Acres).
e The Mutturu Lake is having about 2 numbers of natural inlets
from eastern side of the lake. As per the field observations and
details furnished during inspection, overflow from Dibbaluru
lake flows into the Mutturu Lake.
Mutturu Lake is having one outflow weir, the overflow from
Mutturu Lake flows into Nagarakere and overflow Nagarakere
Lake ultimately joining to Chikkatumakuru Lake.

Mutturu Lake Water Quality Details

Sl Date of Water Analysis Designated best use as
No Sample Collected Results per CPCB Criteria
1 01.02.2023 Class D | Propagation of Wild Life
and Fisheries
2 22.06.2023 - Results awaited

Bashettihalli Lake:

Bashettihalli Lake is located in Town Panchayth Bashettihalli limits.
The said lake falls under Arkavathi River Sub basin. ’
The Lake water spread area is about 19.5 Ha (48.18 Acres).-

e The lake is having about 2 number of storm water drain from
the industrial area inlets from eastern side of the lake.

13
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Lake is having one outflow weir, the overflow from Lake Flows
into to Chikkatumakuru Lake.

Bashettihalli Lake Water Quality Details:

Sl Date of Water Analysis Designated best use as per
No | Sample Collected Results CPCB Criteria
1 ]08.12.2021 Class D Propagation of Wild Life and
Fisheries
2. 15.05.2023 Class D Propagation of Wild Life and
: Fisheries
The analysis report of the lake and Map showing the location are

herewith enclosed as Annexure-5 and Annexure-6

If Doddaballapura City Municipal Council and Bashettihalli
Town Panchayath take effective action to prevent entering of
sewage directly into the Nagarakere Lake, Mutturu Lake,
Chikkatumakuru Lake the water quality of all the Lakes could
be restored to its wholesomeness. In so far as the industrial
pollution is concerned, this office is continuously monitoring
the entire industrial area and some of the Industries have
maintained zero discharge, and the other Industries have
provided Sewage Treatment Plant and Effluent Treatment
Plant for treating the domestic and industrial effluents and in
this regard, if this Hon'ble Tribunal issues any further
directions, this office would comply with the same and render
all assistance. | |

Further, KSPCB respectfully prays that, this
Hon’ble Tribunal be pleased to grant another 2 months time
for conducting further survey of the Industries situated within
the limits of Bashettihalli Town Panchayath and submit the

PN
Enviro%me tal Officer

Karnataka State Pollution Control Board
Regional Office, Doddballpura

report.
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DETAILED STATUS REPOT o SRI.S.RAJASHEKARA, EO, AND
SHT.VISHALAKSHI, » REGIONA}, QFFICE, KSPCB, DODDABALLAPUR,
BYINGALURU RURAL DISTRICT jy RESPECT OF NAGARAKERE,
CHKMTUMAKURULAKES(MJARA HOSAHALLI LAKE); ITS POLLUTION

VE  TO DISCHARGE oF DOMESTIC SEWAGE AND INDUSTRIAL
EXFLUENTS AND ITS CATCHMENT AREA; reg:

notice, we have inspected the said two lakes accompanied by t'he
Comrnissioner, and Assistant Executive Engineer(Environment) of City

report.

11.10.2022:

* We have inspected the Cikkatumakuru Lake along with Assistant
Executive Engineer (Environment} of City Municipal Council,
Doddaballapur and CMC Doddaballapura has established and
operating the STP j.e. Sewage Treatment Plant of 12 MLD capacity.
The City Municipal Council, Doddaballapur has, in all, 31 Wards and
out of it, 25 Wards have been provided with Underground Drainage
Network, and the domestic sewage generated within the said 25
Wards is being collected and taken to the Sewage Treatment Plant.

The said Sewage- Freatent Plant consists of following units.

1 Bar Screen Chamber - 1
2 Grit Removal Chamber - 1
Do Wetwen g
=%  Anaerobic Pond - 2
5 Flocculation Pond - 2
S Maturation Pond . 2

Sewage Treatment Plant, we have observed the non-compliance with
Ceference to Terms and Conditions of Consent.
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flow meters.
* There is no disinfection facility is provided.

* No safety measures provided such ag railing to ponds; secure fencing to
the STP area. 1t is noticed further that there is every chance of

unauthorized entry of persons along with cattle, sheep etc., and there is
high risk of occurrence of accident,

* Further, as per the consent condition, the treated sewage shall be
utilized for irrigation only, whereas, during the inspection, it was
observed that City Municipal Council, Doddaballapur is discharging the
untreated/partially treated Sewage into the lake itself.

¢ It was observed that the entire rain water is stagnated in Bar Screen

Chamber area; in and around inlet pipes; lot of weeds were grown
around the inlet conduits,

* The Grit Chambers are completely filled with grit. The grit was removed
at the time of inspection.

* The manhole located inside the STP is over flowing.

* The area is stagnated with Sewage and rain water.

* The aforesaid aspects show that the STP is not functioning properly and
the sewage not been treated fully and untreated sewage is discharged

directly to the lake which is resulted in pollution/ contamination of the =
lake.

On the same day, Cikkatumakuru Lake was also inspected and the following
observations were made.
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- Pursue into the aforesaid proceed

within 15 days and tem
from Bashettihallj UGD
v" To obtain authorization

Municipal Solid Waste

Management Rules 2016,

Porarily preventing the discharge of sewage
into the Jakes.
for disposal of Municipal solid waste as per

Annexure-2

The catchment area of the Chikkatumakuru Lake includes DITPL, KIADB

Apparel Park, KIADB-Baashettihall; Industrial Area, KIADB—E]]upura,

KLADB—Obedanahalli(Phase—Sj,KIADB-Veerapura, KSSIDC, Converted

land, others and AdinaryanaHosahalli Industrial Area. Number of

industries along with category are tabulated below ;
. el oo

[s1. Industrial Area Red Orange Green Total
No. Category Category Category

1 DITPL 9 6 18 33
2 KIADB Apparel Park | 9 10 24 43
3 KIADB Bashettihalli | 6 10 21 37
4 KIADB Ellupura 4 4 Z b5
& KIADB Obedanahalli | 2 16 24 42
6 KIADB Veerapura 7 2 16 25
7 KSSIDC 8 11 26 45
'8 | Converted Land 5 27 30 62
9 Others 2 0 8 10

Total 52 86 174 312

In the above said industrial areas, Adinaryana Hosahalli Industrial Ares is
newly formed industrial area. The industrial area is yet to be established.

All the aforesaid 312 Industries have been covered under the consent

mechanism of the Board, and from time to time consent has been
renewed to all the said Industries.

Further, with regard to the major Industries situated in the industrial
areas, most of the Industries have provided their own treatment facility
and in this regard, a separate status report will be filed within 2 months.
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KSSIDC Industrial Estate:

* In KSSIDC Industrial Estate ie, garnataka Small Scale Industrial
Development Corporation area there are 8 Red category Industries. The
sewage generated in those Industries, are collected in Common Septic
Tank and Soap Pit and there is no treatment facility provided for the
same. The overflow of domestic sewage would join the lake directly. In
this case necessary direction has to be jssued to the Karnataka Small

12.10.2022

We have inspected Nagarakere lake on 12.10.2022 along with one Sri.Kiran
Kumar, Junior Engineer of City Municipal Council, Doddaballapur.

Details of catchment area of Nagarakere Lake Details:

total area of the Nagarakere Lake is 184 Acres. Nagarakere lake is under
control of Department of Minor Irrigation, Government of Karnataka. The
details with respect to inlet and outlet points to the lake is detailed below;

* The lake is having 11 inflow drains.

* Major inflow to the lake is from Arkavathi River flow from Nandi Hills,
T,

Fhis—ArkavathiTiver nataral nala is entering into the Nagarakere lake
from northern side of the lake.

¢+ Towards western side there are about 8 inlet drains to the lake.

¢ These inlets are carrying the rain water alongwith sewage from CM(C -~
Deoddaballapura limits. =

¢ There are missing links and unsewered area of CMC Doddabalapura.

* 2 inlet drains located towards Eastern side of the lake which allows raiy
water from from villages and agriculture field is entering into the lake.

affect the quality of Chikkatumakury Lake and lakes situated
downstream thereafter.
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« Further it is observed adjacent to the storm water drain located at

Madhu Mess ‘D’Cross Road Doddaballapura there is entry of sewage and
the same is entering into the lake.

v From missing links/ unsewered area within the limits of CMC
Doddaballapura sewage is directly entering into the lake.

A copy of Google Map showing the Nagarakere Lake and Entire Nagarakere
,ake catchment area are produced at Annexure-3. '

A copy of Google Map showing the Chikkatumakuru Lake and Entire
Chikkatumakuru Lake catchment area are produced at Annexure-4.

» CMC Doddaballapura city is situated towards west side of the Nagarkere
Lake. ' '

» All along the west bank side, at both side of D Cross road, there are
commercial establishments /shops are located.

» Towards Eastern side of the Nagarakere lake, agriculture land and about
4 to 5 villages are located.

» City Municipal Council, Doddaballapura Officials informed that, the
sewer line with about 37 Manholes which are provided all along the lake
bund inside the lake. Now due to heavy rain, the lake is completely filled
with water, manholes were not visible during inspection. The manholes
are running inside the lake at D Cross Road upto waste weir at
Daramarayanagar, Near Narayana Mandir, KereBaagilu at D Cross Road,
Doodaballapura. The Officers informed that, the sewer line is constructed
during 2010-11. As the sewer line is laid inside the lake area, in case

Scwer linie chokes there-are-very high chances of sewage mixing with lake

water and thereby causing pollution of lake water.

» As per the observation, about 50% of the lake is covered with weeds,
which indicates that there is entry of sewage into the lake. :

» There is also disposal of C & D waste at the west side bund of
Nagarakere lake was noticed. B

» Based on the observations noticed on 11.10.2022 and 12.10.2022, show-
cause notice was issued to CMC Doddaballpaura on 20.10.2022, Copy of
the notice is enclosed as Annexure-5

» As per the observations made and notice issued, a letter has been
addressed to Board Office to issue authorization to file the case under
the provisions of Water (Prevention and Control of Pollution) Act 1974,
Copy of the letter is enclosed as Annexure-6.
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17.10.2022.

Fuither we have inspected said 2 lakes and we have collected grab samples at
thefollowing places;

« Grab sample of Natural drain culvert mnear railway track,
MuthuruDoddaballapura  (Inflow  to Nagarakere Lake) at Lat:
13.28522244 N Long'.77.55172666 I was collected.

« QGrab sample of Natural Nala Culvart near 12 MLD STP of CMC
Doddaballapura at Majarahosahalli Village, outflow of Nagarakere lake
(Inflow to Chikkatumakuru Lake) at Latitude 13.26500578 N Longitude
77.54083003 E was collected

. Grab sample of Drain sample at culvert inlet to Doddatumakuru Lake at
Latitude 13.255842 N Longitude 77.53395 E was collected.

. Further to ascertain the quality of ground water around
Chikkatumakuru lake grab samples of bore well water collected at the
fallowing locations;

> Sri. Thipparayatouse, Veerapura Village,
Doddaballapura.Bangalore Rural District At Lat: 13.2591834
Long:77.54178505,

» Borewell located at Majarahosahalli Village Doddaballapura Taluk
Bangalore rural Dist at Lat:13.26063 Long:77 .53444(Borewell
belongs to Maj arahosahalli Grama Panchayat)

> Bore well located in Chikkatumkur village,
Doddaballapura.Bangalore Rural District, at 13.26 16692
Long:77.53301623

- Asepes-tho chservations made during inspection, catchment area details, there
are no industries located in the catchment area OL i
inflow from Arkavathi river which originates from Nandhi Hills flows through
natural nala through various villages; enters Shivapura Lake and then into
Nagarakere Lake. Due to heavy rains from last month the inflow in the natural
nala at Railway Bridge was over flowing.

Photographs taken during inspection on 11.10.2022, 12.10.2022, 14.10.2022
and 17.10.2022 are enclosed as Annexure-7. '
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The 'sample Collection details on 11.10.2022, 12.10.2022, 14.10.2022 and
17.10.2022 are tabulated below;

Doddaballapura at
Majarahosahalli  Village,
outflow of Nagarakere lake
(Inflow to

'Sl [ Date Of | Nature | Location GPS readings
Mo | Sample of
Collection | sample
¥ |[11.10.2022 | Grab 12 MLD STP treated |Lat-13.262214 N,
sample | effluent discharged into | Long-77.539021 E
Chikkatumakuru lake
11.10.2022 | Grab Chikkatumakuru Lake | Lattitude-13.256819,
Sample | water sample Laingitude-77.538694
3 [12.10.2022 grab Storm water drain at inlet | Lattitude:13.299908N,
sample | point adjacent to Madhu | Longitude:77.543248E
Mess, D Cross Road,
Doddaballapura
4 |12.10.2022 | grab Nagarakere Lake water |Lat-13.289615N,
sample | sample Near Kodi, | Long-77.544527E
Narayana Mandira,
Dharmarayanagara,
Doddapete,
5 |14.10.2022 | Grab Natural Nala entering into | Latitude 13.304461 N
sample | Nagarakere Lake | Longitude 77.547602
(Arkavathi River) located | E
at North side of the lake at
6 |14.10.2022 | Grab Culvert in mnatural nala | Latitude 13.264329 N
sample | Near JP Palace Hotel|Longitude 77.552867
entering into | E
Chikkatumakkuru Lake
/7 | 14.10.2022 | Grab | At culvert entering into | Latitude 13.303979 N
sample | Nagarakere Lake Opposite | Longitude 77.544746
to RBL Bank, D Cross
Road, Doddaballapura at =
8 [17.10.2022 | Grab Natural drain culvert near | Lat: 13.28522244 N |
sample | railway track, | Long:77.55172666 E
MuthuruDoddaballapura
(Inflow to  Nagarakere
Lake)
9 |17.10.2022 | Grab Natural Nala Culvart near | Latitude 13.26500578
sample [ 12 MLD STP of CMC|N Longitude

77.54083003 E
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10(17.10.2022 | Grab | Natuza] Nala at Culvert|Latitude 13.255842 N

9

 Chikkatumajary Lakel

sample |inlet to Doddatumakuru Longitude 77.53395 E
Lake (Outflow of

11]17.10.2022 grab Sri. Thipparaya Lat:13.2591834

Chikkatumakuyry Lake)
(= ratumak

sample (BW]House,Veerapura Long:77.54178505
BW1 village, Doddaballapura,
Bangalore Rural District

12/17.10.2022 | grab | At Majarahosahall Village | Lat:13,26063

sample Doddaballapura Taluk Long:77.53444
BW2 Bangalore rural Dist at

(Borewell belongs to
Majarahosahalli Grama

Panchayat)
13|17.10.2022 | grab BW at Chikkatumikur Lat:13.2616692
sample | village, Long:77.53301623

BW3 Doddaballapura.Bangalore
Rural District,

Google Map showing the locations of sample collected on the above said tables
is produced as Annexure-8.

Remedial Measures Required to be taken:

Since the entire domestic sewage is directly entering  the

Clhlelestrprrerermutatoe witich s the main concern for

pollution /contamination of lake. Bashettilhalli Town Panchayath has to

take immediate steps to collect the entire domestic sewage generated

within its Panchayath limits and make provision for treating the same by
providing the required capacity of Sewage Treatment Plant, and till such
time, the contamination of lake would continue,

Further, the outflow from the Nagarakere lake would also ultimately join
the Cikkatumakuru Lake. Therefore, the pollution of Nagarakere lake hag
to be prevented and, in this regard, necessary direction has to be issueq
to the City Municipal Council, Doddaballapur for preventing the entry of
raw sewage/untreated sewage from missing links and the sewage from
unsewered area i.e. six wards where from the sewage is directly joining
the Nagarakere lake. If action is not taken in this regard, the pollution of
the tank would go unabated and cannot be solved.
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The City Municipal Council, Doddaballapur has to take immediate éteps
for shifting sewer line and 37 Mmanholes provided inside the lake. AJl

manholes are sub-merged in the lake water and are not visible for

Municipal Council, Doddaballapu_r, are passing through said sewer line
provided inside the lake, there i every possibility of overflow from the
manholes provided to the said sewer line. Therefore, unless and until the
entire sewer line is shifted from the lake, contamination of lake water

cannot be prevented, and the contamination would Tecur every year
whenever there is heavy rain

unsevered area i.e. six wards, Further, the City Municipal Council,

Doddaballapur should ensure no untreated sewage shall enter directly
into the lake.

In the catchment area of Nagarakere lake Village (Arkavathi River), there
is a natural Nala near the Railway Bridge at Latitude 13.304461N

natural Nala near the Baibway-Bevideecnrer TTg o the Nagarakero lake.

NI —

Assistant Environmental Officer,

KSPCB

Environ%é:ﬁﬁal Officer
KSPCB
Regional Office-Doddaballapura
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ODHANI PAPERS LIMITED 2 covseoa |

# 32 &33, Doddaballapura Indl. Area, Bashettihalli, Near Factory Circle, UQ]OWKA]QQZPLCOBSSQ]

Doddaballapura Bangalore Dist, - 561 203

B iplkraft@gmail.com @ www.jodhanipapers.com

Ref: JPPL/A243/2022-23 Date: August 12, 2022

To, g iﬁwﬂ\g‘ "

The Regional Sefior EnVironmentaI Officer,
Karnataka State Pollution Control Board, G
__KSPCB, Bangalore North, ’ﬁ%

e _!"f / ’Jﬂﬁ\_. \ e 1 I
Dear Sir, J 'I;-;gl Qg Fy 2 e

|2l T et

Sub: Compliance of Notice Direction under section 33(A) of Watq:’-‘[F‘\ﬁe'véri\tjon & W

Control of Pollution) Act, 1974 WIS

Ref: Your letter no. PCB/RSEO-N/NPD/2022-23/121, dated, 10.08.20‘2-%_-' ’

With reference to your above notice of Direction under section 33(A) of Water
(Prevention & Control of Pollution) Act, 1974, we would like to submit as under:

We are engaged in the business of manufacturing of Unbleached Kraft Paper by
using old and used wastepaper, which is used in packaging industries,

We would like to draw your attention that our production activity was non-
operative w.e.f. 3rd August 2022 as planned shut down for preventive
maintenance and replacement of 30 years old fragility asbestos sheets, rusted
purlins and truss. We have finalized the work order accordingly but inadvertently,
have not informed the department about the above planned shutdown schedule,
we are extremely sorry for the same,

[ Observation made by the officer Compliance Remarks

during the ioint insnectian

1, Flow of untreated trade | As observed by your goodslf that the | Attached
effluent which is black in Plant was under shutdown at the time photos of
color with pungent odor | of inspection and the same was under dismantling
in the storm water drain shutdown w.e.f. 3 August 2022 for roof sheets and

Aget passing in front of the preventive maintenance and | other

' M/s  Jodhani Papers | replacement of 30 years old fragility | maintenance

Private Limited asbestos sheets, rusted purlins and | works
truss. The work of replacement of the
fragile asbestos sheets and rusted
beams and trusses, Unfortunately, it
started raining incessantly during the
replacement work and during the rain,
the dusts from the asbestos sheets
and rusted purlin dust and Boiler fuel
dust were all mixed with rainwater
which looked black in color and was
collected in the rainwater harvesting
tank.

Page 1 of 6
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1. Whout the knowledge of the
fmenagement  our  Contract
workers  pumped  rainwater
aound 500 liters into the
adjacent vacant land which
wzs flowed into the storm
water drainage.

2. We have already taken back
the water from the vacant land

im our process tank and it has
bes=n deaned,

3. We apologize for the above
mistake made by our contract
workers without the knowledge

e/ of the management. We have
already suspended two
confract workers who made
mistakes

4. We are bound by the terms
and conditions of Pollution
Control Board, and we
reassure you that such mistake
will ot be repeated.

2. The Unit was not Yes, we have stopped production | Attached
operating at the time of | activities completely with effect from | photos of the
inspection. The | 3" of August 2022 for preventive | same
Machineries were Shut | maintenance and restaration of the
down for maintenance | shed,
and Repairs.

3. The trade efffluent | We have provided water collection | Attached copy
collection tank provided | tank at entrance gate for floor | of the empty

at the entrance gate was washing and waste plastic water in | tank. T

“* filled about 75% with | case there is overflow from  the

floating matter of paper process and the same water is being
pieces. taken in the process.
Yes, the tank was filled around 75%
as our production activity was stopped
and unable to use water in process.
But there was no discharge.
We have now consumed entire water
in the process after chest cleaning
and the entrance water collection tank
is how empty.

4. The industry has | Our ETP is interlinked with pulp mill | Attached

provided ETP to treat the | process area, and it is a part of the | common

Page 2 of 6
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@ www.iocﬁ.‘ami'{:cpers.com

trade effluent generated

from the process,
However, during
inspection it was

observed that, all the
units of the ETP were
empty  except clarifier
tank,

5. The industry has
Provided a  collection
sump for collecting the
process effluent at
southeast corner of the
unit. The unit authorities
are pumping the
untreated trade effluent
to the vacant plot of the
KIADB located at the
south side of the unit,
There by the trade
effluent  was flowing
towards the roadside

productiom line which was installed
Wwithin the pulp mill process with the
facilities of zLp in closed ¢ircuit
concept. We have also  provided
emergescy and common  collection
tank with €qualization which was
found empty during inspection as we
have pumped water from common
collection tank to Clarifier Tank,
Overhead Tank, Overflow Tank, Super
Clear Water Tank, Cloud Tank, Krofta
and Dum Chest for cleaning of mud
and sand. We have already taken
back water from above water tanks
after the deaning js completed,

We have stopped our plant for
preventive maintenance and
replacement of 30 years old fragility
asbestos sheets, rusted purlins and
truss with effect from 3 August 2022
for preventive maintenance and
replacement of 30 years old fragility
asbestos sheets, rusted purlins and
truss. The work of replacement of the
fragile asbestos sheets and rusted
beams and trusses, Unfortunately, it
started raiming incessantly during the
replacement work and during the rain,

collection tank
photos

the Stos sheets

(Ei_

storm water drain
passing from side of the
unit.

Cleamed.
7. We apologize for the above

Page 3 of 6

and rusted purin dust and Boiler fuel
dust were =i mixed with rainwater
which looksd black in color and was
collected im the rainwater harvesting
tank.

5. Without the knowledge of the
marzgement oqur Contract
WOorkers Pumped  rainwater
arourmd 500 liters into the
adizcent  vacant land  which
was flowed into the storm
welber drain.

6. We have already taken back
the water from the vacant land
in our process tank and it the
adjacent  land has been
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and now we have displayed the flow STP for vyour
diagram near by the STP, attached a | reference,

copy of the flow diagram of the STP
for your reference.

9.

There is no dedicated
operator for the STP

We would like to draw your attention
that we have established STP
Anaerobic Bioengineered Zero Power
Zero Chemical Technology, there is no
mechanical system. We believe that
dedicated operator is not required for
Anaerobic system STP. However, we
have dedicated manpower for dosing
Chlorinein the outlet water and
shifting outlet water through a
mechanical system in our process

~/ tank to use in the process.
10.The authorities are not Since, we do not have any discharge
maintaining the logbook system and we are completely taking
for STP outiet water into the process. We feel
that there is no need to maintain
logbook. However, based on your
suggestion, we can put a water meter
in the outlet pipe to quantify the
amount of water,
11.The industry has not | We are maintaining water | Attached  The
maintained the records consumption logbook but not of logbook of
of treated effluent and | treated water as we are operating our | water
recycled. process under ZLD in closed circuit consumption
concept.
is.There is no adequate | We agree that we do not have
land for utilization of adequate land to utilize the treated
treated effluent for | effluent, but we do not need to
gardening discharge the treated effluent as we
{/ are completely wusing it for re-

processing.

13.

There is no labeling of
units of ETP and there is
no display of flow
diagram of ETP,

We have not provided labeling as our | Attached the
ETP units are part of the production photos of the
line as it is set up within the pulp mill | labeling and
process area. However, based on your copy of flow
suggestion we have already displayed | diagram.

the flow diagram of the ETP and
marked the labeling accordingly.

14,

The ETP units are part of
production line as it is
installed within the pulp
mill process area with
the facility of Zero liquid

Yes, our ETP units are part of the
production line, and are installed
within the pulp mill process area with
ZLD facilities in closed circuit concept,
but we are not discharging effluent

Page 5 of 6
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discharge in closed | water anywhere, it s completely _]
circuit concept, However, Recycling and using in the process,
the authorities are
discharging the process
waste without treating | We are deeply regret that the water
into  the storm water flowing into the storm water drainage
drain, thereby polluting | was rainwater which was pumped to
the nearby lakes. The | the vacant land from the rainwater
Industry authorities are harvesting tank by our contractor
grossly  violating  the | workers without the knowledge of the
conditions of Water | management,

(Prevention and Control
of Pollution) Act, 1974 | We would also like to draw your
and  discharging the attention that due to preventive
untreated trade effluent maintenance and restoration of 30-

into the drain, year-old industrial shed we have
-’ completely stopped our production
activities.

—

Considering above fact, we request to not take any legal action against our unit
and oblige.

Thanking you,

For Jodhani Papers Prwygﬁﬂrﬁ&ﬁ?
) <o
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Copy to
/1.\ The Regional Environmental Officer, Doddaballapur,
N KSPCB, Bangalore

2. The Member Secretary,
KSPCB, Church Street, Bangalore

Page 6 of 6
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Wastewater Treatment System Design

The design concept is as per the flowchart below:

ECOSTP PROCESS FLOW

DIGESTER FILTER

2" STAGE RUMEN
DIGESTER FILTER
3" STAGE RUMEN
DIGESTER FILTER
PLANT BIO 7
FILTER
C J

WASTE WATER 1* STAGE RUMEN
FROM SOURCE P ]

)

L CHLORINATION ]
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SEWAGE TREATMENT TECHNOLOGY
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o JODHANT PAPERS PRIVATE LIMITED 1 X
f; = ]
/ RAW WATER CONSUMPOTION LOGBOOK REFORT-2033 MONTH:-JUNE

DATE BOREWLL 1 BOREWELL 2 < Tol:l B:r:::(;l)l storage In Net i
R.ox;:,nlng R.closing( M) Borew’:l,l waler R.opening (M) Reclosing(M’ ) l:tmlllwaler {m wal e(rh(q,) Tank(M') cons(t:\:;;: on
Oldun| 50146 50211 65 3657 36742 168 233 128 105
0z4un| 50213 50371 160 36742 36774 32 192 130 62
03-un| 50371 50554 183 36774 36779 5 188 26 162
04-lun| 50554 50732 178 36779 36829 50 228 62 166
05-un| 50732 50892 160 36829 36912 83 243 103 140
O6-dun| 50892 51092 200 36912 36970 58 258 98 160
07dun| 51092 51245 153 36970 37027 57 210 99 111
08-Jun| 51245 51473 228 37027 37055 28 256 95 161
034un| 51473 51660 187 37055 37090 35 222 42 180
104un| 51660 51807 147 37090 37218 128 275 130 145
1dun] 51807 51829 22 37218 37322 104 126 B2 44
12Jun| 51829 52065 236 37322 37367 45 281 132 150
13-Jun 52065 52188 123 37367 37486 119 242 75 167
14-un| 52188 52386 198 37486 37486 0 198 54 144
15dun| 52386 52534 148 37486 37492 6 154 137 17
16dun| 52534 52683 149 ] 37492 37653 161 310 140 170
7un| 52683 52845 162 37653 37755 102 264 122 142
18-dun| 52845 52971 126 37785 37807 52 178 100 78
19-Jun] 52471 53123 152 37807 37828 21 173 72 101
20un| 53123 53316 193 37828 37311 83 276 107 169
A-jun| 53316 53451 135 37911 37988 77 212 40 172
224un| 53451 53457 6 37988 38136 148 154 89 65
23-lun| 53457 53577 120 38135 38239 103 23 83 140
24-dun| 53577 53710 133 38239 38371 132 265 141 124
~ 25-Jun| 53710 53810 100 38371 38375 4 104 52 52
= 26-un| 53810 53915 105 38375 3B404 29 134 65 69
2l-un| 53915 54016 101 38404 38603 199 300 134 166
2-un| 54016 54063 47 38603 38832 229 276 101 175
29-un| 54063 54271 208 38832 38895 63 271 123 148
30:dun| 54271 54328 57 38895 39011 116 173 58 115
TATAL 3789
\‘;v
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JODHANI PAPERS PRIVATE LIWGTED

RAW WATER CONSUMPOTION LOGBOOK REIT'(.'II‘-[T-.".\:!IlI E LIONTH:-AUG ]
LI [ et "y
I 7 P P o s e o e
™) e’y 2~ )

01-Aug| 57992 58167 175 42707 42723 15 g H- 23 98
02-aug| 58167 58355 188 42723 42790 67 { | 34 121
03-Aug| 58355 58420 65 42790 42820 30 iT E | 8 10
04-Aug| 58420 58501 81 42820 42835 15 d 5 81 15
05-Aug| 58501 58590 89 42835 42865 30 s piv) 15
06-Aug| 58590 58660 70 42865 42871 6 ﬁ: €8 8

07-aug| 58660 58685 25 42871 42888 17 o 32 10
06-Aug| 58685 58712 27 42888 42903 15 Bs 32 10
09-Aug| 58712 58725 13 42903 42911 8 = 1 10
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JODHANI PAPERS PRIVATE LIMITED \ {
i RAW WATER CONSUMPOTION LOGBOOK REPORT-2022 MONTH:-JULY (-) FV 1:
‘_.: DATE BOREWLL 1 BOREWELL 2 Total Borewell torage n Net N I.-i
R.opening (') | R.closing( M) B°'EV(V:,( )w M| R opentng (M*) | Ruclosing(m®) B"”:’:.';mer wa(e{“(:.;m) Tank(m?) ‘°"5;'~':',';"°" !
01-Jui 54328 54399 71 39011 39238 227 298 98 200
02-ul 54399 54540 141 39238 39298 60 201 44 157
03-Jul 54540 54576 36 39298 39520 222 258 139 119
04-Jul 54576 54630 54 39520 39768 248 302 142 160
05-Jul 54630 54726 96 39768 39973 205 301 135 166
06-Jul 54726 54726 0 39973 40120 147 147 129 18
07-ui 54726 54842 116 40120 40215 95 211 77 134
08-Jul 54842 54842 0 40215 40434 219 219 57 162
09-Jul 54842 54997 155 40434 40567 133 288 93 195
10-Jul 54997 55113 116 40567 40659 92 208 41 167
11-ut 55113 55270 157 40659 40791 132 289 117 173
12-Jul 55270 55404 134 40791 40883 92 226 78 148
13-Ju) 55404 55586 182 40883 40874 91 273 144 129
- 14-ul 55586 55674 88 40974 41025 51 139 129 10
15-Jut 55674 55779 105 41025 41070 45 150 81 69 L,
16-Jut 55779 55908 129 41070 41143 73 202 18 184 ; &,
17-1l 55908 56037 129 41143 41233 90 219 55 164 i
18-Jul 56037 56154 117 41233 41330 97 214 42 172 ]
19-Jul 56154 56281 127 41330 41404 74 201 33 168
20-Jul 56281 56413 132 41404 41497 93 225 92 133
21-ul 56413 56506 93 41497 41536 39 132 31 101
22-ul 56506 56632 126 41536 41677 141 267 136 131
23-Jut 56632 56795 163 41677 41706 118 el ey 130
24-Jul 56795 56901 106 41795 41923 128 234 123 111
25-Jul 56901 57034 133 41923 42019 96 229 94 135
26-Jul 57034 57166 132 42019 42113 94 226 48 178
.Gj 27-l 57166 57343 177 42113 42209 96 273 67 206 -
28-Jul 57343 57457 114 42209 42338 129 243 93 150
29-Jul 57457 57672 215 42338 42470 132 347 149 198
30-Jul 57672 57807 135 42470 42601 131 266 116 150
31l 57807 57992 185 42601 42707 106 291 134 157
TOTAL s
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Karnatska State Pollution Control Board winruig 2E, SO Radses, > o008

1st Floor, Urban Eco Park, 18 shme, eqr;ﬁ 'ae;;; e,

100 Feet Road, 3rd Phase, 100 0 93, 380 @ed, aiers, §mom 2 e

Peenya Industrial Area, Bengaluru-560 058.  wortvath-560 pss. T

Telefax: 080-28396559 TRTT 1 080-28396559 .

Mobile : 9845311539 Email: seon@kspcb.gov.in towards a cleaner Karnataka
No: PCB/RSEO/BNG-North/2022-23/ |80 Date: \ 1 () AUG 2022

RESTRAINING /PROHIBITORY ORDER UNDER SECTION 32(1)(C ) OF THE
WATER (PREVENTION & CONTROL OF POLLUTION) ACT, 1974

Sub : Non-compliance to the conditions of combined Consent issued under the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and Air
(Prevention and Control of Pollution) Act, 1981 by M/s Jodhani Papers India
Pvt Ltd —reg.

Ref : 1.Combined consent order No. AW-326368 PCB ID:10762 date: 24.08.2021.

2. Complaint received by RO Doddaballapura regarding fish kill at Veerapura
lake received through phone call and Whatsapp on 08.08.2022 by the
Doddatumukuru Grama Pnachayati and Majarahosahalli Grama Panchayati
Kere Samrakshana Vedike and President of Majara Hosahalli Grama
Panchayati.

3. Joint Inspection of Veerapura Lake on 08.08.2022.

4. Inspection report of RO Doddaballapura Vide No.292 dtd 10.08.2022

LR L

In view of the complaint received by RO Doddaballapura regarding fish kill at Veerapura lake
received through phone call and Whatsapp on 08.08.2022 by the Doddatumakuru Grama
Pnachayati and Majarahosahalli Grama Panchayati Kere Samrakshana Vedike and President of
Majara Hosahalli Grama Panchayatl the Ofﬁcers of Kamataka State Pollution Control Board

1
L\\;EIU [ e

Hosahalli Grama Panchayati have jointly inspected the KIADB Industrial Area to verify the
illegal discharge effluent on 08.08.2022.

Durmg inspection it was observed that there is a flow of untreated trade effluent which is black
in color with pungent odor in the storm water drain passing in front of the M/s Jodhani Papers ~
India Pvt Ltd.,

M/s. Jodhani Papers India Pvt Ltd located at No.32 and 33, KIADB Industrial Area,
Bashettyhalli, Doddaballapur -561203 is engaged in manufacture of unbleached kraft paper by
using waste kraft papers of capacity 6000 Ton per Month. The authorities have obtained consent
for operation under Water Act and Air Act and the same is valid for the period upto 30.06.2026.

Joint inspection team inspected in and around of M/s Jodhani Papers India Pvt Ltd. The Regional
Officer of KSPCB, Doddaballapura has reported as below:
1. The unit was not operating at the time of inspection. The machineries were made shut
down for maintenance and repair works.

"Conserve Water” Website : htt;{gﬁ(spcb.gov.in
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14.

A

The trade effluent collection tank provided at the entrance gate was filled about 75%,
with floating matter of paper pieces.

The authorities have provided ETP to treat the trade effluent generated from the process.
However, during inspection it was observed that, all the units of the ETP were empty
except clarifier tank.

The unit authorities have provided a collection sumbp for collecting the process effluent at
South East corner of the unit. The unit authorities are pumping the untreated trade
effluent to the vacant plot of the KIADB located at the South side of the unit. There by
the trade effluent flowing towards the road side storm water drain passing front side of
the unit,

The untreated trade effluent flowing in the storm water drain which ultimately joining the
Veerapura Lake located at a distance of about 500 Mtr towards North side of the
Industry. There by polluting the nearby lake.

The STP was not operating; the units of STP were not labeled.

The flow diagram of STP was not displayed.

There is no dedicated operator for the STP.

The authorities are not maintaining the logbook for STP.

- The authorities have not maintained the records of treated effluent and recycled.
I1.
12.

There is no adequate land for utilization of treated effluent for gardening
There is no labeling of units of ETP and there is no display of flow diagram of ETP.

. The ETP units are part of production line as it is instailed within the pulp mill process

area with the facility of zero liquid discharge in closed circuit concept. However the
authorities are discharging the process waste without treating into the storm water drain,
there by poliuting the nearby lakes. The industry authorities are grossly violating the
conditions of Water (Prevention and Control of Pollution) Act 1974 and discharging the
untreated trade effluent into the drain.

During inspection, grab sample of untreated trade effluent discharged by the industry into
the storm water passing in front of the industry was collected, mahazar was drawn by
RO Doddaballapura under the provisions of Water (Prevention and Control of Pollution)
Act 1974 in the presence of industry authorities, PDO of Majara Hosahalli Grama
Panchayat and complainants. The samples collected are handed over to the Central

15.

Envirormmentat-tabor TtoTY 10T AT TS awaited.
The same sample of untreated trade effluent is also collected by the PDO of Majara
Hosahalli Grama Panchayat for analysis from their end.

Further as per the records you are repeatedly violating the provisions of Water (Prevention and.
Control of Pollution) Act 1974 and also Board office had already issued closure directions under
the provisions of Water Act on 03.04.2021. After Personal Hearing and with specific conditions,
Board Office had revoked the closure directions on 21.05.2021.

From the above, it is clear that, you have not adhered to the Consent conditicns and previous
orders and violating the provisions under Water Act, 1974. The illegal discharge of untreated
trade effluent into storm water drain which ultimately joining the Veerapura Lake located at a
distance of about 500 Mtr towards North side of your industry is causing pollution of land and
nearby water body and also causing grave injury to the environment in the surrounding area.

Hence,

the Board proposes to issue directions under Sec 32(1) (C) of Water Act, 1974;

38



In the circumstances explained above ang i, exercise of the powers conferred under
section 32(1) (C) of Water (Prevention and Congro] of Pollution) Act 1974, the designated officer
namely Senior Environmenta] Officer, KSPCB, Bangalore North, here by impose
prohibitory orders against discharge of effluents outside of your Industry premises.

If you violate the said prohibitory order, the Board will take action to issue closure
directions without further notice,

FOR AND ON BEHALF OF THE
KARNATAKA STATE POLLUTION CONTROL BOARD

Sd/-
SENIOR ENVIRONMENTAL OFFICER
KSPCB, BANGALORE NORTH
To,
The Occupier,
M/s Jodhani Paper India Pyt Ltd.,
No.32 and 33, KIADB Industrial Area,
Bashettyhalli, Doddaballapur -561203

Copy submitted to:
The Member Secretary, KSPCB, Church Street, Bangalore for kind information,

Copy To;
\_Ae Regional Officer, Doddaballapura, KSPCB, Bangalore for information and for
follow up actions.

2 Case Tile _

SENIOR ENVIRONMENTAL OFFICER
KSPCB, BANGALORE NORTH
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Karnataka State Pollution Control Board  38or 3% 0ot SR08, dedes 1o oo
1st Floor, Urban Eco Park, 18 TR, BLFE vnc-mzte i 438 OO0,
100 Feet Road, 3rd Phase, 100 &0 8, 3d¢ Zos, 200, §mow 33T, 559?1; =
Peenya Industrial Area, Bengaluru-560 058.  w3ornta-560 053, o @%aoﬁo@f‘aﬂa >
Telefax: 080-28396559 WATTOES : 080-28396559 R .
Mobile : 9845311539 Email: seon@kspcb.gov.in ____towards a cleaner Karnataka
No.PCB/RSEQO-N/NPD/2022-23/ [& ] Date: .E 8 A U G 2022

NOTICE OF PROPOSED DIRECTIONS UNDER SECTION 33(A) OF WATER (PREVENTION &
CONTROL_OF POLLUTION) ACT, 1974, READ WITH RULE 34 OF KARNATAKA STATE
BOARD FOR THE PREVENTION AND CONTROI, OF WATER POLLUTION (PROCEDURE FOR

TRANSACTION OF BUSINESS) AND THE WATER _(PREVENTION AND CONTROL OF
POLLUTION) RULES, 1976

Sub: Non-compliance of the provisions of Water (Prevention & Control of Pollution)
Act 1974 by M/s. Jodhani Papers Private Limited, No.32,33, KIADB Industrial
Area, Bashettyhalli, Doddaballapura tq, Bangalore Rural Dist.

Ref: 1. Combined consent order No. AW-326368 PCB ID:10762 date: 24.08.2021.

2. Complaint received by Regional office Deddaballapura regarding fish kill at
Veerapura lake received through phone call and Whatsapp on 08.08.2022 to
RO-Doddaballapura by the Doddatumukuru Grama Pnachayati and
Majarahosahalli Grama Panchayati Kere Samrakshana Vedike and President of
Majara Hosahalli Grama Panchayati.

3. Joint Inspection of Veerapura Lake on 08.08.2022 by Regional office
Doddaballapura.

4. Joint Inspection of M/s Jodhani India Pyt Itd., on 08.08.2022 by Regional office
Doddaballapura with PDO of Majara Hosahalli Grama Panchayati

5. Regional Officer, Doddaballpura letter number 292 dated:10.08.2022

Fkwdlkhh ki

Preamble:

M/s.Jodhani Papers India Pvt Ltd located at No.32 and 33, KIADB Industrial Area, Bashettyhalli,
Doddaballapur -561203 is engaged in manufacture of unbleached kraft paper by using waste kraft
papers of capacity 6000 Ton per Month. The authorities have obtained consent for operation under
Water Act and Air Act and the same is valid for the period up to 30.06.2026 N
In view of the complaint received by Regional office, Doddaballapura regarding fish kill at
Veerapura lake received through phone call and Whatsapp on 08.08.2022 by the Doddatumakuru
Grama Pnachayati and Majarahosahalli Grama Panchayati Kere Samrakshana Vedike and President
of Majara Hosahalli Grama Panchayati. To verify the illegal discharges by the industries located in
KIADB industrial area, the industrial area was inspected by jointly by the Regional office —
Doddaballapura along with PDO of Majara Hosahalli Grama Panchayati on 08.08.2022.

Regional office -Doddaballapura reported that, during inspection there is a flow of untreated trade
effluent which is black in color with pungent odor in the storm water drain passing in front of the
M/s.Jodhani Papers India Pvt Ltd., and following observations were made during the Joint inspection
team.
1. The unit was not operating at the time of inspection. The machineries were shut down for
maintenance and repair.

"Conserve Water" Website : httpg(yspcb.gov.in "Say No t



2. The trade effluent collection tank provided at the entrance gate was filled about 75%, with
floating matter of paper pieces.

3. The Industry has provided ETP to treat the trade cffluent generated from the process.
However, during inspection it was observed that, all the units of the ETP were empty except
clarifier tank.

4. The Industry has provided a collection sump for collecting the process effluent at South East
corner of the unit. The unit authorities are pumping the untreated trade effluent to the vacant
plot of the KIADB located at the South side of the unit. There by the trade effluent was
flowing towards the road side storm water drain passing front side of the unit.

S. The untreated trade effluent flowing in the storm water drain which ultimately joining the

Veerapura Lake located at a distance of about 500 Mtr towards North side of the Industry.

There by polluting the nearby lake.

The STP was not operating, the units of STP were not labeied.

The flow diagram of STP was not displayed.

There is no dedicated operator for the STP.

The authorities are not maintaining the logbook for STP.

10. The Industry has not maintained the records of treated effluent and recycled.

11. There is no adequate land for utilization of treated effluent for gardening

12. There is no labeling of units of ETP and there is no display of flow diagram of ETP.

13. The ETP units are part of production line as it is installed within the pulp mill process area
with the facility of zero liquid discharge in closed circuit concept. However the authorities are
discharging the process waste without treating into the storm water drain, there by polluting
the nearby lakes. The industry authorities are grossly violating the conditions of Water
(Prevention and Control of Pollution) Act, 1974 and discharging the untreated trade effluent
into the drain.

SRR

Further as per the records you are repeatedly violating the provisions of Water (Prevention and
Control of Pollution) Act 1974 and also Roard office had already issued closure directions under the
provisions of Water Act on 03.04.2021. After Personal Hearing and with specific conditions, Board

Hence, as per the recommendations of Regional office -Doddaballapura, this Office has issued
Restraining/Prohibitory Order under Sec 32(1)C of the Water (Prevention & Control of Pollution)
Act, 1974 vide no. 120 dated: 10.08.2022

RN

From the above, it is very clear that, the industry has not adhered to the Consent conditions and there
by violating Board directions and discharging untreated trade effluent outside the premises through
the storm water drain which finally flows into the Veerapura lake causing water body pollution/
ground water pollution/ contaminating soii.

In view of the above Violations the Regional officer, Doddaballapur has recommended this office
vide letter cited at ref(5) to issue Notice of Proposed Directions under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974. Hence the following order;
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Proposed Direction

In exercise of the powers conferred under Section 33(A) of Water (Prevention & Control of
Pollution) Act-1974, read with Rule 34 of Water (Prevention & Control of Pollution) Rules the
designated officer, namely Regional Senior Environmental officer, Bangalore North Region,
Karnataka State Pollution Control Board, intends to give the following proposed directions why not
to:

1. Direct the Occupier of M/s. Jodhani Papers Private Limited, No.32,33, KIADB Industrial
Area, Bashettyhalli, Doddaballapura tq, Bangalore Rural Dist to close the industrial operation
or process forthwith and until further orders.

2. Direct the Managing Director, BESCOM, Near K R. Circle, Nrupathunga Road, Bangalore, to
issue necessary directions to the concerned Executive Engineer & Assistant Executive
Engineer of BESCOM, Doddaballapura Sub Division, Bangalore Rural District, to Stop /Cut-
Off power supply to the said industry forthwith and until further orders.

3. Direct the Deputy Commissioner, Bangalore Rural District to seize the industry.

If no objections are received within 15 days, the Board will take necessary action in accordance with
the proposed directions.

For and on Behalf of
Karnataka State Pollution Control Board
Bangalore
Sd/-
Regional Senior Environmental Officer
KSPCB, Bangalore North

To,
The Occupier,
M/s. Jodhani Papers Private Limited,
No.32,33, KIADB
Industrial Area, Bashettyhalli,
Doddaballapura tq,
Bangalore Rural Dist

Copy submitted to: The Member Secretary, KSPCB, for kind information and necessary action

Copy to:
U~ The Regional Officer, Doddaballapura, for information and necessary action.
2. Case File
3. Master File

Senior Environmental Officer
Bangalore North

42




STS/ Helpline : 080-25582559
85865 / E-mail : contact@kspcb.gov.in
d?:f:ﬁdésf/ Website : kspch.karnataka.gov.in
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"Parisara Bhavan", 1st to 5th Floor, # 49, Church StreéJt. Bangalore - 560 001, Karnataka State, India .
No: KSPCB/SEO/NEIA/66/PH /2022-23/ &< (2 Date: 30 NOV 'ZUZZ

PROCEEDINGS OF THE PERSONAL HEARING HELD WITH Mis. JODHANI
PAPERS PRIVATE LIMITED, PLOT NO.32 & 33, KIADB INDUSTRIAL AREA,
VEERAPURA, DODDABALLAPUR, BENGALURU RURAL DISTRICT HELD ON
19.11.2022.

OFFICERS AND REPRESENTATIVES PRESENT:

Presiding Officer: 1. Sri. Vijay kumar T Kadakabavi.
H Chief Environmental Officer -2,

Officers Present on behalf of the Board: 1. Sri. S Shivappa Naik

Regional Senior Environmental Officer,
Bengaluru North Zone.

2. Dr. Shakuntala Bai,
Senior Environmental Officer,
NEIA section, Board Office.

3. Sri. Rajashekar. S.,
Environmental Officer,
Regional Office,
Doddaballapura.

4. Sri. Bhaskar H G, Environmental Officer,
NEIA section, Board Office

5. Smt. Vishalakshi, AEO ,
Regional Office, Doddaballapura. -

Representative from the industry 1. Sri. Narendra Jodhani, Managing Director.
attended:

2. Sri. Ajit Pal, Factory Manager.

e _—
Preamble:

M/s. Jodhani Papers Private Limited is an existing industry located at Plot No.32 & 33,
KIADB Industrial Area, Veerapura, Doddaballapur, Bengaluru Rural District.

Board a@gﬁqzq& ed Combined consent vide order No.AW-326368, dated: 24.08.2021 for
. b\ wiitlel ¢ 718 . :
mz}nqﬁaumi'g*n -unthlegehed craft paper of capacity 6000 MT/Month by using waste craft paper

as raw materials; whichi!

RS

valid for the period upto 30.06.2026.

Rt : { . AP MO _ FO y f J
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Regional Office (RO), Doddaballapura reccived compliant against the industry from
Doddatumukuru Grama Panchayat, Majarahosahalli Grama Panchayath, Kere Samrakshana
Vedike and President of Majarahosahalli Grama Panchayath. through phone call and whatsapp
on 08.08.2022 regarding fish kill at Veerapura Lake due to the discharge of effluent from the said
industry into the drain leading to the Veerapura Lake.

In this regard Environmental Officer, Regional Office (RO), inspected the industry on
08.08.2022, along with PDO of Majar Hosahalli Grama Panchayat wherein following non-
compliances/violations were noticed:

> Discharge of untreated trade effluent was noticed which was black in color with pungent
odor into the storm water drain passing in front of the above said industry and thereby
polluting the nearby water bodies and damaging the Environment.

» Hence RO, Doddaballapura collected the untreated trade effluents from storm water drain as
per the provisions of Water Act, 1974 and Mahazar was drawn.

Environmental Officer, Regional Office (RO), Doddaballapura forwarded the above non-
compliances inspection report along with mahazar copy & photographs taken during the
inspection to RSEO, Bengaluru North Zone with recommendations to issue Restraining/
Prohibitory Order and Notice of Proposed Directions(NPD) to the industry for the above
violation and violation of the consent conditions,

As per the above recommendations the RSEO, Bengaluru North zone has issued Restraining/
Prohibitory Order under Sec 32(1) C of the water Act, 1974 vide letter No. 120, dated:
10.08.2022. Also issued Notice of Proposed Directions (NPD) to the indusiry under the
provision of Water Act, 1974 vide letter No. 121 dated: 10.08.2022 for the below mentioned
non-compliances/violations;

1. The trade effluent collection tank provided at the entrance gate was filled about 75%,
with floating matter of paper pieces.

2. The I/A’s have provided ETP to treat the trade effluent generated from the process.
However, during inspection it was observed that, all the units of the ETP were empty
except clarifier tank.

3. The I/A’s have provided a collection sump for collecting the process effluent at South
East corner of the unit. The unit authorities are pumping the untreated trade effluent to
the vacant plot of the KIADB located at the South side of the unit. There by the trade
effluent was flowing towards the road side storm water drain passing front side of the
unit,

4. The untreated trade effluent flowing in the storm water drain which is ultimately joining
the Veerapura Lake located at a distance of about 500 M towards North side of the
industry. There by polluting the nearby lake.

The STP was not operating, the units of STP were not labeled.
The flow diagram of STP was not displayed.
There was no dedicated operator for the STP & ETP.

@2 = e

The I/A’s are not maintaining the logbook for operation of STP& ETP.
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9. The I/A’s has not maintained the records of treated effluent being recycled.
10. There is no adequate land for utilization of treated effluent for gardening.
11. There were no labeling of units of ETP and there was no display of flow diagram of ETP

12. The ETP units are part of production line as it is installed within the pulp mill process
area with the facility of zero liquid discharge in closed circuit concept. However the
authorities are discharging the process waste without treating into the storm water drain,
there by polluting the nearby lakes. The industry authorities are grossly violating the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and discharging the
untreated trade effluent into the outside drain.

As the industry authorities continue to violate the consent conditions, and on the above
observations & violations, Environmental Officer, RO-Doddaballapura recommended Board
Office to confirm the NPD issued under Sec 33(A) Water Act, 1974 & to call the industry
authority for the personal hearing to give an opportunity of hearing.

Meanwhile, the industry was inspected by Hon’ble Chairman of the Board along with RSEQ,
Bengaluru North Zone and officers of Regional Office, Doddaballapura on 09.09.2022 and the
following observations were noticed;

1. The industry was not operating at the time of inspection & the machineries were shut
down for maintenance works.

2. The industry authorities have dumped the waste paper slurry and sludge at the storage
yard near ETP area. In case of rains, the slurry may mix with rain water and flow into the
nearby lake/water body.

3. The tanks near bailing area, drains in the processing area were filled with trade effluent.

4. The industry authorities are disposing the sludge illegally in the vacant site located

tOWaArds south side of the industry.
5. Foul smell was felt in and around the industry.

6. The ETP area was not accessible due to disposal of slurry on the ground near the ETP.

7. Not provided proper drainage network inside the industry premises. In case of rain, the
entire runoff from the process area, waste storage area and admin area will join the
nearby water body through KIADB drains.

8. The industry authorities have stored the waste papers in an open area. They were directed
to provide closed shed for storage of paper waste and to prevent mixing of waste with
rainwater.

9. Not provided Proper drainage facility for collection of all sewage generated from staff
quarters and admin building,

10. Not provided flow meter to Eco STP to record the raw and treated domestic sewage.
Tertiary treatment facility is not provided.

11. Not maintained log book on operation and maintenance of ETP and Eco STP. There were
no records with respect to quantity of effluent generation, treatment and utilization of
treated effluent.
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12. Not provided chimney of adequate height for 82.5 KVA DG Set.

13. The boiler ash and debris are stored in an unscientific manner in open area, which may
pollute the downstream water bodies during rainy season due to runoff,

14. The house keeping near the processing area and waste collection area was very poor.
15. Not provided Storm Water Management system in the premises.

On the above violations Hon’ble Chairman directed to call the industry authorities for Personal
Hearing.

During the hearing, Senior Environmental Officer of Head Office briefed the above facts and
thereby explained the purpose of calling the industry authority for hearing.

Environmental Officer of RO-Doddaballapura briefed to the Presiding Officer with the above
facts & also presented that industry was inspected again on 08.11.2022 to verify the compliance,
wherein it is found that the industry authorities are yet to completely comply with all the above
non-compliances and the RO also produced latest photos of the industry premises. Presented the
details of compliances against non-compliances reported by Hon’ble Chairman & also against

Notice of Proposed Directions is as follows:
;l(; Non-Compliances Obser(\]';.t;(l)flzsolznzade on Remarks
I | The trade effluent collection tank | The effluent collection --
provided at the entrance gate was filled | tank provided at the
about 75%, with floating matter of | entrance gate was empty
paper pieces. ,
2 | The I/A’s had provided ETP to treat the | The ETP was operating at

trade effluent generated from the
process. However, during inspection it
was observed that, all the units of the
ETP were empty except clarifier tank.

the time of inspection.

3 [The I/A’s had provided a collection

sump for collecting the process effluent
at South East corner of the unit. The
authorities are pumping the untreated
trade effluent to the vacant plot of the
KIADB located at the South side of the
unit. There by the trade effluent was
flowing towards the road side storm
water drain passing front side of the
unit.

There was no discharge in
the KIADB storm water
drain.

4 | The untreated trade effluent flowing in | There was no discharge of --
the storm water drain which ultimately | effluent in KIADB storm
Joining the Veerapura Lake located at a | water drain located at the
distance of about 500 Mitr towards | entrance of the industry.
North side of the Industry. There by
polluting the nearby lake.

5 | The STP was not operating, the units of | The STP was operating at --
STP were not labeled. the time of inspection

6 | The flow diagram of STP was not | The flow diagram was -

| displayed. displayed
7 | There is no dedicated operator for the STP. Complied -~
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8 | The authorities are not maintaining the
logbook for STP.

The Industry has not maintained the
records of treated effluent and recycled.
There was po adequate land for
utilization of treated effluent for
gardening.

There is no labeling of units of ETP and
there is no display of flow diagram of
ETP.

The ETP units are part of production
line as it is installed within the pulp mill
process area with the facility of zero
liquid discharge in c¢losed circuit
concept. However the authorities are
discharging the process waste without
treating into the storm water drain, there
by polluting the nearby lakes. The
industry authorities are grossly violating
the conditions of Water (Prevention and
Control of Pollution) Act, 1974 and
discharging the untreated trade effluyent
into the drain.

The aut]mrilie?l
informed that
they will
maintain the
records,

Not complied

The authorities informed
that, the treated sewage is
connected to the process
area.

The ETP was operating
and the efflyent from the
Clarifier tank is taken back
to the process

Observatj
08.11.2022 Remarks

Non-Comnlignces

I. | The industry authority have dumped
the waste paper slurry and sludge at the
storage yard near ETP area, In case of
rains, the slurry may mix with rain
water and flow into the nearby
lake/water body.

The area was clean and there
is no disposal of waste paper
sludge and slurry.

2. | The tanks near bailing area, drains and | The tanks near bailing area --
inside the processing arca were filled | were clean.
with trade effluent.

3. [ The industry  authorities arc - was | There was no discharge. The -
disposing the sludge illegally to the area is closed to stop the
vacant site towards south sjde of the | disposal
industry.
Foul smell was felt in and around the | Mild smell near the paper -~
industry, recycling plant was felt.

5. | The ETP area Was not accessible due to There is no discharge of -
disposal of slurry on the ground near slurry,  ETP  units were
the ETP. accessible, B
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6. | Not provided proper drainage network | The ir)dus_fry authorities have --
inside the industry. In case of rain, the | provided the rain water sump
entire runoff from the process area, | at the entrance next to the
waste storage area and admin area will | Staff quarters (in waste paper
Join to the nearby water body through | storage yard) for collection of
KIADB drains. rain water from the ETP area
and waste paper storage area.
The authorities informed that,
the rain water is used for
processing.
7. | The industry authorities have stored the | The work is under progress. During
waste papers in an open area and they inspection,
were directed to provide closed shed the authorities
for storage of paper wastes, to prevent informed that,
the mixing of waste with rainwater the work will
be completed
within 6
months time.
8. | Not provided proper drainage facility | Complied. The sewage is --
for collection of all sewage generated | connected to the STP
from staff quarters and admin building.
9. | Not provided flow meter Eco STP to | Not complied The
record the raw and treated domestic authorities
effluent. Tertiary treatment facility is informed that
not provided. they have
placed the
orders and
within 1 week
the same will
be completed.
Ll nairaied—dos——book——enrr—tornpriced =
maintenance of ETP and Eco STP of
effluent generation and treated/utilized.
11. | Not provided adequate chimney height | Complied --
for 82.5 KVA DG Set.
12. | The authorities have stored the Boiler | The boiler ash is stored in the --
ash and debris in an unscientific | closed shed.
manner in open area which may carries
to nearby water bodies during rainy
season.
13.| The house keeping near the processing | Housekeeping is improved --
area and waste collection area was very
poor.
14. | The industry authority has not provided | Not complied The industry
Storm Water Management facility authorities are
required  to
provide the
drainage
facility and
proper
B pipeline
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On the above facts the Sri. Narendra Jodhani, Managing Director of the industry submitted that
the plant was closed for the previous 45 days. The production is reduced from installed capacity
of 6000 T/Month to 4000T/M. Mentioned that due to recent heavy rain, the incident has
happened and accepted the above hon compliances and the lapses on their part. Further
submitted that after the incident and visit of Chairman of the Board, they have taken all mesures

The Presiding Officer seriously noted that in spite of issuing Notice of proposed Directions, the
industry authority have failed to comply for the non-compliances & they have failed to comply
to the non-compliances observed by the Hon’ble Chairman. Also noted that such incidents are
occurring repeatedly which infer that the ETP may not be adequate to treat the trade effluent and
need to be upgraded,

The Presiding Officer heard both the Officers of the Board and the industry authorities and after
detailed deliberation felt that the report from RO is incomplete and inconclusive, hence

recommended the following decisions to the Hon’ble Chairman for consideration and concluded
the hearing:

1. The Environmental LUbicer Regionsd oo Boddabattapura o mspect the industry

once again verify the status of compliance made to all the non-compliances, collect

samples as per the provisions of the Water Act, 1974, verify the material balance,

water balance, adequacy of the existing ETP capacity & to submit the detailed report

to the Board Office within 15 days with clear recommendations to take further action
at Head Office. If the non- compliance persists, the action as per the provisions of
Water Act, 1974 needs to be taken by the Board

Sd/-
Sri. Vijay kumar T Kadakabavi,
Presiding Officer,
Karnataka State Pollution Control Board

To,
The Managing Director,
M/s. Jodhani Papers Private Limited

Plot No.32 & 33, KIADB Industrial Area, Veerapura,
Doddaballapura, Bengaluru Rural District.
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Copy To:

1. The Technical Officer to Hon’ble Chairman to bring to the notice of the Chairman.
2. The Regional Senior Environmental Officer, Bengaluru North for information.
~The Environmental Officer, Regional Office, Doddaballapura for information &
necessary action.
4. Case file.

SENIOR ENY
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No: KSPCB/RO-DBP/IR/2022-23/ ¥ 1 Pate: 70 D0 9077
INSPECTION REPORT OF SRI RAJASHEKHAR S, ENVIRONMENTAL OFFICER, KARNATAKA
STATE PO LLUTION CONTROL BOARD, REGIONAL OFFICE, DOD DABALLAPURA

S I ————— .
Name & Address of the industry M/s Supreme Solar projects Pvt. Ltd. |
inspected No. 28C. Sy. No. 92,93, 94 & 95,

Veerapura village, KIADB [ndustrial area,
B Doddballapura, Bengaluru rural district. )
| Coordinates 13°15'06.3"N 77°35103.2°F
Officers accompanied | Miss Vijaya M, DEO,
Date of Inspection 26.12.2022

Persons contacted Sri Pavan Kumar, Manager

Category Large Green

G-97 Activity of Powder Coating on surface of the
furniture ( 3 in lchemical solution) without generating
trade effluents

Consent Status The consent issued under the provision of the Water

Act and Air Act to manufacture Electrical Geysers of

capacity 15,000 Nos./Month and Solar water Heaters of
capacity 15,000 Nos./Month is valid for the period up

t#__ | to 31.12.2033

e ok ok o o s koK
Preamble:

M/s Supreme Solar projects pvt. Ltd. is located at No. 28C, Sy. No. 92, 93,94 &
95—Veerapuraillage KIADR [ndustrial area, Doddaballapura, Bengaluru Rural district. They

have accorded the consent under the provisions of the Water (Prevention & Contor or
Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981 to manufacture
Electrical Geysers of capacity 15,000 Nos./Month and Solar Water Heaters of capacity | 5,000
Nos./Month vide order No. AW-114054 dated:20.08.2020 1s valid up to 31.12.2033 under
Green category with a condition, to treat the domestic effluent ( sewage and canteen waste
water ) of quantity 6 KLD and drum leakage test wafer of quantity 0.4 KLD in the STP of
capacity 10 KLD and 1o use treated effluent for gardening within the premises .

Board has issued the closure directions under the provisions of the Water Act, 1974 to industry
vide order no. PCB/CEO-Q(NEIA-BNG)/CL()SIIRE-WA/Supreme/2020-21/01, dated:
03.04.2021 for discharging the canteen waste water and solar inner tank leakage test water
into industry storm water drain ultimately reaching veerapura lake.

Further M/s. Supreme Solar Projects Pvt Ltd. requested the Board office that to withdraw the
closure directions on 07.04.2021 in response 10 this, Board Office in its letter No. 175
dated:8.04.2021 directed this office to coordinate the ZSEO for inspection and to report the
compliance. ‘
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In view of the Board office letter the Senior Environmental Officer. Bengaluru North was
inspected the industry on 15.04.2021 along with officers of Regional office Doddaballapura and
forwarded the report to the Board office vide letter No. 34 dated:20.04.2021 with a
recommendation that (o keep the closure order in abeyance Accordingly Board has issued
abeyance of Closure Direction for the period up o 30.06.2021 vide order No. PCB/CEO-
2(NEIA-BNG) ABEYANCE-WAKSuprelanOZ1-22/48 dated 01.07.2021.

Further this Office received a memo vide No. KSPCB/SEOQ/NEIA-BNG 'Supreme/2021 2212132
dated 10.08.2021 from Board office to coordinate the ZSEO for inspection and report of the
compliance. In view of the above, the industry was inspected by the sonal SEO on 18.08.2021
along with EO, DEO and AEO of Regional Office, Doddaballapura and report of has been
forwarded to Board Office vide No. 141 dated:26.08.2021 with a recommendation that Closure
order may be revoked with a conditions to treat the effluent in STP of capcaity 10 KLD to the
standards for gardening and use the same in the garcden and shall not be discharge of any effluent
outside the premises.

In continuation, this office has received the complaint from the public through whatsapp on
24.12.2022 at 11.30 PM regarding the discharge ‘0 the storm water drain in front of the M/s
Supreme Solar projects pvt. Ltd. On receipt of the complaint , marshal of KSPCB in the night
patrol were informed to inspect the location to verify the status. Accordingly Sri Suresh, Marshal
of KSPCB was inspected the location and confirms that discharge of effluent from the M/s
Supreme Solar projects pvt. Lid at 12.15 AM on 25.12.2022 and sample were collected at
storm water drain in front of the industry. Sample has been submitted to Central Lab for the
analysis.

To verify that, the industry was inspected on 26.1 22022 and following observations were made

1. The industry was under operation at the time of inspection and engaged in the
manufacturing of Solar water Healers.

2. They have accorded the consent for to treat the sewage and waste water generated from
the leakage of drums shall be treated in STP of capacity 10 KLD. Treated effluent shall

be used for on land for gardening within the premises. Whereas at the time of inspection

STP was not under operation and sewage stored in the separate tank and they have failed
to furnish details of the treatment and disposal of sewage.

3. They have installed the enamel coating activity, the effluent and sludge from the activity
stored in a separate tank they have failed to furnish the details of the treatment and
disposal of the same.

4, They have installed and operatingthe clectroplating activity without prior consent from
the Board. The effluent from the electroplating activity stored n a tank they have provide
ETP and it was not under operating condition and they have failed to furnish the details
of the treatment and disposal of the same. Which is clear violation of the Consent
Conditions.

5. They have accorded the consent for powder coating booth only under the provisions of

Air Act.
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6. They were carrying out the Spray painting activity in an open area within the shed
without prior consent from the Board.

7. They have provided a chimney to the duct from the electroplating activity.,

8. where as they have installed the shot/orit blasting unit with a dust collector as air
pollution control measures and one mm--;-hgrit blasting unit under installation stage.

9. There was no discharge of any effluent in the drain noticed at the time of inspection

10. New building was under construction phase. in that building they have installed the grain
powder machines without prior consent from the Board

11. They have not taken authorization under the provisions of the Hazardous and, Other
Wastes (Management and 'I"r;-.lnsboumlary Movement) Rules, 2016. they have stored the
insulation material, metal waste and waste glass from the activity stored unscientiﬁcally
they have failed to furnish the details of disposal of waste.

12. The sample of untreated efﬂucnt'ﬁ'om the electroplating activity which was stored in
tank of ETP and effluent from the ename| coating activity which was stored in a tank was
collected under the provisions of Water ( Prevention and Control of Pollution) Act, 1974
and also Mahazar was drawn and samples were submitted to the central lab for the
analysis. Copy of mahazar and photographs are enclosed for your kind reference .

Recommendation: based on the observations and dye to repeated violations. it is recommended
to implement the Closure Directions at the earliest,

Environmeé Nl Officer

RO, Doddab:ll!papura

L
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KARNATAKA STATE POLLUTI O n CONTROL BOARD
CENTRAL ENVIRONMENTAL | AGORA TORY

MoEY RECOQGNISED l':N\’HlONM ENTAL LABORATORY
ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Ceetificate Nuniber TC-5487
150 9001:2015 and 1SO $5001:2018 CERTIMED LATORATORS

TC-5487

Email:centealab@kspeh.now AN
Dsile :

We
https; Lkspch karnataka.goy,in

ICVEIRESS, AN TR,

&8 ' ey o, datan o,
IS, Woriviath-miscno
K.&.P.C.H., “Nisarga Bhavan™
7" 12 Cross, Thimmainh Rei,
Shivinngur, Bangulare - S60079

ANALYSIS REPORT (ACCREDITED PARAMETERS)

Date : 18.01.2023

Sample collected (Discharged from
M/s. Supreme Solar Systems) at
storm water drain in front of M/s.
Supreme Solar Systems, Plot N,
28C, Sy No. 92, 93, 94, 95, KIADB
Indl Area, Veerapura,
Doddaballapuray.Bengaluru Rural
Dist,

NAME OF THE LOCATION : Page 1 of 2

Smt. Vijaya M., DEQ
RO. Doddaballapura

SAMPLE COLLECTED BY :

DATE OF COMMENCEMENT OF
TEST :26.12.2022

L

DATE OF COMPLETION OF TEST :

%—OATE OF COLLECTION : 25.12.2022 07 01 Ao
% DATE OF RECEIPT : 26.12.2022 SAMPLE REPORT NO: WW-2053
| [PARTICULARS Untreated effluent SAMPLE NO : WW-2053

[ si

No Parameters Unit Result Test Method

| |pH @ 25°C - 6.3 IS 3025 (Part 11)

2 |Conductivity @25°C ps/em 1638 [S 3025 (Part 14)

3 |Total Suspended solids mg/L, 192 IS 3025 (Pat 17y

4 |Chemical Oxygen Demand mg/L 799 IS 3025 (Part 58)
2 5 |Hexavalent chromium as Cr*® mg/L BDL APHA 23" edition (3500-Cr -B)
"6 |Copper as Cu mg/L BDL IS 3025 (Part 42) R
r? Zinc as Zn mg/L 0.08 IS 3025 (Part 49)

8 |Nickel as Ni mg/L BDL IS 3025 (Part 54)

9 |Total Chromium as Cr mg/L BDL IS 3025 (Part 52)

10 |Cadmium as Cd mg/L BDL IS 3025 (Part 41)

I'l |Lead as Pb mg/L BDL IS 3025 (Part 47)

Note: 1. Additional analysis report No: WW-20534 dated 18.01.2023 shall
sample tested,

The above results pertain only to the sample tested.

The report shall not be reproduced without the written approval of the laboratory.

4. Samples will be stored for a period of |5 days from the date of issue of report.

5. As standards are not specified for untreated sample, Inference could not be arrived.

6. BDL: Below Detection Level in mg/L. .
Hexavalent chromium as Cp+6: 0.05;Copper
Cadmium as Cd: 0.04;Lcad as Ph: 0.2;

2
—
P
2,
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also be read for the test resuits of the

as Cu:0.05;Total Chromium as Cr: 0.2;Nickel as Nj: 0.1;

LA ).




ANALYSIS REPORT (NON ACCREDITED PARAMETERS)
Date : 18.01.2023

Sample collected (Discharged from
M/s. Supreme Solar Systems) at
storm water drain in front of M/s.
; ) Supreme Solar Systems, Plot N.
NAME OF THE LOCATION : 28C, Sy No. 92, 93, 94 95, KIADB Page 2 of 2
Indl Area, Veerapura,
Doddaballapura Bengaluru Rural
Dist.
. Smt. Vijaya M., DEO DATE OF COMMENCEMENT OF
- SAMELECORZECTED B S RO. Doddaballapura TEST : 26.12.2022
*bATE OF COLLECTION : 25.12.2022 S [EGNEEERON OFIEST:
. 07.01.2023
DATE OF RECEIPT : 26.12.2022 SAMPLE REPORT NO: WW-2053A
. [IPARTICULARS Untreated effluent SAMPLE NO : WW-2053
13([) Parameters Unit Result Test Method
| |Arsenic as As mg/L BDL
APHA 23" edition (3125B)
2 [Mercury as Hg mg/L BDL

Note: 1. Additional analysis report No: WW-2053 dated 18.01.2023 shall also be read for the test results of the
sample tested.
2. BDL: Below Detection Level in mg/L.
Arsenic as As: 0.001;Mercury as Hg: 0.005;

Ao oo

Section IIc‘ld
Waste Water Testing Laboratory
---[End of Report----
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CENTRAL ENVIRONMENTAL 1. ABORATORY BIF, eforiviadi-sooes
TEEAY S ] K.S.P.C.B.,, "Nisarga Bhavan”
P s 20 ) MoEF RECOGNISED ENVIRONMENTAL LABORATORY . TR 1) Cross, Thimmaiah Read,
fosis SOOI Aot T laborsy by g i STt ot O S S-S
ANNEXURE-II
ANALYSIS REPORT (ACCREDITED PARAMETERS) Date : 16-01-2023
M/s Supreme Solar Projects Pw‘Ltd., Page 1 of 2
No.28C, Sy.N0.92,93,94,and 95,
NAME OF THE LOCATION: Veerapura, KIADB Industrial area, DATE OF COMMENCEMEN'I' OF
Veerapura, Doddaballapur, TEST: 27-12-2022
Bengaluru Rural Dist
, _ | Sri. Rajashekhar S, EO
SAMPLE COLLECTED BY : | by, yoddaballapura DATE OF COMPLETION OF
TEST:11-01-2023
| DATE OF COLLECTION : 26-12-2022
“* JATE OF RECEIPT : 27-12-2022 SAMPLE REPORT NO: LR-82
i\id Effluent from the enamel coating activity
' PARTICULARS : which was stored i a tank iisiae thic SAMPIENO - T-82.1.-82A. L-82B
K premises
Results
IS\J!(.) Parameters Analyzed Unit Sample Number Test Method
L-82 L-82A L-82B
1. |pH@?25°C . 8.0 - E IS 3025 (Part 11)
2. | Conductivity @25°C ps/cm 3090 - - IS 3025 (Part 14)
3. | Total Suspended solids mg/L 186 - - IS 3025 (Part 17)
4. | Chemical Oxygen Demand mg/L . 184 - IS 3025 (Part 58)
5. | Hexavalent chromium as Cr* mg/L - - BDL APHA 23rd edition (3500-Cr -B)
' Copper mg/L - - 0.35 IS 3025 (Part 42)
7 Zinc mg/L - - 2.48 IS 3025 (Part 49)
8. | Nickel mg/L s - BDL IS 3025 (Part 54)
9. | Total Chromium mg/L & - BDL IS 3025 (Part 52)
10. | Cadmium mg/L = - BDL IS 3025 (Part 41)
11. | Lead mg/L i . 0.25 IS 3025 (Part 47)

Note: 1. Additional analysis repurt No: LR-82 dated 16-01-2023 shall also be read for declaration
of Inference of the sample Tested.
2. Samples will be stored for a period of 15 days from the date of issue of report.
3. The report shall not be reproduced without the written approval of Head of the laboratory.
4, BDL: Below Detection Level in mg/L
Hexavalent chromiuri as Cr'®:0.05; Nickel:0.1; Total Chromium:0.2; Cadmium:0.04.

Y A= o h—

I Allihnt‘i'l.]'.d Siognatorv
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M/s Supreme Solar Projects Pyt Ltd
No.28C, Sy.No0.92,93,94,and 95,
Veerapura, KIADB Industria] arez,

ANALYSIS REPORT ( NON ACCREDITED PARAMETERS)  Date : 16-01-2023

Page 2 of 2

DATE OF COMMENCEMENT OF

A F LOCATION

ME.OF THE LO Veerapura, Doddaballapur, TEST: 27-12-2022
Bengaluru Rural Dist

_ | Sri. Rajashekhar S, EO
SAMPLE COLLECTED BY * | (. poddaballapura DATE OF COMPLETION OF
————— TEST:11-01-2023

DATE OF COLLECTION : 26-12-2022

DATE OF RECEIPT : 27-12-2022 SAMPLE REPORT NO: LR-82
Effluent from the enamel coating activity

PARTICULARS : which was stored in a tank inside the SAMPLE NO : L-82, L-82A, L-82B

premises

b

I
/ SL
\

] | Results

|
No Parameters Analyzed Unit Sample Number Test Method
L-82 L-82A | L-82B
1. | Arsenic (as As) mg/L - - 0.003
' APHA 23rd edition (3125B)
2. | Mercury (as Hg) mg/L - B BDL

Note: 1. Additional analysis report No: T-52 dated 16-01-20Z3 shall also bC read for dectaration
of Inference of the sample Tested
2. BDL: Below Detection Level in mg/L.

X Mercury :0.005.

\

c,—/\‘h"’“'

Statc Boar(r] Analyst
Karnataka State Pollution Control Board

-—-End of Report--
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KARNATAKA STATE POLLUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABORATORY

MoEF RECOGNISED ENVIRQNMENTAL LABORATORY
ISO/IEC 17025 Aceredited Testing Laboratory py NABL Vide Certificate Number TC-5487
IS0 9001 : 2015 and IS0 45001.29;8 CERTIFIED LABORATORY

ANNEXURE-]

ANALYSIS REPORT (ACCREDITED pARAMETERS)

Emall:centrallab@kspel. oV
Webslte © http:/fkspeh. gov.in

800,537 D.aD0., dAReITN”,
2 e "0 "ama0, O, Sy ox,
BIINO?, tdorivhndi-gaooer

K.S.P.C.B,, “Nisarga Bhavan”
7" D Cross, Thimmaiah Road,
Shivanagar, Bangalore — 560079

Date : 16-01-2023

NAME OF THE LOCATION:

M/s Supreme Solar Projects pvt Ltd.,

Page 1 of 2

No.28C, Sy.N0.92,93,94 and 95,
Veerapura, KIADB Industria] area,

DATE OF COMMENCEMENT OF

' Veerapura, Doddaballapur, TEST: 27-12-2022
/ Bengaluru Rural Dist
SAMPLE COLLECTED BY : lsir(lj ‘}i‘{ijﬁj‘;ﬁi‘,‘af,u’ff DATE OF COMPLETION OF
TEST:11-01-2023
DATE OF COLLECTION : 26-12-2022
#-)ATE OF RECEIPT : 27-12-2022 SAMPLE REPORT NO: LR-81
{ /ﬁ C;ollecte-d t_he untreated effluent from the
PAKIICULARS ; cloclioplatitiy acitvity witchi was stuied SAMILL nG . L-81, L-81A
Y{ in tank of ETP inside the premises
Results
i.l(') Parameters Analyzed Unit Sample Number Test Method
L-81 L-81A
. |pH@25°C . 5.6 - 1S 3025 (Part 11)
2. | Conductivity @25°C ps/em 20300 - IS 3025 (Part 14)
3. | Total Suspended solids mg/L 92 - IS 3025 (Part 17)
3 Hexavalent chromium as Cr mg/L - BDL APHA 23rd edition (3500-Cr -B)
5. | Copper mg/L - 92.46 IS 3025 (Part 42)
";, Zinc mg/L : 90.65 IS 3025 (Part 49)
7. | Nickel mg/L 0.57 1S 3025 (Part 54) — ~
| 8. | Total Chromium mg/L 5 3062.13 IS 3025 (Part 52)
9. | Cadmium mg/L . 0.11 IS 3025 (Part 41)
10. | Load mgl . 105 | IS3025 (Part47)

Note: 1. Additional analysis report No: LR-81 dated 16-01-2023 shall also be read for declaration of
Inference of the sample Tested.

2. Samples will be stored for a period of 15 days from the date of issue of report,
3. The report shall not be reproduced without the written approval of Head of the laboratory.
4. BDL: Below Detection Level in mg/L
Hexavalent chromium as Cr'%:0.05; Nickel:0.1; Total Chrpmium:0.2; Cadmium:0.04,

j_ = e

Authm'izj:d Signatory
State Board Analyst and Deputy Scientific Officer

Wornatalra Qtata Dallavtinn Mantwanl Raoed
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. j’;%% ‘}‘.
i i ANALYSIS REPORT NON ACCREDITED PARAMETERS) Date : 16-01-2023
i M/s Supreme Solar Projects pyt Lid., Page 2 of 2
T No.28C, Sy.No0.92,93,94 414 05, - ]
- 5 OF THE LOCATION. Veerapura: KIADB IndUSlriai area. DAT‘E OF COMMENCEMENT OF
Veerapura, Doddaballapuyr, TEST: 27-12-2022 :
Bengaluru Rural Djst

.| Sri. Rajashekhar S, EO
SAMPLE COLLECTED BY : RO: Dod daballapura DATE OF COMPLETION OF

oo TEST:11-01-2023

i
i

DATE OF COLLECTION : 26-12-2022

| DATE OF RECEIPT : 27-12-2022 SAMPLE REPORT NO: LR-81
Collected the untreated effluent from the
| PARTICULARS ; electroplating activity which was stored | SAMPLE NO:L-81,L-81A
in tank of ETP inside the premises
= ' Results J T
5( ;T'o Yarameters Analyzed Unit | Sample Number | Test Method
L-81 L-81A
1. [ Arsenic (as As) mg/L - BDL
APHA 23rd edition (3 125B)
2. | Mercury (as Hg) mg/L, - BDL
| L N

Note: 1. Additional analysis report No: LR-81 dated 16-01-2023 shall also be read for declaration
of Inference of the sample Tested

=S : Fnmg/T.
Arsenic: 0.001; Mercury :0.005.

-) i AT e A

State Board' Analyst
Karnataka State Pollution Control Board
Bengaluru

---End of Report---
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Reglonal Office - Doddaballapura T, TIedT Egded e (REY
v

Karnataka State Pollution Control Board  zmorizg Ooli, Sno sod £ shouEw
Urban Eco Park, CLFEF BiRt-HTr, w‘ Rotoos, 8
100 Feet Road, 3rd Phase, 100 60 83, 38¢ o, ey §mom B3,
Peenya Industrial Area, tortdndo-560 058. ’ )
Bengaluru - 560 058. BRTTS 1 080-2839600 . i
Telefax: 080-28386000 Emall : dbpura@kspcb.gov.ln
e towards a cleaner Karnataka
No/ KSPCB/RO-DBP/SCN/2022-23/ %Z} Date:
| IIBY RPADy/ 23 DEC 2077
To
The Occupier

M/s Supreme Solar projects Pvt. Ltd.
No. 28C, Sy. No. 92, 93, 94 & 95,
Veerapura ,KIADB Industrial area,
Doddballapura,

Bengaluru rural district.

x Sir,
f Sub: Non -Compliance under the provisions of the Water (Prevention & Control of
Dollution) Act 1971 Wl e AL Tiowitiivn & Cuiiliol of Lolluiuiy Adi
1981 by your Industry-reg.
Ref: 1. Combined Consent vide order No. AW-114054 dated:20.08.2020 is valid up
to 31.12.2033 under Green category
2. Complaint from the public through whatsapp on 24.12.2022

3. Inspection of the industry by undersigned on 26.12.2022

A st skosk ok ok ok

Board has accorded consent to operate your Industry under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and Air Prevention & Control of Pollution)
Actm,1981 as cited above vide ref (1) for manufacture of Electrical Geysers of capacity 15,000
Nos./Montl, 2 ' ; : : T WS
114054 dated:20.08.2020 is valid up to 31.12.2033 under Green category with a condition, o
treal the domestic effluent ( sewage and canteen waste water ) of quantity 6 KLD and drum
leakage test water of quantity 0.4 KLD in the STP of capacity 10 KLD and to use treated
effluent for gardening within the premises . T
This office has received the complaint from the public through whatsapp on 24.12.2022 at'11.30
PM regarding the discharge in the storm water drain in front of the M/s Supreme Solar projects
pvt. Ltd. On receipt of the complaint , marshal of KSPCB in the night patrol were informed to
inspect the location to verify the status. Accordingly Marshal of KSPCB were inspected the
location and confirms that discharge of effluent from your industry at 12.15 AM on 25.12.2022. .

The industry was inspected on 26.12.2022 and following observations were made

1. The industry was under operation at the time of inspection and engaged in the
manufacturing of solar water heaters.

Envirenmental Pollution is Social Evil, Prevent it 67 =oxd a:im)aﬁd BRET LN, GCSE:S.Z( ool x.




2. You have obtained the consent to freat the sewage and waste water generated from the
leakage of drums in STP of capacity 19 k., Treated effluent shall be used for on land
for gardening within the premises. Whereas a1 the time of iuspection STP was not under
operation and sewage stored in the Separate tank and you have failed to furnish details of
the treatment and disposal of sewage,

3. You have installed the enamel coating activity without prior consent from the Board, the
effluent and sludge from the activity stored in a separate tank and fajled have failed to
furnish the details of the treatment ang disposal of the same. It is apprehended that, you
are disposing the effluent illegally it is 4 violation of the conditions stipulated in the
consent order

4. You have installed and operating the electroplating activity without prior consent from
the Board. The effluent from the electroplating activity stored in a tank of ETP and it
Wwas not under operating condition and you have failed to furnish the details of the
treatment and disposal of the same. Which is clear violation of the Consent Conditions.

5. You have accorded the consent for powder coating booth only under the provisions of
Air Act. Whereas you were carrying out the spray painting activity in an open area
within the shed and chimney to the duct from the electroplating activity, shot/ grit blasting
unit with a dust collector as air pollution control measures and one more grit blasting
unit under installation stage without prior consent from the Board.

6. New building was under construction phase, in that building you have installed the grain
powder machines without prior consent from the Board

7. You have not taken authorization under the provisions of the Hazardous and. Other
Wastes (Management and Transboundary Movement) Rules, 2016. You have stored the
Insulation material, metal waste and waste glass from the activity stored unscientifically
and failed to furnish the details of disposal of waste.

The above observations clearly indicate that you have violated conditione shibadeied— e

COTSTIItUTer INder the provisions of the Water (Prevention & Control of Pollution) Act, 1974
and the Air (Prevention & Control of Pollution) Act, 1981and the Environment (Protection) Act,
1986.

In view of the above non-compliance, you are hereby called upon to SHOW CAUSE and”
informed to stop the process activity immediately and submit the action taken report within 7
(seven) days from the date of receipt of this notice. If no reply is received within the prescribed
time then it is construed that you have nothing to say in this matter and this office will proceed
with the actions as per the provisions of the Acts without further hearing from your end.

.~
Environmen}al Officer
RO, KSPCB, Doddaballapura

L—
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$wgwem£ S@Ear ngewis Put. E,m

o inad Yelanhanka, Bangalore-b
Nebsite Danww supremesolasin

"’ 11, 2N ,.u__v

Office & Unit-1 -

N i
MISTO IR RN I T

CIN No @ U29100KA2016PTC092584

GSTIN | 29AAXCS0239B1Z26

To,

Environmental Officer,

Karnataka State Pollution Control Board

Urban Eco-park, 100 feet, Peenya Ind! area, llird Phase,

Bangalore -560058,

Respected Sir/Ma’am,

Subject: Reply to the show cause dated 29.12.2022

Reference: 1) Combined Consent order No. AW- 114054 dat=d 20.08.2022 and valid up to
31.12.2023 under green category

2) Inspection of the Industry by undersigned on 26.12.2022
3) CFE fresh with Inward no - dated 20.01.2023

4) Show cause Notice No. KSPCB/RO-DBP/SCN/2022-23/874 dated 29.12.2022

We, M/s Supreme Solar Projects Pvt Ltd located at No0.28C, Sy no 92, 93, 94, & 95, Vecrapura, KIADB
Inclustrial area, Doddaballapura, Bengaluru rural District-561203 are gratefu! for your support and
ca-ordination.

With reference to the above (4§, we hereby submit the compliance to the observations made during

the Inspection as per (2)

Observatlons l Compllance

j 1. The fndustry was under opemtlon at | Agrecd The Industry was under ope-rénon at
the time of Inspection and engaged in | the time of spection and is engaged in the
the manufacturing of solar water manufacturing of solar water heaters. .
b wmieBterS _— - 1
| 2. You have obtained the consent to treat | { The consent for the fac:lxty is taken for the |
! the sewage and waste water gencrated | treatment of sewage in the STP of capacity 10
from the leakage of drums in STP [ KLD. The treated effluent shall be used for on
i capacity 10 KLD. Treated effluent shall + land for gardening wilhin the premises, During
be used for on land for gardening | the time Inspection, STP was under the half
within the premises. Whereas at the yearly maintenance. We hereby furnish the
time of Inspection STP was not under ' details of the sewage generated and treated in
operation and sewage stored in the | the STP of 10 KLD in annexure .
' separate tank and you have failed to |
: furnish details of the treatment and |

N

For Supreme Solar }r] ] cts Pvt. Ltd.
Lol

I)Err:rtc)r
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9.

disposal of sewape

You have installed the enamel caa?l_n[_'
activity without prior consent from the |
board, the effluent and sludge from the
activity stored in a separate tank and
have faited to furnish the details of the :
treatment and disposal of the same. It
is apprehended that, you are disposing i
the effluent illegally it is a violation of ‘
the conditions stipulated in the consent
order

4.

5.

6,

You have installed and operating the
electroplating  activity without prior |
consent from the board. The effluent
from the electroplating activity stored |
in a tank of ETP and it was not under !
operating condition and you have failed |
to furnish the details of the treatment |
and disposal of the same which is clear
violation of the consent conditions.

You have accorded the consent for
powder coating hooth only under the
provisions of air act. Whereas you were
carrying out the spray painting activity,
shot/grit blasting unit with a dust
collector as air pollution control
measures and one more grit blasting
unit under Installation stage without
prior consent from the board.

New bunldmp was under construction |
phase, in the building you have
Installed the grain powder machines

. yearly

Thé -':os‘aéén;:--_{or enamel coating activity is

already covered in the existing consent order |
" under spray ceating activity. The effluent from
" the activity is treated i the STP of capacity 10

KLD. Ag claimed, the STP was under the half
mamtenance during  the time of
Inspection. We herchy furnish the details of the
treatad sewage in annexure |

The Industry is consented to the manufacture
of solar & electric geysers. The electroplating

, activity carried out at the site is outsourced to

the third party organisation under Sunstorm
d The Supreme solar have
facility to  Sunstrom

International Pvt Lt
rented  out the
Internationa! Pvt fitd to
clectroplating activity. The rental agreement is
attached in the letter for your reference. Also
CFO fresh has been applied in the KSPCB XGN
portal to obtain consent for the electroplating
. activity from your kind office.

| The poy \,der coating booth falls under the spray

coating activity and the same has already been
covered in the existing consent conditions. The
integrated shot/grit blasting unit with a dust
collector is an integrated unit and there are no

carry out the |

separate unit installed. The consent already |

covers up the integrated grit blasting unit and

there shall be no additional grit blasting unit !

installed at the facility.

The new building ‘was under the construction

phase during the Inspection of our Industry,
The Intent is to start the Food grain/ wheat

SN X

Sue

without prior consent from the board

flouring facility. We have submitted the CFE
fresh in the KSPCB XGN portat with Inward no -

You have not taken authorization under
the provision of the hazardous and |
other waste (management and
Transboundary movement} rules, 2016.
You have stored the Insulation material
, metal waste and waste glass from the
activity stored unscientifically and |
failed to furnish the details of dispesal
of waste

portal

The facility has taken the hazardous waste and
other waste {(management and Transboundary
movement} authorization under HWM rules,
2016 for the existing facility. We have stored
the other waste such as metal waste, waste
glass from the activity as per CPC guidelines
and we hereby furnish the details of disposal of

“waste. Also the hazardous waste authorization

for Sunstrom International and Supreme
Delicious Food shall be applied post the
approval of the consent applied in the XXGN

For Supreme Solar Pnn’ccte Pvt. Ltd.

oy ol } g
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The Supreme Solar Projects Pvt Ltd bearing PCB ID- 29559 pave not involved inany sort of violations
stipulated in the consent order under the provisions of the water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 and The Environment (Protection)
Act, 1986. We shall abide by the law of the land and we have also taken concern to inhibit the
knowledge on Environmental compliances to the tenant on Samaritan basis.

Henceforth, consider our request to revoke the notjce under the same Supreme Solar Projects
Private Limited and do the needful.

For SupremeiSalng Feeasds; pyy 4
8 g

f el }'

| !
Authorizet Sighpto
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o7/ Fax : 080-25586321 T, . g 080-25581383, 25589112
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TR 3T oo, aﬁ:aeﬁwé MevsloctoloveleleLy
Karnataka State Pollution Control Board

“Tomd WS, 1 dow 5e BB, To. 49, W 08, 13orgaTd - 560 001, ITOFET O3y, 40T

“Parisara Bhavan", 1st to 5th Floor, # 49, Church Street, Bangalore - 560 001, Karnataka State, India

//IBY RPAD),
NO: PCB/CEO-2(NETA-BNG)/CLOSURE-WA/ Sy preme /2020-21 \ el Dgl‘ej ip ZUZT
Closure Directions issued under Section 33 (A) of the Water (Prevention and Control OB
Pollution) Act, 1974 read with Rule 34 of Karnntﬂjm State Board for the Prevention and

Control _of Water Pollution (Procedure for Transaction of Business) and the Water
(Prevention And Control of Pollution) Rules, 1976.

Sub: Non—compliance under the Provisions of the Water (Prevention & Control of Pollution)
Act. 1974 by M/s Supreme Solar projects Pvt. Ltd. No. 28C, Sy. No. 92, 93, 94 & 95,
Veerapura village, KIADB Industrial area, Doddballapura, Bengaluru rural distercr= ri

Ref: 1. Combined Consent order No. AW-114054 dated 20-08-2020.
- Inspection of the Industry by RO, Doddaballapura on 10-02-2021
3. RO, Doddaballapura letter No. 796, dated: 11-02-2021.

4. Restraining/ Prohibitory Order No. 503 dated:15-02-202 1

5. Regional Office, Doddaballapur letter No. 817, Dated: 18.02.2021.

Aok ol o ok o ok ok

PREAMBLE: 3
M/s Supreme Solar projects Pvt. Ltd is an existing industry located at No. 28C 84 L gt 93n O3
94 & 95,Veerapura Village, KIADB Industrial Area, Doddballapura, Bengaluru Rural"district.
The Jurisdictional Regional Office-Doddaballapur has issued consent to operate to the said

[N

aer(Prevention & Control of Pollution) Act, 1974 and

-under the provisions of the Air(Prevention & Control of Pollution) Act, 1981 for the period up to

30-12-2033 vide ref(1) to manufacture Electrical Geysers of capacity 15,000 Nos./Month and
Solar Water Heaters of capacity 15,000 Nos./Month with conditions to treat the domestic effluent
of quantity 6 KLD and drum leakage test water of quantity 0.4 KLD in the STP of capacity 10
KLD to the stipulated standards and to use the treated combined effluent having parameters
confirming to the stipulated standards for gardening within the premises. '

The jurisdictional Officers of the Board of the Regionai Office, Daddahallapur has inspected the
said industry on 10.02.2021 and has forwarded the inspection report vide ref (3) to the

Jurisdictional Zonal Senior Environmental Officer, Bengaluru North Zone. The following are the

observations recorded in the inspection report:

I The During the time of monitoring and collection of watcr sample of Veerapura lake under
National Water Quality Monitoring Program(NWQMP) on 10-02-2021, it was observed the
waste water was entering into the lake. In order (0 trace the generation of the waste water,
the path of storm water drain laid by KIADB was inspected and observed that the untreated
canteen waste water and solar inner tank leakage test water was being discharged/bypassed
from M/s. Supreme Solar industry inta the storm water drain of M/s. Supreme Solar and
which was flowing into the KIADB storm water drain and was finally reaching the lake and
polluting the lake. Ilence the industry was also imspected on 10-02-2021 and made the
following observations:
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i The industry authorities were directly discharging the canteen waste water and solar
inner tank leakage test water iNto the stornt water drain of industry and which joins
outside K IADB drainage leading towards Veerapura lake. .

ii.  Industry have violated the consent conditions and not treating the domestic waste
water, canteen waste water and sojar inner tank leakage 1esl water  in the STP ol
capacity 10 KLD and they have also not taken action o complete the construction
of STP.

i, Industry has completed only civil work of STP and not taken up clectromechanical
work of STP.

In view of the non compliances, the inspection report  was forwarded to Jurisdictional Zonal
Senior Environmental Qfficer(ZSEQ), Bangalore North Zone vide ref(3) with recommendation
(0 issue Restraining ./ Prohibitory Order to the above caid industry followed by NPD under
section (33)(A) of Water ( Prevention and Control of Pollution ) Act, 1974, Accordingly, ZSEO,
Bangalore North has issued the Restraining / Prohibitory Order under section 32 (1) (C) of the
Water ( Prevention and Control of Pollution) Act. 1974 to the Occupier of the said Industry vide
rel (4).

As a follow up action, the industry was once again inspected by Jurisdictional Officers of the
Board of the Regional Office. Doddaballapur on 16-02-2021 and has forwarded the inspection
report to the Head Office vide ref(5). The following are the observation recorded during
inspeet;i)o.n made on 16.2.2021;

1) At the time of inspection the industry authorities were discharging  the canteen waste
water and solar inner tank leakage test water into industry storm water drain and finally
lel outside to  the KIADB storm water drain  ultimately which reaches towards
Veerapura/lake.

2) The indstry even after giving warning not o discharge any type ol waste waler
outside? they have not taken any action 1o comply. Instead industry authorities were
digqiiat'ging the canteen waste water and solar inner tank leakage test water 10 outside

- KIADB storm water drain. Hence, due to repeated violation, served the Notice of

" intention to the Industry Authority and collected the sample of untreated Canteen waste

water and solar inner tank leakage test water from outlet of industry which is being

discharged to KIADB storm water dram under the PTovISToNS of-WatertFreventionumd
Control of Pollution) Act, 1974 also Mahazar was drawn.
3) Industry has violated the consent conditions and not treating the domestic waste water ,
canteen waste water and solar inner tank leakage test water in the STP of capacity 10
KI.D and they have not taken any action to complete the construction of STP even
alter lapse of nearly 6 months. a
4) The domestic effluent generated from the industry has been transported through
unauthorized vehicle which was verilied in the vehicle inward and outward register
available at the security .
With the above observations and due to the continuous violations of the consent conditions and
the provisions of the Water(Prevention & Control of Poellution) Act, 1974 by the industry
authorities, the jurisdictional Environmental Officer of the Regional Office, Doddaballapura
vide ref (5) has recommended the Board to issue directions for closure of the industry under the
provisions of the Water (Prevention & Control of Pollution) Act, 1974,

The above observations made are not in compliance to the provisions of the Water (Prevention
and Control of Pollution ) Act, 1974. Inspite of repeated notices issued, the industry authorities
have failed to rectify the problem and have not taken any concrete sieps to stop the discharge of
untreated solar inner tank leakage test water and canteen waste water into the storm water drain
leading Lo the Veerapura Lake. This negligence on part of the said industry authorities causes
pollution ol the Veerapura Lake. Hence 1o avoid the pollution of  Veerapura lLake and as an
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emergency measure, Board is of opinion 10 issye closure directions to the above mentioned
industry without giving any further opportunity.

Hence, the following order.

In the circumstances explained above and in eyercise of powers vested with Karnataka
State Pollution Control Board under section 33 (A) ol the water (Prevention and Control
Pollution) Act, 1974 read with Rule 34 of Karnagaka State Board for the prevention and
control of Water Pollution (Procedure for Trapsaction of Business) and the Water
(Prevention and Control of Pollution) rules, 1976, the Board hereby issues the following
directions to; ‘
[. The Occupier, M/s Supreme Solar projects Pvt. Ltd. No. 28C, Sy. No. 92, 93, 94 & 95,
Veerapura village, KIADB Industrial Area, Doddballapura, Bengaluru Rural district to
close the operation of the industry forthwith & ynti! further order.

o

The Managing Director, ‘BESCOM’, Near K R. Circle, Nrupathunga Road, Bangalore, to
issue necessary directions to the concerned Executive Engineer and Assistant Executive
Engineer to stop/cut off power supply to the above said industry forthwith & until further

order.

5. 1NE LACCULIVE IVICHIVEL, INIADD, INTUPAUIUiga Rudd, Ddigaivit o ditu tiv voietio
Officer to cut oft water supply to the above said industry forthwith and until further
orders.

4. The Deputy Commissioner, Bangalore Urban, Bangalore to seize the above industry
forthwith and until further orders.
This order is issued with the prior approval of the competent authority viz., Chairman,
KSPCB.

FOR AND BEHALF OF THE
KARNATAKA STATE POLLUTION CONTROL BOARD,
BANGALORE

Sd/-
MEMBER SECRETARY

I. The Occupier,
M/s Supreme Solar projects Pvt. Ltd.
No. 28C, Sy. No. 92, 93, 94 & 95, Veerapura village,
KIADB Industrial area, Doddballapura, Bengaluru rural district

2. The Managing Director, ‘BESCOM’,
Near K.R. Circle, Nrupathunga Road,
Bangalore.

3. The Executive Member,
KIADB, Rastrothan Building,
Nrupathunga Road, Bangalore.

4. The Deputy Commissioner,
Bangalore Urban,
Bangalore.
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Copy to:

. The Regional Senior Environmental officer, Bangalore-North tor information.

27 The  Regional Office. Doddaballapur for information and necessary action ot
implementation of closure directions immediately & to furnish report to B.O.

3. The Law Officer. KSPCR for information and necessary action.

- Rasssso—

4. Case file.
CHIEF ENVIHONMENTAL OFFICER
h—

£y
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WP No. 10087 of 2023

IN THE HIGH COURT of KARNATAKA AT BENGALURU
DATED THIS THE 1™ DAY OF MAY, 2023

PRESENT
THE HON'BLE MR JUSTICE S.R.KRISHNA KUMAR
AND
THE HON'BLE MR JUSTICE VENKATESH NAIK T
WRIT PETITION NO. 10087 OF 2023 (GM-POL)

e

BETWEEN:
M/8 SUPREME SOLAR PROJECTS PVT LTD
A COMPANY REGIETEN S UNCCA ThE
PROVISIONS OF THE COMPANIES ACT,
1956, HAVING ITS REGISTERED OFFICE AT
NO.28C, sY. NO.92, 93, 94, 95,
VEERAPURA VILLAGE, KIADB INDUSTRIAL
AREA, DODDABALLAPURA,
BANGALORE RURAL 561 203,
REPRESENTED BY ITS MANAGING DIRECTOR
MR. H. NARASIMHA SON OF MR. VASUDEVA PAI,
AGED ABOUT 44 YEARS.
...PETITIONER

(BY SRI. PARASHURAM A L.,ADVOCATE)

" fall signoed b
'.SHK![U&IARAY
RTTIY. RAJASHRI
e igH

Wy
NMA AKA

A

AND:

KARNATAKA STATE POLLUTION CONTROL BOARD
PARISARA BHAVAN, NO.33,
CHURCH STREET, SHANTHALA NAGAR
BENGALURU 560 0p1
REPRESENTED BY ITS CHAIRMAN.
...RESPONDENT
(BY SRI. MAHESH CHOUDAR], ADVOCATE)

THIS WRIT PETITION IS FILED UNDER ARTICLES 226 AND
227 OF THE CONSTITUTION OF INDIA PRAYING TO ISSUE A WRIT
OF CERTIORARI OR ANY OTHER APPROPRIATE WRIT, ORDER OR
DIRECTION ToO QUASH AND SET ASIDE ORDER No
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WP No. 10087 of 2023

THIS PETITION, COMING ON FOR PRELIMINARY HEARING,
THIS DAY, S.R. KRISHNA KUMaR J, THE COURT MADE THE
FOLLOWING:

ORDER

1. Sri. Mahesh Choudati, learned counsel accepts notice for the

respondent.

2. This petition is directed against the impugned order at
Annexure-A dated 14.03.2023 passed by the respondent Under
Section 33(A) of the Water (Prevention and Control of Pollution)
Act, 1974 r/w. Rule 34 of the Karnataka State Board for the
Prevention and Control of Water Pollution (Procedure for
Transaction of Business ) and the Water (Prevention and Control of
Pollution) Rules, 1978, whereby respondent passed an order

directing closure of the said unit of the petitioner

>

@

3. Heard learned counsel for the petitioner and learned counsel

for the respondent and perused the material on record.

4. In addition to reiterating the various contentions urged in the
petition and referring to the material on record, learned counsel for
the petitioner invites our attention to the reply dated 01.02.2023
submitted by the petitioner to the show case notice dated

29.12.2022 issued by the respondent. In this context, it is
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despite referring to the aforesaid show cause notice dated

29.12.2022, to which the petitioner had submitted a reply,

Officer and without reference to the reply dated 01.02.2023
submitted by the petitioner and as such, the petitioner is before

s Gourt py way of the present petition,

5. Per contra, learned counsel for the respondent submit that
there is no merit in the petition and that the same is liable to be

dismissed.

6. As rightly contended by the lea":n@d—ee'lﬂ‘lsei—fgr—m-e—

petitioner, a perusal of the material on record will indicate that the
Regional Officer of the respondent has issued a show cause notice -~
dated 29.1 2.2022, to which the petitioner has submitted a reply
dated 01.02.2023. However, during the course of the impugned
order, the respondent has neither referred to the said reply nor
provided any opportunity to the petitioner to submit his reply to the
subsequent letter dated 03.02.2023, which is also referred to in the

impugned order and has proceeded to pass the impugned order in
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violation of the principles of Natural justice and without providing
sufficient and reasonable opportunity to the petitioner and as such,
the impugned order deserves to be set aside and the matter be
remitted back to the concerned respondent for reconsideration

afresh in accordance with law.,

7 In the result, | pass the following:
ORDER

i) The Writ Petition is allowed.

i)  The impugned order bearing No.PCB/SEOQ/NEIA/1421/CO-
WA/2022-23/66 dated 14.03.2023 passed by the respondent vide

Annexure-A is hereby set aside.

fii) The matter is remitted _hack e T

reconsideration afresh in accordance with law.

iv)  Petitioner is directed to appear the respondent-Board on

22.05.2023 without awaiting further notice.

v} Liberty is reserved in favor of the petitioner to submit additional
documents, pleadings etc., which shall be considered by the

respondent, who shall thereafter proceed to pass appropriate
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orders in accordance with law within g period of ten days from
22.05.2023.

SD/~-
JUDGE

SD/-
JUDGE

BMC ’
List No.: 1 SINo.: 58

- y
] =
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e xf / Helpline : 080-25582559 080-25581383, 25589112

Ao | Emall ; contact@kspeb.gov.n & 080-25589113, 25589114
s’ | Website kspcb.karnataka.gov.in
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No. PCB/SEO/NEIA/1421/CO-WA/2022-23/ | (. (. Date: 4 |, WAR 1013

{rg
T

RECLAMP OF CLOSURE DIRECTIONS ISSUED UNDER SECTION 33 (A) OF
THE WATER (PREVENTION AND CONTROL OF POLLUTION) ACT, 1974
READ WITH RULE 34 OF KARNATAKA STATE _BOARD FOR THE
PREVENTION AND CONTROL OF WATER POLLUTION (PROCEDURE FOR
TRANSACTION OF BUSINESS) AND THE WATER _(PREVENTION AND
CONTROL_OF POLLUTION) RULES, 1976 TO M/S. SUPREME SOLAR
PROJECTS PVT. LTD.

Sub: Reclamp Of Closure Directions issued under the Provisions of the Water
(Prevention & Control of Pollution) Act, 1974 by M/s Supreme Solar projects
Pvt. Ltd. No. 28C, Sy. No. 92, 93, 94 & 95, Veerapura village, KIADB
Industrial area, Doddballapura, Bengaluru Rural District —reg

“\Ref: 1. Combined Consent order No. AW-302322 dated 23.03.2017 & addendum
dated: 02.02.2019.
" 2. Inspection of the Industry by RO, Doddaballapura on 10-02-2021
. RO, Doddaballapura letter No. 796, dated: 11-02-2021.
. Restraining/ Prohibitory Order No. 503 dated: 16-02-2021
. Regional Office, Doddaballapur letter No. 817, Dated: 18.02.2021,
_Closure Order issued under Water Act No.PCB/CEO-2(NEIA-
e P* - BNG)/CLOSURE-WA/Supreme/2020-21/0I, dated: 03.04.2021.
_ s !nduch‘y letter dated: 07.04.2021.

G~ [P
S D s

\)4 ’ 7
N W AW

8. Board office memo to RSEO, Bengaluru North No.1 75. Dated: 08.04.2021
9. Under taking on stamp paper submitted by the industry authority to RSEO,

» P Bengaluru North on 16.04.2021.
S 10. RSEO, Bengaluru North letter No.34, dated: 20.04.2021.
c.,\c\\ ' 11. Proceeding of the State Level Enforcement Committee Meeting (SLECM)
. held on 30.10.2021.

\;;\*Q\p ~ + 12. Abeyance of closure direction issued No.48, dated: 01.07.2021.
. 13.Industry letter No.28.07.2021.

14. Board officer memo to RSEO, Bengaluru North No.2132, dated:
10.08.2021.

15. RSEO, Bengaluru North letter No.141, dated: 26.08.2021.

16. Compliant received by RO from the public through whaptapp on
24.12.2022.

17. RO, Doddaballapura letter No.872, dated: 29.12.2022.

18. RO, Doddaballapura letter No. 1000, dated: 03.02.2023.

. { dekhdkdkk
/ ¢ KO
& Hlambied a5
A M/s Supreme Solar projects Pvt. Ltd is an industry located at No.28C, Sy. No. 92, 93,
9@ 94 & 95,Veerapura Village, KIADB Industrial Area, Doddaballapura, Bengaluru Rural
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district and engaged in manufacture of Electrical Geysers of capacity 15,000
Nos’Month and Solar Water Heaters of capacity 15,000 Nos./Month. The consent
accorded under the provision of Water Act, 1974 and Air Act, 1981 is valid upto
31.12.2023.

Board has issued Closure Directions under Section 33(A) of Water (Prevention &
Control of Pollution) Act, 1974 to the said industry for the non-compliances as recorded
therein vide ref (6)-

Further RSEO, Bengaluru North along with Environmental Officer (EO) of Regional
Office, Doddaballapura inspected the industry on 15.04.2021 and made observations.
On the observations made during their inspection to the industry and their inspection
report was submitted to the Board office with recommendation to keep closure order
issued vide ref (6) under abeyance for a period of one month vide ref (10). Closure
directions issued vide ref (6) was kept under Abeyance for the period upto 30.06.2021
to initiate following;

1. To construct & commission Sewage Treatment Plant of capacity 10 KLD before
30.06.2021.

2. To completely treat domestic effluent, canteen effluent and solar inner taken
leakage test water generated from the industry in 10 KLD STP to treat the same
to the standards stipulated in Annexure-I of the Consented Order and same shall
be used for gardening purpose within the factory premises. Further, there shall
not be any discharge of effluent outside the factory premises.

3. In any case industry is failed to comply the commitment given in their letter vide
ref (9), the Board will re-import closure order without any notice.

4. The validity of consent issued vide ref (1) is restricted upto 30.06.2021 and
restricted until the revocation of closure direction.

Further, the industry authority (I/A) submitted request letter to Board Office to revoke
the closure order and stated that they have complied with the conditions vide ref (13).

Industry letter was forwarded to the Regional Senior Environmental Officer (RSEQ),
Bengaluru North vide letter ref (14) to inspect and to verify the compliance made by the
industry and to submit the report with clear recommendation on revocation of the
closure directions.

On the Board office letter, RSEO Bengaluru North Office along with Environmental
Officer (EO) of Regional Office, Doddaballapura inspected the industry on 18.08.2021.

Following observations are recorded during inspection on 18.08.2021:
1) There was no discharge of any effluent to the outside.
2) The construction of STP of capacity 10 KLD was completed and it was under
operation.
3) The canteen effluent, leak testing water and sewage water was being treated in
the STP of capacity 10 KLD and used for gardening.

From the above observations RSEO of Bengaluru North forwarded the inspection report

to the Board office on 26.08.2021 vide ref (15) and stated that, since the industry has
put up STP of 10 KLD to treat canteen effluent, sewage and leak testing water and
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using the treated effluent for gardening and also there is no discharge of effluent outside
the premises, the closure order may be revoked with conditions to treated the above
effluents in STP of 10 KLD to the standards for gardening and use the same for garden
and there shall not be discharge of any effluent outside the premises.

Meanwhile, RO, Doddaballapura received the complaint from the public through
whatsapp on 24.12.2022 regarding discharge of effluent from the said industry into the
storm water drain located in front of the industry. On receipt of the complaint, Night
patrolling team has confirmed the discharge of effluent into the storm water drain.

Further, Officers of Regional Office, Doddaballapura have inspected the industry on
26.12.2022 and have recorded the following observations:

1) The industry was under operation at the time of inspection and engaged in the
manufacturing of solar water heaters even after lapse of abeyance order period.

2) The consent under Water Act, 1974 and Air Act, 1981 is valid upto 31.12.2023 is
accorded with condition to treat the sewage and waste water generated from the
leakage of drums in STP of capacity 10 KLD. Treated effluent shall be used for
on land for gardening within the premises. Whereas at the time of inspection
STP was not under operation and sewage was stored in the separate tank and
they have failed to furnish details of the treatment and disposal of sewage.

3) They have installed the enamel coating activity, the effluent and sludge from the
activity is stored in a separate tank. They have failed to furnish the details of the
treatment and disposal of the same.

| 4) They have installed and operating the electroplating activity without prior
consent from the Board. The effluent from the electroplating activity is stored in
a tank they have provided ETP and it was not under operating condition and
they have failed to furnish the details of the treatment and disposal of the same,
which is clear violation of the provisions of Water Act. 1974.

5) The consent is accorded for powder coating booth only under the provisions of
et Air Act.

6) However, I/A are carrying out the spray painting activity in an open area within
the shed without prior consent from the Board.

7) They have provided a chimney to the duct from the electroplating activity but
not provided any air pollution measures for plating baths.

8) Whereas they have installed the shot/grit blasting unit with a dust collector as air
pollution control measures and one more grit blasting unit under installation
stage.

9) There was no discharge of any effluent in the drain noticed at the time of
inspection on 26.12.2022,

10)New building was under construction, in that building they have installed the
grain powder machines and propose to take expansion activity without prior
consent from the Board.
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11)They have not taken authorization under the provisions of the Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016. I/A
have stored the insulation material, metal waste and waste glass generated &
stored unscientifically they have failed to furnish the details of disposal of
waste. ‘

12)The sample of untreated effluent from the electroplating activity which was
stored in tank of ETP and effluent from the enamel coating activity which was
stored in a tank was collected under the provisions of Water (Prevention and
Control of Pollution) Act, 1974 and also Mahazar was drawn and samples were
submitted to the central lab for the analysis.

13)RO, Doddaballapura in their letter dared: 03.02.2023 has forwarded the analysis
report of the untreated effluent sample collected on 25.12.2022 from the storm
water drain which is discharged by the said industry reveals pH -6.3,
Conductivity @ 25°C - 1638us/cm, Total Suspend Solids -192mg/L & Chemical
Oxygen Demand -799mg/L.

In view of the above observation, RO, Doddaballapura has observed non-compliances
and reported violations made by the I/A’s and recommended the Board vide ref (17) to
re clamp the Closure Directions issued vide ref (6) at the earliest.

In view of the above non-compliance, it is felt absolutely necessary that the Board has
to intervene immediately to prevent discharge of untraded trade effluent from the said
industry located at No. 28C, Sy. No. 92, 93, 94 & 95, Veerapura village, KIADB
Industrial area, Doddballapura, Bengaluru Rural District into the storm water drain
which ultimately joins the Veerapura Lake. Therefore, Board is constrained to re-clamp
the closure order issued vide ref (6) under the provisions of the Water (Prevention &
Control of Pollution) Act, 1974 in excise of the power conferred under Section 33(A) of
the Water (Prevention & Control of Pollution) Act, 1974 and read with Rule 34 of
Karnataka State Board for Prevention & Control of Water Pollution (Procedure for
transaction of business) and the Water (Prevention & Control of Pollution Rule 1976

and as per the delegation of powers vested for issue of Closure Order vide ref (6).
Hence the following order;

ORDER

In exercise of powers vested with Karnataka State Pollution Control Board under
section 33 (A) of the Water (Prevention and Control Pollution) Act, 1974 read with Rule
34 of Karnataka State Board for the prevention and control of Water Pollution
(Procedure for Transaction of Business) and the Water (Prevention and Control of
Pollution) rules, 1976, the Karnataka State Pollution Control Board, hereby issues the
following directions to;

1. The Occupier, M/s Supreme Solar projects Pvt. Ltd. No. 28C, Sy. No. 92, 93, 94
& 95, Veerapura village, KIADB Industrial Area, Doddballapura, Bengaluru
Rural district to close the operation of the said industry forthwith and until
further order.

2. The Managing Director, ‘BESCOM’, Near K.R. Circle, Nrupathunga Road,
Bengaluru to issue necessary directions to the concerned Executive Engineer
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and Assistant Executive Ingineer 1o disconnect the power supphy 1o the above
said industry forthwith & until further order.

[

The Deputy Commissioner. Bengaluru Rural, to seize the said industry located
at No. 28C. Sy. No. 92. 93. 94 & 95. Veerapura vnllas_c KIADB Industrial Area.
Doddballapura. Bengaluru Rural district.

/ 4. The Executive Engineer, BESCOM, Doddaballapura Tq, Bengaluru Rural
District 1o issue necessary directions to the concerned Assistant Fxecutive
Engineer to disconnect the power supply to the above said industry forthwith &
until further orders.

FOR AND ON BEHALF OF THE KARNATAKA
STATE POLLUTION CONTROL BOARD,
BENGALURU-560001

Sd/-
Dr. SHANTH A. THIMMAIAH, M.Tech., Ph.D.,
CHAIRMAN _
KARNATAKA STATE POLLUTION CONTROL BOARD
To,
1. The Occupier,

M/s Supreme Solar projects Pvt. Ltd.
No. 28C, Sy. No. 92, 93, 94 & 95,
Veerapura village, KIADB Industrial Area,
Doddballapura, Bengaluru Rural district

2. The Managing Director, ‘BESCOM’,
Near K.R. Circle, Nrupathunga Road,
Bengaluru.

3. Executive Engineer

DI ey o

L F e L w ) J)U'i.lLl(lUdlld]Jllld

Doddaballapura Tq, Bengaluru Rural District.

4. Assistant Executive Engineer,
BESCOM Doddaballapura,
Doddaballapura Tq, Bengaluru Rural District.

5. The Deputy Commissioner,
Bengaluru Rural District.

Tlis order is issued with the prior approval of the competent authority viz., Chairman, KSPCB

Copy to:

—_

The Regional Senior Environmental officer, Bengaluru-North for kind
information.

~ 2. The Regional Office- Doddaballapura for information and necessary action to
implement the Closure directions & report the compliance.

The Law Officet, KSPCB for information and necessary action.

4. Case file. ’
N

o
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INSPECTION FORMAT

Sl Particill;lfé

Details

| | Name of the industry | M/s BPL Limited. i
2 Address Plot no. 28B/29, KIADB Industrial area,
Veerapura Post, Doddaballapura taluk,

Bangalore Rural District

2! GPS co-ordinates Lat:13.249596,
Long: 77.551957
4 | Date of inspection 15.03.2023 -
5 Activity /  Product | Manufacture of printed circuit boards of capacity
Manufactured 50,000 Sqmt/month

Manufacturing Process: The process involves cutting of
epoxy/Aluminium copper clad- Material receipt--GI &
1QC---Auto loading---surface treatment---Static dust
removal--pattern printing--- UV curing----etching---ink
srippling----surface treatment-2---solder mass printing----
UV curing-—-- cooler----Marking A  printing----UV
curing----cooler----Marking B printing----UV curing----
Auto un loader. After the above process, the remaining
process carried out in the existing line/set up which is
Manual guide drilling---punching--V  cut---BBT--- |

Finishing---rework--final inspection---packing---
Dispatch.
6 Size and category Large Red ‘ ) o
7 Persons contacted with | Sri Kempegowda, HR
mobile number )
8 Consent validity Valid for the period upto 30.06.2026 ]
9 Source of water Outside tankers

No of Employees:200 No’s
10 Water Pollution Control details :

WCfor | WCinKLD | WW gen Mode of treatment and disposal
- in KLD

Domestic | 12.5 11.5 Treated 15 KLD STP and treated
water used for gardening.

Process 1727 147.0 Treated in 150 KLD ETP, treated
water partially recycled in process
and remaining used for gardening.

11 Whether water meters | Yes
provided for water
consumption and effluent
generation

12| Details of ETP if provided /| 150 KLD ETP consists of following units.
details of CETP, if disposed to | » Bar screen.

CETP and details of primary | » Equalization tank.

| treatinent facility > Neutralization tank.
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Flocculation tank
Primary clarifier
Settled sludge
Sludge holding tank
Neutralization tank
Secondary clarifier
Sludge holding tank
Pressure Sand Filter
Activated Carbon Filter
Cartridge filter
Recycled water tank

v" The ETP was operating at the time of
inspection.

v' Sample of Treated effluent from the outlet
of the ETP was collected and handed over
to laboratory for analysis. Results awaited.

v The treated water is recycled to the
process and remaining used for gardening,

v" The authorities have maintained the
logbook for operation and maintenance of
ETP.

v’ The authorities have provided separate
flow meter and energy meter to ETP.

v" About 9 tons Sludge is stored in sludge
storage shed.

VVVVYVVVYVYYY

13

Details of STP if provided
(capacity, technology and units
of STP)

15 KLD, the units are as fallows;
Bar screen
Equalization tank
SBR Tank
PSF
ACF
Final treated storage tank of ETP

v" The STP was operating at the time of
Inspection.

v" Sample of Treated effluent from the outlet
of the STP was collected and handed over
to laboratory for analysis. Results awaited.

v" The treated sewage is reused for
gardening.

v" The authorities have maintained the

logbook for operation and maintenance of

STP.

The average flow to the STP is 9 KLD.

The authorities have provided separate

flow meter and energy meter to STP.

VVVVVYY

AN

14

Comment on any illegal
discharge of effluent/ sewage

There is no illegal discharge

15

Details of sample collected if
any?

16

| Details of air pollution sources |

and control measure

Sample of treated effluent from the outlet of ETP
and sample of treated sewage effluent from the
outlet of STP are collected and handed over to the
laboratory and results awaited. o

Air emission sources and control measures are as
follows:
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SL | Air Control Remarks
No | emission | measures l
sources -
T | 920 KVA Chimney of | aEiequ.ate ||
height 30 m i,
AGL with |
acoustic .
enclosures [
2 | Etching chimney  of | adequate 4‘
and height 3 mits |
lacquering | ARL With "
section. Scrubber \\
5 |Cu  clad | Closed system | adequate |
Cutting with dust 1|
section (5 | collector  as |
No’s) APC measures
4 | UV curing | Duct adequate
section

17 | HWM Authorization validity | Expired on 30.06.2021. Now the authorities have
applied for renewal of authorization under HWM
5 Rules 2016 and the same is under scrutiny stage.
! 1. The authorities have provided storage
facility for hazardous waste.
2. However, the PCB boards trimming
wastes (fibre wastes) are stored outside the
| shed. Hence the authorities were informed
‘ to provide adequate storage facility for all
| type of hazardous and other wastes. |
18 l Details of any other solid wastes not Solid wastes discharged through local
listed above and mode of storage and | body.
 |disposal . o o
19 Observations and recommendation:
| | The unitis complying with consent conditions.
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INSPECTION FORMAT

| SIN | Particulars Details
0.
1 | Name of the | M/s Himathsingka scide Ltd. ]
industry r
"2 | Address Plot No. 23/A, KIADB Industrial area, Veerapura, Do—ckiabéﬁa})ﬁr_a,_ ~—
Bengaluru Rural District-561203
3 | GPS co- Lat-13.256084, o
ordinates Long -77.547459
4 | Date of 15.03.2023 o
inspection _ ] -
5 | Activity /| Manufacture of followings: o
‘ Produ(ft 1) Spun silk of capacity 410 MT/Annum ( 34.17 MT/Month) ,
! (I;/Ianutacture 2) Cotton and blended fabrics of capacity 4,28,500 sq. |
‘ mts./Annum (35708.33 sq. mts./Month)
3) Dyeing of silk /yarn of capacity 30,000 kgs/Month
4) Pile fabrics of capacity 2,88,000 mts. /Annum(24000
mts./Month)
5) Natural silk / blended fabrics of capacity 25.51 lakhs sq.
mts./Annum (2.13 lakhs mts./Month)
Details of Process: yarn winding-> twisting-> heat settling-> dyeing-
> rewinding-> wrapping-> weaving having 98 nos machines
| 6 |Size  and|LargeRed ' . ]
i category )
7 | Persons Sri Narasimha — Manager (Engg)
contacted
with mobile
number
8 | Consent ‘Valid for the period upto 30.06.2026,
o vuuuu_y
9 Source of KIADB, Bore well and outside tanker -
water
10 | Water Pollution Control details :

| W.C for

W.Cin
KLD

W.W gen
in KLD

Mode of treatment and disposal

Domestic

Process

S 60 Domestic effluent is being treated in
existing sewage treatment plant of
60 KLD followed by RO-1 and ERP -RO?2 |
(effluent recycling plant).

The RO permeate will be collected in final
collection tank and reused back to process.
The RO reject is being used for gardening
during summer season. During rainy season
the same will be treated in RO 3 stage
followed by MEE and ATFD.

‘Trade effluent generated from the process
and Boiler blow down is being treated in the

existing E'TP of capacity 400 KLD followed

250
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P ]

| any illegal

90

by 3 stage RO. The RO pe;ﬁleate is being W
used back in the process and RO reject will d
| be treated in MEE and ATFD.
Boiler feed | 45 3 . : |
(Recycled
water)
Cooling 33 0 -
Total 403 313
==
11 | Whether Yes
water meters
provided for
water
consumption
and effluent
generation
12 | Details of | ETP of 400 KLD capacity comprises of units namely:
ETP if | » Equalization tank,
provided /| 5 primary flocculation tank,
details O.f » Tube settler
CETP, if .
disposed  to » Buffer acration tank,
CETP and | » 1" clarifier,
details of | » 2™ aeration tank,
primary > 2™ clarifier,
treatment » Chemical dosing,
facility > tertiary treatment,
» RO-1,R0O-2, RO-3 stage,
The RO permeate 1s being used back to process and RO reject will
be treated in MEE and ATFD
13 | Details of | The STP of 60 KLD capacity comprises of units namely
STP if | » Bar Screen,
provided » Collection tank,
(capacity, » Aecration tank,
technology N . .
and units of | > Tube settling collection tank,
STP) » Chlorine dosing,
» PSF,
» ACF,
» RO-1and
» ERP -RO2 (effluent recycling plant).
The RO reject is being used for gardening during summer season and
during rainy season the same will be treated in RO 3 stage followed
by MEE and ATFD. B
15 | Comment on | There is no illegal discharges



discharge of

eftfluent/
sewage
16 | Detailsof | Notapplicable ) -
sample
collected if !
any? -
17 | Details of air | | Air emission Control Measures provided Remarks ‘
pollution source !
sources and | | 380 KVADG | Common Chimney height 24 Mts. | Adequate |
control set AGL with acoustic enclosures d
measure 380 KVADG “Adequate | |
set :
625 KVA DG Chimney height 7 Mts. ARL with Adequat_e__f
|[ set acoustic enclosures
Boiler of Chimney height 36.5 Mts. AGL | Adequate | |
capacity 3TPH
Boiler of Chimney height 33 Mts. AGL Adequate
| _capacity STPH il
Boiler of Chimney height 30 Mts. AGL Adequate
capacity 5.5 with multi clone dust collector
TPH
| 18 |HWM Valid for the period upto 30.06.2026. |
Authorizatio
n validity
20 | Details of _ ]
storage area | | SI. [ Waste type Categor | Quantity Remark
for hazardous | | N y
and other
WSS 1 Recyclers
Used Spent Oil 5.1 1.5
KL
|2 | Chemical Sludge . TSDF
from Waste Water 353 312 MT
Treatment
3 Empty 331 3.5M Recycle
barrels/containers/] T IS
ine
4 | Metal and metal B1010 9.3 MTA Recyclers
alloy wastes
5 | Untreated Cork and | B3050 0.650 MTA Recyclers
Wood Waste
6 | Paper and Paper DB302 93 MTA Recyclers
Board 0
7 | Textile Waste B3030 40.00 MTA | Re-processor
'8 | Concentration or | 373 258 MT/A | TSDF
| Evaporation
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"I‘[ | Residues

1. The authorities have provided secured
hazardous and other wastes.

2. The authorities have displayed category and name of the |
waste stored along with quahtity of waste stored. |

3. The authorities have maintained Form-3 at site, |

4. The authorities have submitted Annual Report under HOWM |
Rules 2016 in Form-4 and Environmental Audit Statement |
Form-V for the year 2021-22.

| S

e
shed for storage of !

23

- iiaia —
Observations and recommendation: W
1. The unit was operating at the time of inspection. r
2. The STP and ETP were operating at the time of inspection. .|
3. Grab sample of treated effluent from RO-3 was collected and handed over to |
laboratory for analysis.
4. As per the records the average water treated in ETP is about 130 KLD, The
treated water is recycled back to the process.
5. The authorities have maintained the logbook. .

The unit iscomplying with consent conditions.

il 1

INUR 7y

Signature of Inspecting Officer
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INSPECTION FORMAT

details of CETP, if disposed to
CETP and details of primary 2
treatment facility

Sl.No. F{a_rpcula_r_;____ __Detalls ils B
1 |Name oftheindustry | M/s Jodhani  Paper India Pvt Ltd., A
2 | Address No.32 and 33, KIADB Industrial Area, Bashettyhalli,
: - Doddaballapur -561203 |
3 |GPSco-ordinates | 13.249666, 77.549510 -
4 | Date of inspection 22.02.2023 ) R
5 Activity /  Product | Manufacture of Unbleached kraft paper by using waste
| Manufactured kraft papers of capacity 6000 Ton per Month B
6 Size and category Large Red . T
7 Persons contacted with | Sri.Shivaprakash-Plant Operations -
J | mobile number _
8 Consent validity Valid Upto 30.06.2026 -
| 9 I@urce of water Bore well and recycled water from ETP ) .
i 10 "Water Pollution Control details : N
W.C for W.Cin KLD W.W  gen | Mode of treatment and disposal |
in KLD
| Domestic | 14 115 Treated in 15 KLD Eco STP and
reused for gardening, floor washing
B and toilet flushing
Process 148 146 Treated in ETP and recycled back
! B - completely into process ]
. Boiler 24 3 The generation of Boiler blow down
i’ -’ has been stored in collection tank
' o and reused for process
11 Whether  water meters | Yes I
provided for water
consumption and effluent
5 generation )
12 Details of ETP if provided / 1. The ETP units are located within the pulp

mill production area.

The water is initially fed to pulp where it is
mixed with waste paper. The mixed pulp
is taken to high density cleaner wherein
the heavy materials are rejected.

The accepted wet slurry is taken to dump
tower. The wet slurry is screened in a
coarse screen. The resultant slurries fed to
medium density cleaner (MDC), wherein
separation of water and material takes

L2

place.
4. This waste water is taken to series of
treatment wunits such as common

collection tank with equalization tank, hil
screen, chemical dosing tank, silo over
flow tank,, cum chest tower with aeration
facility, Poly Disc Filter (PDF), purification
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chamber, water holding tank, filter p?e;s
and solid waste storage pit. After
treatment the treated water is being
recycled back to the process.

5. The ETP units are part of production line
as it is installed within the pulp mill
process area with the facility of zero liquid
discharge in closed circuit concept.

i)
i

;tsj
. |

Details of STP if provided »
(capacity, technology and units
of STP)

15 KLD Eco STP with series of

underground settling tanks.

The authorities have provided flow meter

and maintaining the logbook for operation

of STP.

» The sample of treated sewage effluent
was not collected, since the industry was
not operating, the sewage is being
collected in collection tank.

» The authorities informed that, once the

plant starts operation, the sewage will be

treated and treated water is recycled in
process.

\7

Comment on any illegal
discharge of effluent/ sewage

No illegal discharges

Details of sample collected if | Nil
any?

Details of air pollution sources || Air emission | Control Measures | Remarks
and control measure sources
82.5 KVA DG | Chimney with 2mtr | Provided
set AGL with acoustics
Boiler 16 TPH | 40 mtr AGL with | Provided
(Husk Eired) ESp |
HWM Authorization validity Valid Up to 30.06.2026
Hazardous and other wastes generation and disposal : -
Category | Waste description Quantity Mode of | Mode of disposal
No. ) authorized | storage .
S il Used Oil 2.5 KLT Stored in | Disposed through
secured Board authorized
room recycler
5.2 Waste residues | 0.50 MT Stored in | Disposed  through
containing oil secured Board authorized
) N room Incinerators
DB3020 | Paper waste/carton | 83,950 MT | Stored in | Authorized for
boxes secured recycling of waste
room paper into kraft
paper
33.1 Empty 25MT Stored in | Disposed through
Barrels/containers secured Board authorized
room recycler

20

The authorities have provided storage

Details of storage area for hazardous | shed for storage of hazardous waste
and other wastes
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| whether maintained Form-3, Form-10 | The authorities have submitted annual
and submitted Form-4 for the vyear | report under HWM Rules, maintained
2020-21. | form -3 at site.

21
22
listed above and mode of storage and | local body.
disposal (compliance to Plastic Rules, e-
(23 Observations and recommendation:

Details of any other solid wastes not | General solid waste disposég-td_ the

waste Rules etc., to be recorded). '-

1,

The industry was not operating at the time of inspection, since there is
maintenance of the motors.

The unit is engaged in recycling of waste paper into kraft paper.

The treatment system is part of process and the treated waste is being
recycled for process.

The treated sewage is recycled back to the process.

A K]

Assistant Environmental Officer,
Regional Office- Doddaballapura
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INSPECTION FORMAT

Particulars

Details

Name of the iﬁdustry

M/s.Mach Aero Components (I) Limited,

Address

Plot no. 112C, 2 nd Cross, KIADB Industriaﬁ.rea, -
Bashettihalli , Kasaba Hobli, Doddaballapura taluk,
Bangalore rural dist.

GI5$ co-ordinates

Lat:13.258776

ol Long:77.56737 - ]
4 Date of inspection 15.03.2023
5 Activit_\} /  Product | Manufacture of Civil Aviation components (general )
Manufactured engineering using CNC machines with electroplating) of
capacity 2,88,000 Nos./Annum ( 24000 Nos./Month)
The activity involves general engineering with
electroplating ie., Anodizing, Passivation, Phopsphating
| based on the requirement.
6 | Size and category Large Red
7 | Persons contacted | Ms. Supriya-EHS Manager
- with mobile number
8 Consent validity Valid for the period upto 30.06.2026
9 Source of water Bore well and outside tankers
10 | Water Pollution Control details : ] _
i W.C for W.CinKLD | W.W gen | Mode of treatment and disposai
| - in KLD
| Domestic | 10.00 8.0 Treated in 16 KLD STP and reused
B for gardening
Process 16.00 16.00 Treated in 16 KLD ETP and reused
1 for gardening.
11 | Whether water meters | Yes
provided for water
consumption and effiuent
generation . )
12 Details of ETP if provided / | 16 ETP is provided and the process flow

details of CETP, if disposed
to CETP and details of
primary treatment facility

Collection tank
Reaction Tank — 01

Tube Deck settling Tank
Clarified water tank-
Reuse for gardening

Plating shop alkaline stream
Collection tank

| Reaction Tank(pH increment) ~

Plating section chromic acid stream

Reaction Tank (pH Increment) — 02
Reaction Tank (Coagulation) -03

01
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Reaction Tank —03
Tube Deck settling Tank
Clarified water tank
Reuse for gardening

13 Details of STP if provided | 16 KLD STP is provided, the STP is fabricated
(capacity, technology and |type HICLEAR STP provided. The units include
units of STP) 1. Bar screen

2. Equalization tank.

3. Hiclear STP unit (Having aeration and

clarifier)

4. Pressure sand filter

5. Activated carbon filter

6. Chlorine dosing

7. Final treated water collection tank
The treated water is being used for
gardening.

15 Comment on any illegal | There is no illegal disposal is observed.
discharge  of  effluent/
sewage

16 | Details of sample collected if | Grab samples of treated sewage and trade
any? effluent from the outlets of STP and ETP were

collected and handed over to laboratory for
S analysis.

17 Details of air pollution || SL | Air  Pollution | APC APC
sources and control || No. | Sources System System
measure stipulated | Provided

1.[200KVA 9  Mits. | Adequate
AGL
DG set chimney
height
with
acoustic
enclosures
2./ 200KVA 9  Mts. | Adequate
AGL
DG set chimney
height
with
acoustic
enclosures
3.| 40KVA 7 Mts. Adequate
AGL
DG set chimney
height
| it |
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acoustic o
enclosures
4.| Fugitive TMts. ATdequEite
emission from AGL
chemical chimney
treatment section | height
with
scrubber
5.| Shot blasting 9 Mis. | Adequate
machine AGL
chimney
height
with dust
collector
_ 6. Deburring | 9 Mts. | Adequate
i section AGL
closed chimney
type height
18 | HWM Authorization validity | Valid for the period upto 30.06.2026
| 19 l Hazardous and other wastes generation and disposal :
| Catego | Type of | Authorized | Treatment and disposal method

ry hazardous quantity
waste |

5.1 Used oil 0.4 KL/A Is being collected in leak proof

container and stored in secured
1 manner and handed over to
1 Board authorized recyclers

8 Waste 2.7MT/A Is being stored in secured manner
residues and handed over to Board

| containing oil | authorized incinerator

5.3 Waste cutting | 140KL/A Is being collected in leak proof
oill  (coolant container and stored in secured

| oil) manner and  handed over to
- | Board authorized recycles.

12.4 Sludge from | 0.05MT/A | Is being stored in secured manner
bath and handed over to Board
containing authorized TSDF
organic

_ solvents

353 Chemical 6.0 MT/A Is being stored in secured manner
sludge from and handed over to Board
waste water authorized TSDF.
treatment

33.1 Empty 0.5 MT/A Is being stored in secured manner
Barrels/conta and handed over to Board
iners/ liners authorized recyclers

] contained
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N ) with

T (e

hazardous |
chemicals/wa l
| stes 1 __ R
332 Contaminate | 0.5 MT/A Is being stored in secured anaﬁrTer]
d cotton rags and handed over to Board
or other authorized incinerator
cleaning

| material e

B1010 | Metal scrap 120 MT/A | Is being stored in secured manner |

and handed over to authorized

| actual users

B3020 | Paper waste |2 MT/A Is being stored in secured manner |

and handed over to authorized

N actual users ]

» The authorities have provided secured storage facility for storing the
hazardous and other waste.

» The authorities have maintained form-3 at site. The authorities are
submitting the annual report under HWM Rules 2016 regularly.

20

Details of storage area for hazardous | The authorities have provided
and other wastes. secured storage facility for

21

22

o - hazardous and other waste.
Whether maintained Form-3, Form- | Maintained the Form-3 and

10 and submitted Form-4 for the submitting the annual report Form-4.
year2021-22 _ -
Details of any other solid wastes not | The other wastes such as plastic

listed above and mode of storage | waste and E-waste are being

and disposal (compliance to Plastic disposed through Board authorized
Rules, e-waste Rules etc., to be | units. The authorities were informed
recorded). to maintain the records an

23

generation and disposal of such
wastes.

Observations and recommendation:

1. The unit was operating at the time of inspection.

2. During inspection, the authorities have taken up the ground leveling
works for construction of new buildings within the industry. The
authorities informed that they have applied in online for consent for
expansion for the proposed project. The authorities informed that
there are 2 blocks are proposed, one for office purpose and one
production unit.

3. The authorities are generally complying with consent conditions.

A [
0
[%—l‘\k o~
Assi,st\a)r\\‘t nvironﬁﬁ#ﬁicen
Regional Office-Doddaballapura
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INSPECTION REPORT OF RAJASHEKAR S, EQ, KSPCB, REGIONAL QI CE-DODDABALLAPURA

SINo.|  Particulars Details
1. | Name of'the M/s. Indo Mim Tec Pvt Lid. -
industry
2. | Address Plot No.43-45, Veerapura Village,
KIADB Industrial area, Doddaballapura,
| Bangalore Rural Dist
GPS co-ordinates 13°15'14.0"N 77°32'51.1"E
4. | Date of inspection 13.01.2023
5. | Activity / Product | R-1125 Industry or process involving metal surface treatment or
Manufactured process such as pickling/ electroplating/ paint stripping/ heat
treatment using cyanide bath/ phosphating or finishing and
anodizing / enamellings/ galvanizing
6. | Size and category Large- Red
7. | Persons  contacted | Smt Swetha- Environmental Officer, EHS,
with mobile number
8. | Consent validity Ceramic Trays-10 MT/month, Complex shaped metal parts -60
MT/month and Surface finishing process-400 Sqm/month vide
order No. AW-331778 dated: 17.06.2022 for the period up to
30.06.2026.
9. | Source of water Outside tanker
. 10.| No.of Employees 950 No’s
11.| Water Pollution Control details :
W.Cfor | WC in|WW Mode of treatment and disposal ]
: KLD gen in
KLD
Domest o Treated in STP of capacity 100KLD and used
_ 70 56 .
ic on land for gardening
____ N Treated in ETP of capacity 100KLD with RO
system. The RO permeates (28 KLD) is being
Industri 56 40 reused back to the process after treatment in 2
al stage RO Plant (5 Kl/hr) and remaining 30%
RO rejects (12 KLD) handed over to CETP
further treatment and disposal.
» STP was under operafi-on and they have labelled all the STP units and
housekeeping near STP is good . Provided flow meter for the inlet and
outlet to the STP.
» The ETP was under operation. They have provided tank in tank system
for the collection of trade effluent from plating section and ETP unit
comprises of chrome reduction tank/Acid -alkali treatment tank-
Neutralization Tank-1 and Tank-2- Flocculation Tank, Lamella
Clarifier- pH adjustment Tank- Pressure Sand Filter-Activated Carbon
Filter-Treated Storage Tank-Ultra Filtration-RO-de ionized plant- Final
Treated Wastewater Collection Tank and Filter Press
| » They have provided flow meter at the plating section and blacking
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[ section for the treatment and effluent utilization, They have maintained
the log book for the operation ard maintenance of the ETP. They have
been informed to provide the meter a (e outlet of the ETP,
[2.| Whether water meters provided They have provided meter for quantification of
for water consumption and | water consumption
effluent generation
I3.] Details of ETP if provided /| Treated in ETP of capacity 100KLD with RO system.
details of CETP, if disposed to | The RO permeates (28 KLD) is being reused back to
CETP and details of primary | the Process after treatment in 2 stage RO Plant (5
treatment facility Kl/hr) and remaining 30% RO rejects (12 KLD)
handed over (o CETP further treatment and d isposal.
14.| Details of STP ir provided | Treated in STP of capacity 100KLD (MBR) and used
(capacity, technology and units | on land for gardening and log book has been
of STP) maintained. As per the information furnished from
industry authorities they have green belt area of
16,152 8q m (1.6152 Hectare), Hence, they have g
sufficient land to use the treated effluent into on land
for gardening
I15.] Comment on any illegal | There was no discharge of effluent or sewage disposal
discharge of effluent/ sewage noticed at the time of inspection
i |
|
. |

r _‘_'._—__—‘_——_'_'_‘_—:—
16. Details of sample collected if | -

Lo |

any?
I7.] Details of air pollution sources | SI'| Name of ajr Control measure provided
and control measure N pollution
0 s
r 1010 KVA Individual Chimney  of
D.G-Set -6 height  30m  AGL with
No’s acoustic enclosure
Automotive Common chimney of ht 3m
section Barch | AR,
sinter (PM, Sox, NOx)
Jurnace 6
No’s
(Electrically
operated) |
Automotive Individual chimney of ht 3
section mis ARL
continuous
sinter
Jurnace
(Electrically
operated)
| 3No’s

4. | Spray paint Individual Filter s stem with
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_‘- Booth- 2No’s | chimney of ht 3 mts ARL | |
' 'S, |NDT Individual chimney of ht 3
Penantrant -2 | mts ARL
No’s
(Non
Destruction
Testing)

6. | Medical Individual chimney of 3 mts
section batch | ARL
sinter
Jurnace
electrically
operated
3No’s

7. | Shot Peening | Chimney of 3 mts ARL with

Bag filters

8. | Plating Scrubber with chimney of
section- height 3 mts ARL
Process
emission
Jrom surface
treatment
(Acid
section)-

9. | Plating Scrubber with chimney of
section- Semi | height 3 mts ARL
auto line
(Alkali  and
acid)

10. | Plating Scrubber with chimney of
section- height 3 mts ARL
Anodizing
Line (Alkali)

11.| Plating Scrubber with chimney of
section Hard | height 3 mts ARL
chrome line

12.| Plating Scrubber with chimney of |
section- height 3 mts ARL
Blackening

13. | Electric Oven | Common chimney 3 mts
4No’s ARL B

14, | Electric oven | Common of Chimney 3 mts
(Ceramic ARL
section)

Electricity

Additional Air pollution Sources- Expansion

1. | 2000KVA Individual ~Chimney of
DG set -3 height 30m AGL with
No’s acoustic enclosure
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.| HWM Authorization validity

The authorization issued under H & OW (M & TM)
Rules, 2016 was expired on 30.06.2021. They have

103

2. | Automotive | Individual Chimney  of ]
section Batch | height  3m  ARL  and )
Sintering installation of chimney is d
Furnace- 4 under process é
No’s |
(Electrically
operated)-

3. | Automotive | Individual chimney 3 mts
section batch | ARL
sinter furnace
electrically
operated 2
No’s

4. | Automotive |2 No’s of Chimney to the
section individual furnace Chimney
Continuous of height 5 m ARL
Sintering
Furnace- 2
no’s
(Electrically
operated)

5. | Medical Individual chimney height
section Batch | 3m ARL to the 1 No’s and
Sintering common chimney to the 2
Furnace- furnace
3No’s
(Electrically
operated)-

6. | Continuous Individual chimney height
Sintering 3m ARL
Furnace-
3No’s
(Electrically
operated)-
ceramic
No’s

7. | Steam Common chimney of ht 3
Generator— | ARL
850 kcal/hr
2No’s
Diesel based

8. | Aero space — | exhaust
welding unit-

2 no’s

9. | Airspace — | Dust collector -exhaust
grit blasting

10. | Hardening Individual  chimney 3 M
units -4 No’s | ARL and under installation

process

11. | Tempering Common chimney 3 M
units -4 No’s | ARL



20.

19. | Hazardous and other waste generation and disposal

Authorized quantity
==

T ———————— . -

Waste Waste name

Used oil

cotton waste
Used
solvents
Paint booth
filters and
Paint Process
_waste residue
Discarded
barrels

353

ETP sludge

Distillation

203 residue

category
SLgary = ]

Oil soaked

| submitted  the application for Ee_rene\;zil—o_f_

authorization

10 KL/A

10 MT/A

10 KL/A

100 No’s/A
(0.3 MT/A)

300 No’s/A
(30 MT/A)

30 MT/A

20 MT/A

—

—

—

—

Stored under shed and they hav
agreement with M/s Century R
Oil) for the disposal

authorized incinerators

—_— —_—

Mode of treatment and disposal

Stored under shed and being disposed (o

Stored under shed and being disposed to M/s

¢ exceuled the
elineries (Used

Shailini Enterprises

authorized incinerators

Shanilini Enterprises

to TSDF

Stored under shed and being disposed to

Stored under shed and being disposed 10 M/s

Stored in secured manner and being disposed

authorized incinerators

Stored under shed and being disposed to

Details of storage area
for hazardous and other
wastes

Whether
Form-3,

maintained
Form-10 and

| submitted Form-4
Details of any other solid

wastes not listed above
and mode of storage and
disposal (compliance to
Plastic  Rules, e-waste

maintained

recycler

They have provided
provided a displ
and following the e manifest

ay Board and |

They have been informed to handed over the waste plastic to

a designated hazardous storage area and
abeling as per the HWM Rules

Ruleg ’.'3{"3., ter :J\-

recorded),

Observations and recommendation:

Industry was in operation and eng
shaped metal parts and Surface

Complied

aged in Manufacture of Ceramic Ty
s ar the time of inspection.

e ———————

Sinishing proce

— ]

ay

s~ Complex

> Ao
<. Y ‘_-ll.ﬂ.ij’ \
Environiiental 0?ﬁccr,
RO, Doddaballapura
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INSPECTION FORMAT

Sl ~ Particulars Details B
No. | — . . o
| Name of the industry | M/s. Sonarome Private Limited o
2 | Address No.34, 35 and 36, KIADB Industrial Area,
Doddaballapura _
3 | GPS co-ordinates Lat: 13.250388, "
| Long: 77.549782 N
4 | Date of inspection 07.02.2023
5 Activity /  Product | Industrial Flavours and fragrances of capacity 666.60
| Manufactured MT/Annum o
6 Size and category Large Orange
7 Persons contacted with | Sri. Lokesha Chari— VP and Quality
| mobile number B
8 Consent validity 30.09.2031
- 9 1 Source of water Bore well
' 10 | Water Pollution Control details :
' W.C for W.Cin | WW gen Mode of treatment and disposal
| KLD in KLD i
Domestic | 6.5 52 Treated in 30 KL.D Combined ETP used
i for gardening, !
| | Process 6.0 00 For mixing purpose, there is no effluent
| o generated _ . ]
Others 24.0 24.0 Washing effluent, treated in 30 KLLD
| (Washing) B _| Combined ETP and used for gardening N
I Whether water meters | Meter provided for Combined ETP
provided for water
consumption and  effluent
DETIETation
- 12| Details of ETP if provided /| 30 KLD Combined ETP consists of
v details. of CETP, if disposed to > Bar Screen Chamber
CETP and details of primary » Equalization tank
treatment facility » Oil and Grease Trap
> Pre settling tank
» Primary Aeration Tank
» Primary Clarifier Tank
» Secondary Aeration Tank
» Secondary Clarifier Tank
» Filter Feed tank
> Dual Media Filter
» Treated water tank.
ETP was operating at the time of inspection. Grab
sample of treated effluent was collected and
. handed over to laboratory for analysis.
© 13 |[Details of STP if provided | Sewage is being treated in combined ETP, The
(capacity, technology and units | units details are as above.
of STP)
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A
4
|

discharge of effluent/ sewage whatsapp on 31.12.2077 al_lzi_frzlﬁaa_\’aﬁmz(m
Patrada Keregala Samrakshana Vedike,
Doddabatumakury angd Majara hosahalli Grama
Panchayat Kere Horata Samithi through Board
Email dated 30.01.2023
Based on the complaint, KSPCB Marshal team
visited the area and collected the samples of
effluent flowing in the storm water drain.
Further, the industry was inspected on 07.02.2023,
as per the observations, notice was issued to the
industry on 09.02.2023.
Grab sample of treated water from the combined
effluent is being collected and handed over to
laborato
Air emission

sources

Details of sample collected if
any?

Details of air pollution sources
and control measure

Control Remarks |
measures

9 mtr AGL Adequate
chimney and

acoustic
enclosures

9 mtr AGL Adequate

chimney and

2x 140KVA
DG Set

acoustic
enclosures |
Spray Drier 9 mtr AGL Adequate
| (HSD fired) chimney

| HWM Authorization validity | Authorization s valid for the period upto

S 130092006 - S
Hazardous and other wastes generation and disposal :

Waste description Quantity | Mode of Mode of |
authorized storage disposal
Used Oil 1.0 KI/A Stored in Authorized
secured Recycler
- room
Waste residues 0.240 MT/A | Stored in Authorized
containing oil secured Incinerator
__ | container .
ETP Sludge 24 MT/A Storedin | TSDF
secured
ey B L ___Jroom |
Empty - 300 MT/A Stored in Authorized
Barrels/containers/liners secured Recycler
contaminated with room

hazardous
chemicals/wastes -
Paper, paper Board, 1.0 MTA

DB3020

| Stored in Authorized
paper Product wastes secured Recycler
room

The authorities have provided secured
Details of storage area for hazardous and

shed for storage of hazardous and other
other wastes | wastes o |
Whether maintained Form-3, Form-10 | Yes maintained, submitted annua report
and submitted Form-4 for the year 2021- | for the period 2021-22.
27
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21

Details of any other solid wastes not | General solid wastes generated are i
listed above and mode of storage and disposed through local body.

disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

22

Observations and recommendation.
1. The unit was operating at the time of inspection.
2. There is no discharge was observed on the day of inspection. However based

on the complaint, observations made on 07 .02.2023, notice was issued to the
industry on 09.02.2023. A
\ (

W ot
Signature of Inspecting Officer
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INSPECTION FORMAT

Sl Particulars Details
No.
I Name of the industry | M/s.Griffith Foods (P) Ltd., o !
2 | Address Plot No. 21, KIADB Industrial Area, i
Doddaballapura Taluk, Bangalore Rural District B
3 GPS co-ordinates 13.252527, 77.550512 N
4 Date of inspection 13.02.2023 N
5 Activity /  Product Manufacturing of o
Manufactured
1. Bread Crumbs-300MT/M
2. Food bases (Bakery products, sauce mixes, flour
blends & flavoring substances)-S0MT/M
3. Food seasonings(Seasonings & marinades)-
150MT/M
4. Food Spices & Mixes (Spice  powder)-
41.66MT/M
5. Sauce and Dressing -500 MT/month
6 Size and category Large Orange
7 Persons contacted with Mr.Basavraj, Technical Executive
_ mobile number N
8 Consent validity Valid for the period upto 30.09.2031
9 Source of water Bore well
10| Water Pollution Control details - B
W.Cfor | W.CinKLD | W.W gen Mode of treatment and disposal
_ . in KLD
Domestic | 14.5 11.6 Treated in STP of capacity 15KL.D
[ and used on land for gardening,
Cooling 2.0 0.2 Treated in ETP of capacity 40KLD
Boiler G 02 and used for tf)ilet flushing and on
— — land for gardening
Others 33.0 33.0
(Washing) | - -
Total 51 45
— — _
11 Whether water meters | Yes -
provided for water
consumption and  effluent
| generation |
12 Details of ETP if provided /| 40 KLD ETP
details of CETP, if disposed to 1. Bar Screen Chamber
CETP and details of primary 2. Collection tank
treatment facility 3. UASB Tank
4. Fluidized Bed Bio Reactor — 1
5. Fluidized Bed Bio Reactor — 1
6. Secondary Tube Settler Tank
7. Clarified water tank

8. Pressure sand filter
9. Activated carbon filter
10. Fil_tclpgss_

108




109

13 [ Details of STP if provided | I5KLDSTP — —  ——
(capacity, technology and units 1. Bar Screen
of STP) 2. Collection tank i

3. Fludized Bed Bio Reactor i

4. Secondary Settling tank

5. Clarified water tank

6. Pressure Sand Filter

7. Activated Carbon Filter

8. Filter press

- 9. Disinfection tank )
14 Comment on any illegal | No illegal disposal was obesrved o
discharge of effluent/ sewage - -
15 Details of sample collected if > Yes, sample of treated effluent from 40
any? KLD ETP was collected and handed over
to laboratory for analysis,

» Sample of treated sewage was not
collected since the treated effluent is not
stored and the sewage is allowed for
settling in SBR Tank, hence there is no
sewage stored in treated effluent collection
tank, B

16 | Details of air pollution sources Sl | Air Air Pollution Remarks
and control measure No | pollution | Control
source Measures
Stipulated
I | Hot Provided | Not uscd
water Chimney of | since 2018
generator | height 3m ARL
(LPG
operated)
2 | Mixing | Provided Provided
de- chimney of
dusting | height 3m ARL
with cyclone
3 DG set ' Provided | Provided | ‘
125K VA | chimney of
height 3m ARL
with  acoustic
enclosure
4 | Thermic | Providled | Not used
fluid chimney of | since 2018
heater height 8m ARL,
but not using the
same and kept
idle.
5 | Lab ProvideE'____W
fume chimney of



hood height 3m ARL
6 | Boiler Provided Provided
capacity | chimney of
2TPH height 12 m
AGL
7 1250 Provided Provided
KVA chimney of
DG set height 35 m
ARL with
acoustic
enclosure
17 | HWM Authorization validity Valid for the period upto 30.09.2026
18 Hazardous and other wastes generation and disposal ;
—Category Waste Quantity Mode of Mode of disposal |
No. description authorized storage
5.1 . Stored in Disposed through
Used ol 06KL | fesignated | KSPOB authorized
area recycler
5.2 01l soaked 0.05 MT Stored in Disposed through
cotton waste ‘ designated KSPCB authorized
L - area | Incinerator |
5.2 o Stored in Disposed through
Otl filters 0.02MT designated KSII’)CB authoriied
- area Incinerator
33.1 Discarded Stored in Disposed through
containers 1.0 MT designated KSPCB authorized
a area Recycler
35.3 i i P Stored in nf&:pr\gpd ﬂwm_!_gh
EH-sidge How S designated KSPCB authorized
area TSDF
19 The authorities have provided separated
Details of storage area for hazardous and storage sheds for storage of hazardous
other wastes and other wastes.
20 Whether maintained Form-3, Form-10 Maintained Form-3 at site.
and submitted Form-4 for the year 2021- Following E-manifest for disposal of
22 hazardous waste
22 Observations and recommendation:

1. The unit was operating at the time of inspection,
2. The authorities have provided ETP and STP to treat the industrial and domestic

sewage effluent separately.

3. The treated sewage and trade effluent are being used for gardening,

The industry is generally complying with consent conditions.

\\\[\M «MK/'

Assistant Environmental Officer,
Regional Office-Doddaballapura
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INSPECTTON REPORT OF RAJASIHEKAR S, EO , KSPCB, REGIONAL OFFICE-DODDABALLAPURA

~ SL.No. Particulars ~ Details
1. | Name ofthe industry | M/s Rittal India Pvt Ltd
2. | Address Plot No: 23 and 24, Industrial Area , Doddaballapura-Tq
Bangalore Rural-Dist
3. | Officer accompanied Vijaya M, DEO a -
| 4. | GPS co-ordinates [ 13°15'14.0"N 77°32'51.1"E
| 5. | Date of inspection 16.01.2023
6. | Activity /  Product | Large Orange
Manufactured 0-1539 Oil and gas transportation pipeline ; Repairing,
cleaning, degreasing, painting and leak proof testing of
L.P.G. cylinders and manufacture of cylinders caps for
L.P.G. Cylinders ; LPG Bottling ( Without Painting)
Manufacture of electrical cabinets with degreasing and
powder coating
| 7. | Size and category Large- Orange
8. | Persons contacted with | Sri. Sundar Murthy, Manager,
mobile number
9. | Consent validity Consent under the provisions of the Water Act, 1974 and
the Air Act, 1981 to Manufacture electrical cabinets of
capacity 12000 Nos/Month vide order No. CFO vide
order No. AW-335206 dated: 28/12/2022 for the period
up to 30.09.2031 and addendum to the consent order vide
| No.258 dated:28.12.2022
10. ]:_Source of water | Outside tanker
11. | No of Employees 950 No’s

12. | Water Pollution Control details :
W.C for W.CinKLD | W.W gen | Mode of treatment and disposal
- in KLD _
Domestic | 57 KLD 45.6 being treated in the STP of capacity
50 KLD and the treated effluent is
being utilized for gardening purpose
process T KLD 5 KTD Bempg treated 1 e B1P 0 capacity
(degreasing 50 KLD followed by RO treatment.
and The RO permeate is reused back for
washing) process (degreasing and washing).
The RO -2 stage (3.5 KL/hr and 1.5
Kl/hr) rejects is mixed with treated
sewage and is being utilized for
N - pardening purpose.
Sample collected on 8. 12.2022 from the final treated collection tank- results
awaited
13. | Whether water meters provided for | They have  provided meter for
water  consumption and  effluent | quantification of water consumption
generation _
14, | Details of ETP if provided / details of | ETP of capacity 50 KLD followed by

CETP, if disposed to CETP and details
of primary treatment facility

RO treatment. The RO permeate is
reused back for process (degreasing and
washing). The RO -2 stage (3.5 KL/hr
and 1.5 Kl/hr)
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15. | Details of STP if provided (capacity,

technology and units of STP)

STP of capacity 50 KLD and the treated

effluent is being utilized for gardening
purpose. Meter has been provided at the
outlet of the STP unit and log book has
been maintained.

As per the information furnished from
industry authorities they have green belt
area of 4047 sq m.

16. | Comment on any illegal discharge of

effluent/ sewage

There was no discharge of effluent or
sewage disposal noticed at the time of
inspection

17. | Details of sample collected if any?

18. | Details of air pollution sources and

control measure

awaited

Sample collected on 8.12.2022 from the
final treated collection tank- results

e Oven for powder coated baking
(LPG fired) —Provided chimney
of height 3m ARL.

e Automatic powder  coating
Booth-1 — provided chimney of
height 3 mts. ARL with Bag
filter.

e Automatic powder  coating
Booth-11 — provided chimney of
height 3 mts. ARL with Bag
filter

e DG set 1010 KVA- Provided
chimney of height 30 m AGL
with acoustic enclosure.

e DG set 1010 KVA- Provided
f-hin'lnpy of heieht 30 m AGL

with acoustic enclosure

e« DG set 500 KVA- Provided
chimney of height 7 m ARL with
acoustic enclosure

o Manual powder coating Booth
with Cyclone dust collector as air |’
pollution control measures (Jt is
a closed system).

WM Authorization validity

The industry has obtained authorization
under Hazardous and Other Wastes
(Management  and Transboundary
Movement) Rules, 2016 vide order No.
306731 dated:13.07.2018 is valid up to

authorization vide order No. 319552
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dated:12.08,2020 which was expired on
30.006.2022.
They have submitted the application for
the renewal of authorization

20. | Hazardous and other waste generation and disposal

Sl Category | Type of hazardous | Authorized

No waste quantity Remark

I 5.1 Used oil 0.7 KL/A Is being collected in leak proof

container and stored in secured
manner and handed over tlo
Board authorized re-processor
/Recycler

2, 5.2 Waste residues | 0.01 MT/A Is being stored in secured
containing oif ( manner and handed over to
Sludge and filters Board authorized incinerator
containing oil}

3 21.1 Process  waste , | 50 MT/A Is being stored in secured
residues and sludge- manner and handed over to
from powder coating Board authorized TSDF
activity

4. 33.1 Empty barrels 0.2 MT/A They have provided a designated

storage area stored and  they
have been informed to hand over
to Board authorized recycler

5 33.2 Contaminated cotton | 0.5 MT/A They have provided a designated
rags or other cleaning storage area stored and handed
material over to  Board  authorized

incinerator
0. 353 Chemical studge | 5 MT/A Is being stored in secured
from waste water manner and handed over to
treatment Board authorized TSDF
7. Part D of | lron and steel scrap | 2250 MT/A [s being stored in secured
Sehedito—ah-aluminun-sera manner and handed over to
II Board authorized
B1010 recycler/Preprocessor

8. Part D of | Wood Waste 120 MT/A [s being stored in secured
Schedule manner and handed over to
111 Board authorized
B30s50 recycler/Preprocessor

9. Part D of | Paper waste Is being stored in  sccured
Schedule 4 MT/A manner and handed over to
11 Card board boxes Board authorized
B3020 recycler/Preprocessor

21. | Details of storage area for hazardous and | They have provided a designated

other wastes

hazardous storage area and informed
them to provide a display Board and
labeling as per the HWM Rules and to
follow the e manifest
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maintained

[ Whether mFain_taﬁe_d_Fc-)HﬁJ_, Form-10
and submitted Form-4

-

Details of any other solid wastes not | They have been informed to handed over
listed above and mode of storage and | the waste plastic to recycler
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

Observations and recommendation:
Industry was in operation and engaged in Manufacture of electrical cabinets with
degreasing and powder coating al the time of inspection.

Complied

I_Cnvirou:ni::@%’ Officer,
RO, Doddaballapura
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INSPECTION REPORT OF RAJSHEKAR S . EO, KSPCB,

REGIONAL OFFICE DODDABALLAPURA

. SL.No. Particulars  Details
1 Name of the industry | M/s Suprajit Engineering Ltd.,
2. | Address Plot No. 25, 26A (part), KIADB Industrial area,
Veerapura, Doddaballapur Taluk,
I Bengaluru Rural District
3. | Officer accompanied Vijaya M, DEO
4. | GPS co-ordinates 13°15'11.2"N 77°32'45.0"E
5. | Date of inspection 19.12.2022
6. | Activity /  Product | Manufacture of
Manufactured Automotive cables and components of capacity
3333334.0 Nos./Month
7. | Size and category Large -Green
8. | Persons contacted with | Mr.Jagadish- Maintainenance Head
mobile number
9. | Consent validity 31.12.2022 and they have submitted the application for
B renewal of CFO
10. | Source of water Bore well
| 11. | No. of Employees 400 No’s
| 12. | Water Pollution Control details :
l W.C for W.CinKLD | W.W gen | Mode of treatment and disposal
] in KLD )
[ Domestic | 59 KLD 474 KLD | STP and treated sewage to on land
[ for gardening |

13. | Whether water meters provided for | Not provided the meter for water
water  consumption and  effluent | consumption and there is no generation
generation of effluent from the process

14. | Details of ETP if provided / details of | NA
CETP, if disposed to CETP and details
of primary treatment facility

15. | Details of STP if provided (capacity, | The 50 KLD STP was operating at the
technology and units of STP) time of inspection. The authorities have

maintained the logbook for operation of
STP.
The authorities have installed flow meter

16. | Comment on any illegal discharge of | There was no discharge of effluent/
effluent/ sewage sewage noticed during the inspection

17. | Details of sample collected if any? Sample of treated sewage collected from

the outlet of STP handed over to Board
laboratory for the analysis results
awaited

18. | Details of air pollution sources and | 1) DG sets of capacity 15 KVA and

control measure

provided chimney of height 6 mts
AGL with acoustic enclosures.

2) DG sets of capacity 250 KVA and
provided chimney of height 8 mts
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AGL with acoustic enclosures.

3) DG sets of capacity 500 KVA and
provided chimney of height 10 mts
AGL with acoustic enclosures.

4) DG sets of capacity 500 KVA and
provided chimney of height 10 mts
AGL with acoustic enclosures.

19. | HWM Authorization validity They have obtained authorization under
Hazardous and Other Wastes
(Management and  Transboundary
Movement) Rules, 2016 and the same
| valid for the period up to 16.07.2024
20, | Details of storage area for hazardous and | Provided
other wastes o
21. | Whether maintained Form-3, Form-10 | Submitted
and submitted Form-4
22. | Details of any other solid wastes not | -
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).
23. | Observations and recommendation:

Industry was in operation at the time of inspection.

Complied

oo

N
Enviromgncnhtl Officer,
RO, Doddaballapura

116




INSPECTION REPORT OF RAJSHEKAR §. EO, KSPCB,

REGIONAL OFFICE DODDABALLAPURA

SI.No, Particulars Details
l. | Name ofthe industry | M/s Suprajit Engineering Ltd.,
2. | Address Plot No. 27A, 25, 26 and 77A, KIADB Industrial area,
Veerapura, Doddaballapur Taluk
Bengaluru Rural District
3. | Officer accompanied Vijaya M, DEO
4. | GPS co-ordinates 13°15'11.2"N 77°32'45.0"E
5. | Date of inspection 19.12.2022
6. | Activity /  Product | Manufacture of
Manufactured 1) Brake shoe of capacity 20,00,000
pieces/Month
2) Clutch plate of capacity 40,00,000
pieces/Month

3) Digital speedometer and smart clusters of
capacity 20,00,000 pieces / Month

4) Disc pad of capacity 40,00,000 pieces/Moth

5) Fuel sender unit/ Tank units of capacity
25,00,000 pieces/Moth

6) Other Automotive components (trading parts)
of capacity 50,00,000 pieces/Month

7) Parts of automobile instruments, Speedometer
and Tacho meter 4,00,000 pieces/ Month

Plastic injection moulded parts of capacity 50,00,000
pieces/Month

7. | Size and category Large -Green
8. | Persons contacted with Mr.Jagadish- Maintainenance Head
mobile number
9. | Consent validity 31.12.2022 and they have submitted the applicatioa—for
renewal of CFO
10. | Source of water Bore well
IT. | No. of Employees 250 No’s
12. | Water Pollution Control details :
W.C for W.CinKLD | W.W  gen | Mode of treatment and disposal
in KLD
Domestic | 30 KLD 24 KLD STP and treated sewage to on land
| for gardening
13. | Whether water meters provided for | Not provided the meter for water
water  consumption  and  effluent | consumption and there is no generation
generation of effluent from the process
14. | Details of ETP if provided / details of | NA

CETP, if disposed to CETP and details
of primary treatment facility
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INSPECTION FORMAT

Particulars

Details

1| Name of the industry

M/s Denim Works (Unit-1)

2 | Address

No.28A, KAIDB Indsutrial Area,
Veerapura, Doddaballapura,
Bangalore Rural District-561203

GPS co-ordinates

13.251301, 77.553194

3
4 | Date of inspection
5

mobile number

15.03.2023
B Activity  /  Product | Readymade garment of capacity 187000 per month,
| Manufactured
6 | Size and category Large Green
7 | Persons contacted with | Sri. Savitha-Assistant Manager

Sri.Joseph Pyril -General Manager

8 | Consent validity

31.12.2027

Source of water

Bore well and outside tankers

10 | Water Pollution Control details :

- W.Cfor | WCInKLD | WW gen Mode of treatment and disposal
i in KLD
= ’ Domestic | 50 KL.D 40 KLD Treated in STP and reused for
gardening.

14 [ Comment
discharge of effluent/ sewage

|
! 11 | Whether water meters provided | Yes
i | for water consumption and
|____ _ cffluent generation o
2 | Details of ETP if provided /| No trade effluent is generated
details of CETP, if disposed to
CETP and details of primary
treatment facility
13 | Details of STP if provided | S er—Hherets
(capacity, technology and units of | no pressure sand filter, activated carbon filter and
STP) disinfection facility.

on  any

illegal

There 1s no illegal disposal

|

15 | Details of sample collected if

any?

Grab sample of treated effluent was collected and |
handed over to laboratory for analysis.

16 | Details of air pollution sources

i and control measure

Air emission | Control Measures Remarks
| source provided
600KVA Chimney height Adequate
DG set 10 Mts. AGL with
acoustic enclosures
250 KVA Not present in -
DG set industry
Boiler of Dismantled .
capacity
2TPH
Oven 88000 | Not nresent in
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KCl i industry J ‘[
17 _| HWM Authorization validity | Valid for the period | upto 31.12.2023. ]
I8 | Hazardous and other wastes generation and disposal :
CategoryNo. |  Waste Quantity | Mode of Mode of
description authorized storage disposal
5.1 Used oil 0.400 KLT -~ -~
52 Waste residues | 0.030 MTA -~ - ]
containing oil
B3030 Textile wastes | 50.00 MTA - -~
DB3020 Paper waste 1.0 aMT/A -- -~
and paper
| products waste
19 The authorities have not provided
Details of storage area for hazardous and storage facility for the hazardous waste
i other wastes -
20 | Whether maintained Form-3, Form-10 and | The authorities have not maintained the
submitted Form-4 for the year 2020-21 records and not submitted annual report
under HWM Rules 2016
21 | Details of any other solid wastes not listed The authorities were informed to dispose
above and mode of storage and disposal | the plastic waste and E-waste to KSPCB
(compliance to Plastic Rules, e-waste authorized units only.
Rules ete., to be recorded). |
22 | Observations and recommendation (specify compliance to S point criteria to be

furnished in case of metal surface treatment units) ;
I The unit was operating at the time of inspection.
2. About 630 number of employees are working in the unit.
3. The authorities have provided DEWATS type of STP however, there is no
proper maintenance. There is no Pressure sand filter and activated carbon filter
and disinfection facility provided.

:Jh

theauthoritiesave ot maimtained he logbook for Operation and

Maintenance of STP,

5. The authorities have not maintained hazardous waste generation and disposal
details in Form-3.

6. The authorities have not provided designated storage facility for hazardous and
other wastes. . '

7. The display board is not updated.

8. The authorities are not submitting the annual report under HWM Rules.

9. The authorities are not submittin g the Environmental Audit Statement in Form-
V every year.

10. The authorities have not registered under E-manifest for disposal of hazardous

waste.

In view of the above show-cause notice shall be issued. |

Mﬁant Environmental Officer
Regional Office-Doddaballapura
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INSPECTION FORMAT

SL Particulars Details
No e
1 | Name of the industry M/s. Buildmet fibers Pvt Limited.,
2 | Address Plot No. 41 & 42, KIADB Industrial area |
Veerapura, Doddaballapura Taluk
Bangalore Rural District !
3 | GPS co-ordinates 13.248612, 77.548676 - ]
| 4| Date of inspection 07.02.2023 B )
S |Activity /  Product | PP Woven fabrics, PP Woven sacks and Allied products
Manufactured of capacity 250 MT/month
6 Size and category Large- Green
7 Persons contacted with | Sri Krishnamurthy — Manager
- mobile number N
8 Consent validity Expired on 31.12.2022.
The unit authorities have applied for renewal of consent
for operation under Water (Prevention and Control of
Pollution) Act 1974 and Air (Prevention and Control of
Pollution) Act 1981, through XGN inward No.161436
i and payment made on 25.01.2023
9 | Source of water Outside tanker - |
10 | Water Pollution Control details _ B
W.C for W.CimKLD | WW gen | Mode of treatment and disposal
in KLD
Domestic | 5.0 4.8 Septic tank and Soak Pit
1T | Whether water meters provided for water | Maintained
L consumption and effluent generation -
12| Details of ETP if provided / details of | Not applicable
CETP, if disposed to CETP and details of
primary treatment facility
13 | Details of STP if provided (capacity, | Disposed through Septic Tank and Soak
technology and units of STP) Pit
14 | Comment on_a}F illegal discharge of | There is no discharge of effluent or
effluent/ sewage sewage disposal
15 | Details of sample collected if any? Not Applicable )
16 | Details of air pollution sources and | 380 KVA DG set provided with
control measure chimney
17 | HWM Authorization validity Not obtained authorization under
| HOWM Rules.
18 | Storage area is provided
Details of storage area for hazardous and
other wastes - | -
19 | Whether maintained Form-3, Form-10 | Not applicable
and submitted Form-4
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20

Details of any other solid wastes not
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

21

» The general solid waste
disposed to Local Body.

18

» The authorities directed to obtain
registration under Plastic Waste
Management Rules under EPR.

Notice issued.

Observations and recommendation:

Notice has been issued to the authorities to obtain authorization.

\ |
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INSPECTION REPORT OF VIJAYA M. DEO, KSPCB, REGIONAL OFFICE-DODDABALLAPURA

R}l.No. Particulars Details Mt '|
l. Name of the illdUStl‘y M/s Praxair [n&ia Pvt. Ltd.,, T |
2. | Address Plot No.27a/1, KIADB Industrial.Area, T
Veerapura, Doddaballapur, |
- Bangalore Rural District-561203 |
3. | GPS co-ordinates 13°13'09.1"N 77°32'49.2"L. T
4. | Date of inspection 15.02.2023 T
5. [Activity / Product | G-60 1.0il and gas transportationpipeline. 1T{éﬁ1ir_iﬁg,_=t
Manufactured cleaning degreasing, painting and leak proof testing of |
L.P.G. cylinders and manufacture of cylinders caps for |
L.P.G. cylinders. 2. LPG Bottling (With and /or Without |
Painting) . |
Consent issued for Storage and filling of following gases |
1. Liquid oxygen — 650 T/Month | |
2. Liquid Nitrogen- 980 T/Month 'i ;
3. Liquid argon- 400 T/Month :
4, Silane- 640 kgs/ Month
5. Carbondioxide-100 MT/Month
6. Ammonia-2000 kgs/Month
7. Krupton-1400 kgs/Month
8. Neon-80 kgs/Month
9, Xenon- 80 kgs/Month
10. Argon Carbon dioxide mixture-25000MT>/Month |
11. Argon Nitrogen mixture—1000MT*/Month
12. Argon Oxygen Carbon dioxide mixture-
2500MT*/Month
13. Argon Oxygen mixture-2000MT*/Month i
| 14. | Size and category Large Green i
I5. | Persons contacted with | Sri Murali, Manager, 9880771094 |
mobile number ™
16. | Consent validity Consent order vide No. AW-117020 dated:306.2021 for i
- the period up to 31.12.2035
17. | Source of water Outside tanker
18. | No. of Employees 5 No’s at present
19. | Water Pollution Control details :
W.C for W.CinKLD | W.W gen [ Mode of treatment and disposal
) in KLD _ |
Domestic | 2 [.6 ST & SP
20. | Whether water meters provided for | -
water  consumption and  effluent
generation
21. | Details of ETP if provided / details of | There is no generation of effluent from
CETP, if disposed to CETP and details | the process
of primary treatment facility

122



| Details of STP if provided (capacity,

. | Comment on any illegal discharge of

technology and units of STP)

effluent/ sewage

There was no discharge of effluent or
sewage disposal

Details of sample collected if any?

Details of air pollution sources and
control measure

* 63 KVA DG Set with acoustic
enclosure and adequate chimney
height.

26. | HWM Authorization validity They have obtained authorization under
Hazardous and Other Wastes
(Management  and Transboundary
Movement) Rules, 2016 vide WNo.
j 117096  dated:23.06.2021 up to
P 31.12.2025
27. | Hazardous and other waste generation and disposal
Category Waste description Authorized | Mode of | Mode  of
No. Quantity storage disposal
per Annum
Sch 5.1 Used oil 0.06 KL Unit was not in operation
Sch15.2 Waste residues | 0.0.05 MT
containing oil and oil
filter
Sch I Part | Metal and metal | 2 MT
D B1010 bearing waste iron
and steel scrap
Sch I | Wood waste 0.1 MT
B3050
28. | Details of storage area for hazardous and [ -
other wastes
29. | Whether maintained Form-3, Form-10 | -
and submitted Form-4
30. | Details of any other solid wastes not | -
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).
31. | Observations and recommendation:

1. Industry was not in operation and it was observed that only they have store
the empty new tanker/bulker in the premises and also they have informed
that, they are in the process of shifting of the unit other area
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INSPECTION REPORT OF RAJSHEKAR S . KO, KSPCB,

REGIONAL OFFICE DODDABALLAPURA

Particulars

" Details

| Name of the industry

M/s. Eltel Industries

other wastes

2. | Address Plot No.39, KIADB Industrial Area,
Veerapura, Doddaballapura,
Bengaluru Rural District
3. | GPS co-ordinates 13°15'02.6"N 77°32'56.2"E |
4. | Date of inspection 20.12.2022
5. | Activity /  Product | Manufacture of
Manufactured Electrical and Electronics test and measuring equipment
of capacity 25 Nos./Month
6. | Size and category Medium —-Green
7. | Persons contacted with | Mr.Ramesh Raj- Incharge
mobile number
8. | Consent validity 31.12.2022 and they have submitted the application for
renewal of CFO
9. | Source of water Outside tanker
10. | No. of Employees 65 No’s
11. | Water Pollution Control details :
W.C for W.CinKLD | W.W gen | Mode of treatment and disposal
in KLD
Domestic | 2.5 KLD 2.0KLD ST & SP
12. | Whether water meters provided for | Not provided the meter for water
water  consumption and  effluent | consumption and there is no generation
| generation of effluent from the process
13. | Details of ETP if provided / details of | NA
CETP, if disposed to CETP and details
of primary treatment facility
14. | Details of STP if provided (capacity, | NA
technology and units of STP)
15. | Comment on any illegal discharge of | There was no discharge of effluent/
effluent/ sewage sewage noticed during the inspection
| 16. | Details of sample collected if any? -
17. | Details of air pollution sources and | DG sets of capacity 82.5 KVA and
control measure provided chimney of height 3 mts ARL
with acoustic enclosures
18. | HWM Authorization validity They have been inform to handed over
the Hazardous and Other Wastes to
authorized recycler
19. | Details of storage area for hazardous and | -
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20.

Whether maintained Form-3, Form-10 | -
and submitted Form-4

21. | Details of any other solid wastes not| -
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

22. | Observations and recommendation:

Industry was in operation at the time of inspection.
Complied

Envirofgnieim\tz%fbﬂcer,

RO, Doddaballapura
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INSPECTION FORMA'T

SL | Particulars Details
No. | _ ) —_—
1| Name ofthei ndustry M/s Southern Concrete Products -
2 | Address Plot n0.22-C, Kiadb Indsutrial Area, -
Veerapura Doddaballapura —Taluk,
u Bangalore Rural District. B
3 | GPS co-ordinates 13.252815,
i 77.549599 B
4 | Date of inspection 1 13.02.2023 ]
5 | Activity / Product | Precast concrete products on job work basis ]
Manufactured -
|6 | Size and category Small Green —
7 | Persons contacted with Mr.Sudhanshu Kumar-In charge -
mobile number 9880028404 o .
8 | Consent validity Expired on 31.12.2022 o
9 | Source of water Outside tankers

10| Water Pollution Control details -

W.Cfor | W.CinKLD } W.W gen Mode of treatment and disposal |
in KLD
Domestic | 0.6 0.4 Septic tank and soak pit

Process
| B o

Il | Whether water meter provided | Yes
for water consumption and
effluent generation

12| Details of ETP if provided /| NA
details of CETP, if disposed to
CETP and details of primary

LLCaliie o b

13 | Details of STP if provided | Sewage discharged through septic tank and soak |
(capacity, technology and units of pit

STP)
15 _]ment on any_ illegal  There is no illegal dis—pc?al_ T

discharge of effluent/ sewage

16 | Details of sample collected if | Not applicable o T
S
17 | Details of air pollution sources || SI. | Air Air Pollution Remarks
and control measure No | pollution | Control
source Measures
Stipulated
1 325 Provided Adequate
KVA Chimney 3mtr
DG set ARL
T e S TS || N |
L 18 | HWM Authorization validity | Not applicable_
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NA

Details of storage area for hazardous and
other wastes B —
Whether maintained Forlﬁ-—B, Form-10 and
submitteg_@g‘r_lﬁ for the year 2020-21

Details of any other solid wastes not listed
above and mode of storage and disposal
(compliance to Plastic Rules, e-waste
Rules etc., to be recorded).

There is no generation plastic or e. .|!.
waste. In case of any such wastes |
generation,  the  authorities were
informed to dispose the waste to Board
o authorized vendors only
Observations and recommendation:
1. The unit was operating at the time of inspection.
2. The unit is engaged in production of concrete manhole frames and covers that
are used on the top of man holes in sCwerage networks.
3. About 20 number of employees are working in the unit.
4.  There is no generation of trade effluent,
Since the consent for operation is expired during 31.12.2022. A renewal notice shall
be addressed to the industry.

Assistant Environmental Officer
Regional Ofﬁce—Doddaballapura
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INSPECTION FORMAT

s. | Particulars

Details

I Name of the industry

MJs Imperial Auto Industries 1td.,

2 Address Plot No.22/3, Sy.N0.95/96, KIADB Industrial Area.
- Veerapura, Doddaballapura
3 GPS co-ordinates 13.252606, 77.549328
4 Date of ingpection 13.02.2023
5 Activity /  Product | Assembling of Hydraulic Hoses and tubes-4 1000
Manufactured Nos/Month

Assembling of Hydraulic Hoses and tubes-9000
Nos/Month

6 Size and category

Large Green

7 Persons contacted with
mobile number

Sri. Shantaveer-HR
9343438523

8 Consent validity

Valid for the period upto 31.12.2036

9 Source of water Bore well and Outside tankers
10 Water Pollution Control details :
W.Cfor | WCinKLD | W.W gen Mode of treatment and disposal
in KLD
Domestic | 4.0 32 Septic Tank and soak pit
Others 0.100 0.0 DM water used for Leak testing,
| | pressure Testing, flushing, operations
|r ] and ultrasound cleaning operations.
-‘ The same is recycled back to the
process
11 Whether water meters | Maintained
provided for water
consumption and  effluent
| generation )
12 Details of ETP if provided /| Not applicable.

details of CETP, if disposed to
CETP and details of primary
treatment facility

13 | Details of STP if provided Sewage is discharged through septic tank and

(capacity, technology and units | soak pit.
of STP)
15 | Comment on any illegal | Not observed illegal discharge
discharge of effluent/ sewage
16 Details of sample collected if | Not applicable
any?
17 Details of air pollution sources 1. 35KVAx1, 125 KVAxX2 no’s provided

and control measure with adequate chimney and acoustics.

2. Hose Cutting Machine-2 Nos provided
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3. Buffing Machine-2 Nos-Closed system
o ___provided with adequate chimney
| HWM Authorization validi Not obtained authorization under HOWM Rules
Hazardous and other wastes generation and disposal-Not applicable. o

20 The authorities have provided separate
Details of storage area for hazardous and area for storage of other waste generated

other wastes, such as metal waste, wood waste and
L | paper waste generated in the unit.

21 Whether maintained Form-3, Form-10 | Not applicable

and submitted Form-4 for the year 2020-
21.

22 Details of any other solid wastes not | Plastic waste and E-waste are disposed
listed above and mode of Storage and | through authorized recyclers. The
disposal (compliance to Plastic Rules, e- | authorities were informed to maintain
waste Rules etc., to be recorded). the records for the same. @

— —\______-_-_\_‘_—————___________-_-‘_I' ™ e e et e __‘_-_-___‘———-_____
23 Observations and recommendation:

I The industry was operating at the time of inspection.

2. About 125 number of employees are working in the unit.

3. Since there is generation of other waste such as metal waste, wood waste
and packing waste (Carton Boxes). The authorities were directed to dispose
the waste to Board authorized vendors,

A notice may be addressed for providing STP to treat the s€wage generated from

1cer,

the industry.
A — - tﬁ:ﬁ:—%
sttt i a

Regional Office—Doddaballapura
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INSPECTION REPORT OF VIJAYA M. DEQ, KSPCB, REGIONAL OFFICE-DODDABALLA PURA

[ SI.No. Particulars Details
l. | Name ofthe industry M/s Carclo Technical Plastics Pvt Ltd.,
2. | Address Plot No.27A-2, KIADB Industrial area,
Veera pura, Doddaballapura
Bangalore Rural district
3. | GPS co-ordinates I13°15'08.9"N 77°32'47.7"F
4. | Date of inspection 15.02.2023
5. | Activity /  Product I. Moulding of various plastic components  of
Manufactured 3502518 No’s/Month

Size and category

Large- Green

Persons contacted with | Smt Kaviths, Manager HR, 9902244331
mobile number
8. | Consent validity Consent order vide No. AW-104866 dated:13.10.2017 for
the period up to 31.12.2024

9. | Source of water Outside tanker

10. | No. of Employees 164 No’s

I'l. | Water Pollution Control details :

[W.Cfor [W.CinKLD |W.W gen | Mode of treatment and disposal
in KLD
Domestic | 8.9 8 Treated in STP of Capacity 10 KLD
and treated effluent being utilized for
on land for gardening
[ Cooling 3.0 0 -

12, | Whether water meters provided for | They have provided meter  for
water  consumption and  effluent | quantification of water consumption
generation

[3. | Details of ETP if provided / details of | There is no generation of effluent from
CETP, if disposed to CETP and details | the process
of primary treatment facility

14, | Details of STP if provided (capacity, | Provided STP of 10 KL.D capacity- BGL
technology and units of STP) -~ SBR technology. Meter has been

provided at the outlet of the STP unit
and log book has been maintained.

I5. | Comment on any illegal discharge of | There was no discharge of effluent or
effluent/ sewage sewage disposal

16. | Details of sample collected if any? Sample of STP outlet — final treated

collection and handed over central lab
, for analysis and results are awaited
17. | Details of air pollution sources and e 380 KVA DG Set with acoustic

control measure

enclosure and adequate chimney
height .

* 250 KVA DG Set with acoustic
enclosure and adequate chimney
height
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18. | HWM Authorization validity They have obtained authorization under
Hazardous and  Other  Wastes
(Management ~ and  Transboundary
Movement) Rules, 2016 vide No. H-
118521 dated:23.12.2021 up to
31.12.2024 and addendum order vide
No. 746 dated:19.03.2022 up to
31.12.2024.
19, | Hazardous and other waste generation and disposal
Category Waste description Authorized Quantity per Annum
No.
Sch15.1 Used oil 4,5 MT
Sch15.2 Waste residues | 4 MT
containing oil and oil | 0.07 MR
filter -
20. | Details of storage area for hazardous and | They have provided a designated storage
other wastes area for the other waste
21. | Whether maintained Form-3, Form-10 | -
and submitted Form-4
22. | Details of any other solid wastes not | -They have been informed to handed
listed above and mode of storage and | over the waste plastic to recycler
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).
23. | Observations and recommendation:

1. Industry was in operation and engaged in Moulding of various plastic

component the time of inspection.

2. They have provided rain water harvesting facility and collection tank

Complied

¢

\ Qg e
Deputy Ei ir%tal Officer,

RO, Doddaballapura
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sl Particulars Details
: No_‘ e e — —— - — =t
|1 Name of the industry | M/s Acsen Hy Veg (P) Limited -
2 | address No.20, KIADB Industrial Are,
'| Kasaba Hobli, Veerapura Post,
[ I Doddaballapura, Bengaluru Rural District-561203
|3 | GPSco-ordinates | Lat:13.252339 N, Long:77.552430E -
|4 | Date of inspection 22.02.2023 _
5 'Ic_t'i‘;i?y /  Product | Processing, packing and dispatch of vegetable seeds of |
| Manufactured capacity 100 MT/Month
_____ 6 | Size and category Large Green _ _ -
7 | persons contacted with | Sri. Purushotham — Assistant Manager Admin
mobile number i )
g | Consent validity Valid for the period upto 31.12.2034
_9 Source of water Outside Tankers
|10 { Water Pollution Control details : -
‘ ' { W.C for W.Cin KLD W.W gen Mode of treatment and disposal
| - ! in KLD
: h)omestic 1.35 1.08 Septic Tank and Soak Pit
11 | Whether water meters | Maintained water bills
provided for water
consumption and effluent
| generation -
12 Details of ETP if provided /| There is no generation of trade effluent
details of CETP, if disposed to
! CETP and details of primary
B treatment racility
13 Details of STP if provided | Sewage disposed through septic tank and soak
(capacity, technology and units | pit.
of STP)
i| 14 Comment on any illegal | No illegal discharge is observed
|| discharge of effluent/ sewage . 4
15 Details of sample collected if Not applicable
- any?
16 Details of air pollution sources || Air Control Measures Remarks
and control measure emission provided
source
Seed Provided with Adequate
cleaning cyclone dust
- machine collection system and
I chimney of Smtr AGL
Chimney
160 KVA Provided with Adequate
| DG set acoustics and




DG set

100 KVA

Provided with Adeguate
acoustics and

Chimney 7m AGL

17

HWM Authorization validity

Not applicable

18

Hazardous and other wastes generation and disposal :

The hazardous waste generated is used oil and oil soaked cotton waste due to
servicing of DG Sets. The authorities were informed to store the waste in secured
room and dispose the same to Board authorized recyclers/incinerators.

19

Details of storage area for hazardous
and other wastes

The authorities have provided separate
storage area for storing the hazardous
waste, generally used oil and oil soaked
cotton waste. .

20

Whether maintained Form-3, Form-10
and submitted Form-4 for the year
2020-21

Not applicable

21

Details of any other solid wastes not
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

22

Observations and recommendation:

1. The unit was operating at the time of inspection. About 45 numbers of

employees are working in the unit.

2. The sewage generated is disposed through septic tank and soak pit.
The industry is generally complying with consent conditions.

Y

\

/
| \—

Assistant Environmental Officer
Regional Office-Doddaballapura
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INSPECTION REPORT QF VIJAYA M. DEQ, KSPCB. REGIONAL OFFICE-DODDABALLAPURA

S1.No. Particulars Details

1. | Name of the industry M/s. Store Tech Storage Systems

2. | Address Plot no, 20-P1, KIADB industrial area,Veerapura,
Doddaballapura taluk, Bangalore rural district.

3. | GPS co-ordinates 13715 T1.8"N 7793307 4"F,

4. | Date of inspection 16.02.2023

5. | Activity /  Product | General engineering work like metal cutting, drilling and

Manufactured welding along with powder coating on metal surface of

capacity 10 T/month

6. | Size and category Small- Green

7. | Persons contacted with | Sri Surya Kumar, Production Engineer, 8122980393

mobile number

8. | Consent validity Consent order vide No. AW-112074 dated:19.12.2019
for the period up to 31.12.2033 for General engineering
work like metal cutting, drilling and welding along with
powder coating on metal surface of capacity 10 T/month

9. | Source of water QOutside tanker

10. | No. of Employees & No’s

1. | Water Pollution Control details :

W.C for W.CinKLD | W.W gen [ Mode of treatment and disposal
- B in KLLD

[ Domestic | 0.5 0.4 Disposed to ST

| -

! 12. | Whether water meters provided for | Not provided the meter for water
water  consumption and  effluent | consumption and there is no generation
generation of effluent from the process

13. | Details of ETP if provided / details of | NA
CETP, if disposed to CETP and details
of primary treatment facility

[4. | Details of STP if provided (capacity, | - B
technology and units of STP)

; 15, | Comment on any illegal discharge of | There was no discharge of effluent or

| effluent/ sewage sewage disposal

16. | Details of sample collected if any? Not Applicable
17. | Details of air pollution sources and | Powder coating booth 1 No with cyclone
control measure dust collector as Air pollution Control
measures
18. | HWM Authorization validity -
19. | Details of storage area for hazardous and | They have insisted to provided a
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“Whether maintained Form-3, Form-10 | -

" [ designated storage arca for the other
waste

other wastes

and submitted Form-4

21. | Details of any other solid wastes not | -
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

22. | Observations and recommendation:

1. Industry was in operation and engaged in engineering activity

Complied

t['(”’ AL "/J\n
Deputy Enviopmental Officer,

RO, Doddaballapura
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INSPECTION FORMAT

room Recycler

136

" S1.No. __ Particulars o ___ Details
I | Name of the industry | M/s STS Titeflex India Pvt. Ltd,, S
| 2 Address Plot No. 38, KIADB Industrial Area, Veerapura, N
j | Doddaballapura-Taluk, Bangalore Rural District
3 | GPS co-ordinates Lat: 13.251210, ]
,' Long : 77.548900 -
|4 | Date of inspection 22.02.2023 T
‘ 3 |Activity /  Product | Assembling of flexible hoses 25000 picces/Annum
Manufactured -
.6 Size and category Large Green ]
7 Persons contacted with | Mr.Roopesh-General manager
L mobile number o
.8 Consent validity 31.12.2024
}_ 9 Source of water Outside tanker o
. About 45 number of employees are working in the unit |
10 | Water Pollution Control details -
e | W.Cfor | WCinKLD | WW gen Mode of treatment and disposal ]
) ! in KLD
Domestic | 2.0 1.2 Septic Tank and Soak Pit 1
|
11 Whether water meters | Yes
provided for water
consumption and  effluent
| generation -
12 Details of ETP if provided /| There is no generation of trade effluent. -
details of CETP, if disposed to
CETP and details of primary
treatment facility
13 | Details of STP if provided | Se
(capacity, technology and units pit.
of STP)
15 Comment on any illegal | There is no illegal disposal. |
discharge of effluent/ sewage | S
| 16 Details of sample collected if | Not applicable
| any? o
17 Details of air pollution sources Air Control Measures | Remarks
and control measure emission provided
source
50 KVA Provided with Adequate
DG set acoustics and
- Chimney 3m ARL
18 | HWM Authorization validity | Valid for the period upto 31.12.2024 §
19 | Hazardous and other wastes generation and disposal
CategoryTWaste description Quantity Mode of | Mode of disposal
__No. __[____ - authorized storage
5.1 Used oil 0.20KLT | Stored in Sent to through
" secured Board authorized

=il |



[5.2 Waste residues 0.50 MT Stored in Sent to through |
containing oil secured Board authorized
- ) room Recycler -
33.1 Empty 0.062 MT | Stored in Sent to through
barrels/containers secured Board authorized
liners contaminated room Recycler
with hazardous
a waste
A38 Trichloroethylene | 0.500 MT | Stored in Sent to through
secured Board authorized
room Recycler

20

Details of storage area for hazardous and
other wastes

The authorities have provided separate
storage facility for storage of hazardous
and other waste.

21

Whether maintained Form-3, Form-10
and submitted Form-4 for the year 2020-
21

The authorities have maintained the
Form-3 at site and submitted annual
report in Form-4 under HWM Rules
2016.

22

Details of any other solid wastes not
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

Plastic waste and E-waste are being
disposed through Board authorized
vendors. The authorities were informed
to maintain the records for the same.

23

Observations and recommendation:

w N

authorized recycler.

hazardous and other waste.

The industry is complying with consent conditiops.

1. The industry was operating at the time of inspection.

The sewage generated is disposed through septic tank and soak pit.
The authorities informed that, tricholoroethylene is being used for activity of
Degreasing of hoses. The used chemical is disposed through KSPCB

4. The authorities have maintained the records for generation and disposal of

N

\

\e

Assistant Environmental Officer,
Regional Office - Doddaballapura
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INSPECTION FORMAT

Sl Particulars ] Details -
' No . A
1 | Name of the industry M/s. Indic EMS electronics Private Limited T
2 | Address Plot.No.37, KIADB Industrial Area, -
Veerapura, Doddaballpaura Taluk-561203 _
3 | GPS co-ordinates ]
4 | Date of inspection 07.02.2023 ]
5 | Activity / Product » Contract of PCB’s and assembly of SMT-
Manufactured 11833333 nos/month (142 Million Components
per month)
» PCB through holes — 4166666 Nos/Month (50
Million Components/Annum) -
6 | Size and category Large Green ]
7 | Persons contacted with | Sri. Raju-Maintenance
mobile number — |
8 | Consent validity Valid for the period upto 31.12.2035 -
9 | Source of water Outside Tankers ‘
10 | Water Pollution Control details -
| W.Cfor | W.CinKLD W.W gen Mode of treatment and disposal
in KLD - -
Domestic | 12 10 Treated in STP of capacity 25 KLD
and reused for gardening
11 | Whether water meters | Maintained
provided for water
consumption and
effluent generation
12| Details of ETP if | There is no effluent generation from the industry
provided / details of
CETP, 1 disposed to
CETP and details of
primary treatment
|| facility
13 | Details of STP if » The authorities have provided STP of Capacity 25 B
provided  (capacity, KLD with SBR Technology.
technology and units » The STP was operating at the time of inspection.
of STP) > Grab sample of treated effluent was collected and
handed over to the laboratory.
# The authorities have provided flow meter at the outlet
o of the STP, |
14 | Comment on any | No discharge of effluent is observed
illegal discharge of
effluent/ sewagpe
15 | Details of sample Sample of treated effluent from STP was collected and handed j
collected if any? over to laboratory for analysis. Results awaited. !
16 | Details of air | SL | Air pollution | Air pollution control | Remafks
pollution sources and || No. sources measures stipulated
control measure 1 250KVA DG Set | Chimney of 5m ARL with | Adequfate
o | acoustic enclosure. N
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2 | 110KVADG Set | Chimney of 3m A?ﬁf»(f?tmééaéte .

o | acoustic enclosure. ! L -,

> |Resin Coating | Chimney of Sm ARL wih | Adequiic |
Booth | filters |

| — =t — Y RS

4 Wave  soldering | Individual Chimney with | Adequate |
unit-17 numbers | 3 mir ARL with filters S S

17 | HWM Authorization | The authorities have obtafﬁedqzrm‘%raafi?)ﬁ_ under HWM]
validity Rules 2016 and the same is valid for the period upto |

_ 31.12.2026.

18 | Hazardous and other | [ Waste Hazardous Auth | Mode of | Mode of |
wastes generation and | | catego | Waste orize | storage |disp0sal
disposal : ry d gty f

% R N T S N—
5.1 Used Oil 0.5KL | Stored in | Disposed | |
T/A secured | Through
room authorized _
recycler ] b
52 Waste residues | 0.3M | Stored in Disposed
containing il | T/A | secured | Through
Toom authorized
Incinerator
331 | Empty 2.0M | Stored in | Disposed |
Barrels/containe | T/A secured | Through
r/liners room authorized
contaminated recycler
with hazardous
chemicals/waste
>
BI110 | Used electrical | 1.50 | Stored in Disposed ]
and electronic | MT/A | secured Through
assemblies other room authorized
than those listed vendor
in Part D of
schedule 11
Electric
assemblies
consisting only
of metals or
alloys  wastes
electrical  and
electronic
assemblies  or
scrap (including
printed  circuit
boards)
__|IDBIO [Metal — and [35.0 | Stored in | Disposed | |



10 metal-alloy MT/A | secured | Through T
wastes in room authorized
metallic, non- recycler

| dispersible form L

DB30 | Paper and Paper | 80.0 | Stored in Disposed |

20 Board and Paper | MT/A | secured Through
Products room authorized

recycler
19 | Details of any | The authorities were informed to dispose the plastic waste and e-
other solid wastes | waste to KSPCB authorized recyclers only. Also informed to
not listed above | maintain generation and disposal details of such wastes.
and mode of
storage and
disposal
(compliance to
Plastic Rules, e-
waste Rules etc., to
be recorded).
20 | Observations and recommendation

The industry is complying with consent conditions.

- A | :
AsNMaﬁ&MEﬁcer,

Regional Office-Doddaballapura

=1
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INSPECTION REPORT OF VIJAYA M. DEQ, KSPCB, REGIONAL OFFICE-DODDABALLAPURA

CETP, if disposed to CETP and details
of primary treatment facility

~SI.No. Particulars Details
1. | Name of the industry M/sAdvance cables Technologies (P) Ltd.,_
2. | Address | Plot No. 20,P2., KIADB Industrial arca
Veerapura, Doddaballapura Taluk
i Bangalore Rural District
3. | GPS co-ordinates 13°15'12.7"N 77°33'07.6"L
| 4. | Date of inspection 16.02.2023
5. | Activity /  Product | Cable cutting — crimping- extrusion- plastic moulding-
Manufactured packing and dispatch
Assembly/Manufacturing of
1. Patch card assembly of capacity 33334
No’s/Month
2. Optical fiber cables 62.5 lakh meter/month
3. Optical fiber cables 31.5 lakh meter/month
4, Wires and cables 375 Lakh meter/Month

6. | Size and category Small- Green

7. | Persons contacted with | Sri Surya Kumar, Production Engineer, 8122980393
mobile number

8. | Consent validity Consent order vide No. W-111206 dated: 12 09.2019 for

the period up to 31.12.2026
9. | Source of water Outside tanker
~_10. | No. of Employees 105 No’s i

1 leel Pollution Control details : _

W.C for W.Cin KLD | W.W gen | Mode of treatment and disposal

in KLD -
Domestic | 3 24 Disposed to ST & SP
“Cooling 2 0 -

12. | Whether water meters provided for | Not provided the meter for water
water  consumption and  effluent consumption and there is no generation
meneration erfe et rom ot

13. | Details of ETP if provided / details of | NA

14. | Details of STP if provided (capacity, | -
technology and units of STP)

15. | Comment on any illegal discharge of | There was no discharge of effluent or
effluent/ sewage sewage disposal

16. | Details of sample collected if any? Not Applicable

17. | Details of air pollution sources and | 320 KVA DG Set without acoustic they

control measure

have been informed to provide a

adequate chimney height.
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R e e ——
M Auorzton iy e — |
| Details of storage area for hazardous and They have provided a dEsTgnaluﬂ?forage l

“other wastes - area for the other waste -
. | Whether maintained Form-3, Form-10

and submitted Form-4

Details of any other solid wastes not
listed above and mode of storage and
disposal (compliance to Plastic Rules, ¢-
waste Rules etc., to be recorded).

Observations and recommendation:

1. Industry wastin operation and engaged in Wires and cable at the time of
inspection.

Complied

™ e, o 5.
They have been informed to handed
over the waste plastic to recycler

Q -\_, n ‘-M
Deputy Envir 1ental Officer,
RO, Doddaballapura
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INSPECTION FORMAT

Sl Particulars Details B |
No. - o N o
1| Name ofthe industry | M/s Metalkraft Forming Industries Private Limited |

2 | Address Plot No.20-A, Site No.94, KIADB Industrial Area.

Veerapura, Doddaballapura,Bengaluru Rural District-

1561203 B -
3 | GPS co-ordinates Lat:13.25258N, Long:77.550868E ]
4 | Date of inspection 22.02.2023 ]
5 |Activity / Product | Manufacturing of Cold roll forming — 1000 MT/Month
Manufactured
6 Size and category Medium Green

7 Persons contacted with | Mr.Naveen S — Executive H R & Admin |
mobile number |

8 Consent validity Valid for the period upto 31.12.2027

9 Source of water Bore well —

10 Water Pollution Control details :

W.Cfor | WCinKLD | WW gen Mode of treatment and disposal
inKLD |
Domestic | 1.8 1.5 Septic Tank and Soak Pit
| i
11 Whether water meters provided | Maintained
for water consumption and
| effluent generation B
12 Details of ETP if provided /| Not applicable
details of CETP, if disposed to
CETP and details of primary
treatment facility
13 Details of STP if provided | Sewage disposed through septic tank and soak pit
(capacity, technology and units
of STP)

14 Comment on any illegal | No illegal discharges found |

discharge of effluent/ sewage

15 Details of sample collected if Not applicable

any? _
16 Details of air pollution sources || Air emission [ Control Remarks
and control measure Sources measures
250 KVA DG | Chimney with | Provided
Set Smtr  AGL
with acoustics
17 | HWM Authorization validity Not obtained the authorization under Hazardous
Waste Management Rules 2016,
18 Details of storage area for | The authorities have not obtained authorization
hazardous and other wastes under HOWM Rules, the hazardous waste
generated 1s used oil and oil soaked cotton waste,
waste residues containing oil and the other waste
- generated is metal waste.

143



wastes not listed above and | are being disposed through KSPCB authorized
mode of storage and disposal | vendors.
(compliance to Plastic Rules, e-
waste Rules etc, to be
_______ | frecorded). ——e
20 | Observations and recommendation:

1. The unit was operating at the time of inspection.

2. As per the information furnished during inspection about 96 employees are
working in the industry. However as per the consent obtained the number of
employees is 60 numbers.

3. The raw materials are GP coils and BGL coils.

4. The authorities have installed cutting machine (slitting machine) and
forming mills and packing machines.

5. The sewage is disposed through septic tank and soak pit.

6. There is waste generated from servicing of DG set and oil traced metal
waste generated from forming mills,

7. The authorities have stored huge quantity of metal waste generated from
packing, in an open area. There is also waste mixed with paper waste is
dumped in open area.

Recommendations: In view of the above observations, a notice may be issued for

obtaining consent for expansion for increased number of employees and

authorization under Hazardous and Other Waste (Management and Transboundary
| [Movement) Rules 2016, _

19 [ Details of any other solid | Wastes such as plastic wastes and metal wastes

= . f ]
w ,XML
Assistan

t Environmental Officer,
Regional Office-Doddaballapura
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NSPECTION REPORT OF VIJAYA M. DEQ, KSPCB, REGIONAL OFFICE-DODDABALLAPURA

| Sl.No. Particulars - Details J
|. | Name of the industry M/s Avishkar Technology
2. | Address Plot No. 20 B., KIADB Industrial area
Veerapura, Doddaballapura Taluk
- Bangalore Rural District
3. | GPS co-ordinates 13°15'12.0"N 77°33'05.6"L:
4. | Date of inspection 16.02.2023
5. | Activity /  Product | Engineering activity — sheet metal cutting, welding and
Manufactured drilling
| 6. | Size and category White category
7 | Persons contacted with | Sri Mahesh, Production Manager, 9164971275
mobile number
8. | Consent validity Falls under White category
| 9. | Source of water Outside tanker
~10. | No. of Employees 17 No’s
I1. | Water Pollution Control details :
W.C for W.CinKLD | W.W gen | Mode of treatment and disposal
in KLD
Domestic | 0.765 0.612 Disposed to ST
15, | Whether water meters provided for | Not provided the meter for water
water  consumption and  effluent consumption and there is no generation
| generation of effluent from the process
13. | Details of ETP if provided / details of | NA
CETP, if disposed to CETP and details
of primary treatment facility
" 14. | Details of STP if provided (capacity, | -
teC!"“"‘l"‘g_‘,’ and units of STP)
- . : :
I5. | Comment on any illegal discharge of | There was no discharge of effluent/
effluent/ sewage sewage noticed during the inspection
I 16. | Details of sample collected if any? Not Applicable
17. | Details of air pollution sources and | 40 KVA DG Set without acoustic
control measure enclosure
18. | HWM Authorization validity -
19. | Details of storage area for hazardous and | -
| other wastes
20. | Whether maintained Form-3, Form-10 |-
and submitted Form-4

145




Details of any other solid wastes not
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules etc., to be recorded).

Observations and recommendation:
1. Industry was in operation and engaged in engineering activity (ceramic tiles

display system/racks) at the time of inspection.

It is recorded — white category

\vuj il
Deputy Ei irm:El ntal Officer,
RO, Doddaballapura
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INSPECTION REPORT OF VIJAYA M. DEQ, KSPCB, REGIONAL OFFICE-DODDABALLAPURA

Particulars Details ’
Name of the industry | M/s. South India Chemicals
Address Plot No. Plot No., KIADB Industrial area

Veerapura, Doddaballapura Taluk
Bangalore Rural District

GPS co-ordinates

13°15'13.8"N 77°33'06.6"F

Date of inspection 16.02.2023

Activity /  Product
Manufactured

Thinner ~blending unit

Size and category Small green

Persons contacted with
mobile number

Sri Manjunatha , Manager, 789297871
Sri Govindappa, Owner, 9448067937
Contacted via phone

Consent validity

Newly Identified

Source of water Outside tanker

No. of Employees -

Water Pollution Control details :

W.C for W.C in KLD
in KLD

W.W  gen

Mode of treatment and disposal

Domestic - -

12. | Whether water meters provided for
water  consumption  and effluent
generation

13. | Details of ETP if provided / details of | -
CETP, if disposed to CETP and details
of primary treatment facility

14. | Details of STP if provided (capacity, | -
technology and units of STR)

Comment on any illegal discharge of
effluent/ sewage

There was no discharge of effluent or
sewage disposal

Details of sample collected if any?

Not Applicable

Details of air pollution sources and
control measure

There were no Air pollution sources

HWM Authorization validity

Details of storage area for hazardous and
other wastes

20. | Whether maintained Form-3, Form-10
and submitted Form-4
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21. | Details of any other solid wastes not | —-
listed above and mode of storage and
disposal (compliance to Plastic Rules, e-
waste Rules efc., to be recorded).

22. | Observations and recommendation:

I. Industry was not in operation at the time of inspection and it was observed
that, they have stored the ethyl acetate, methanol, acetone [PA, xylene were
stored in a barrels and container as per the information furnished during the
inspection that, they are mixing the in aforementioned chemicals in a
required ratio and repacking and dispatch,

2. Notice may be issued for the Non compliances

Deputy frre tal%/}‘ﬁcer,
RO, Doddgballapura
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INSPECTION REPORT OF RAJASHEAKR S., EO, IKSPCB,

REGIONAL OFFICE-DODDABALLAPURA

| SINo.|  Particulars _ Details
1. | Name of the M/s Supreme Solar projects Pvt. Ltd.
industry
2. | Address No. 28C, Sy. No. 92, 93, 94 & 95,
Veerapura village, KIADB Industrial area,
Doddballapura, Bengaluru rural district..
3. | GPS co-ordinates 13°15'06.3"N 77°33'03.2"E
4. | Officer accompanied | Vijaya M, DEO
5. | Date of inspection 21.06.2023
6. | Activity / Product | As per the consent
Manufactured Large Green
G-97 Activity of Powder Coating on surface of the furniture (3 in
1chemical solution) without generating trade effluents
7. | Size and category Large- Green
§. | Persons  contacted | Sri Pavan Kumar, Manager
with mobile number
9. | Consent validity The consent issued under the provision of the Water Act and Air
Act to manufacture Electrical Geysers of capacity 15,000
Nos./Month and Solar water Heaters of capacity 15,000
Nos./Month is valid for the period up to 31.12.2033 under Large
Green
G-97 Activity of Powder Coating on surface of the furniture ( 3 in
1chemical solution) without generating trade effluents
10.| Source of water

11.

No. of Employees

details of CETP, if disposed to
CETP and details of primary

treatment facility

12.| Water Pollution Control details :
W.Cfor | W.C in|WW Mode of treatment and disposal
KLD gen in
KLD
Domest 6.75 6 Treated in STP of capacity 100KLD and used
ic ' on land for gardening
- Wastewater generated from the leakage of
Industri 0.5 0.4 drums shall be treated in the STP facility and
al ' ' treated effluent shall be used for gardening
' within the premises.
. 13.| Whether water meters provided | They have not provided meter for quantification of -
for water consumption and | water consumption
effluent generation
14.| Details of ETP if provided /|-
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Details of _S'ﬁ_if_mvidcd -
(capacity, technology and units
of STP)

Comment  on any illegal | There was no discharge of effluent or sewage disposal
discharge of effluent/ sewage noticed at the time of inspection

17.

Details of sample collected if
any?

18.

Details of air pollution sources
and control measure

19.

HWM Authorization validity -

20.

Hazardous and other waste generation and disposal

21.

Details of | -
storage area
for hazardous
and other
wastes

22,

Whether -
maintained
Form-3,
Form-10 and
submitted
Form-4

2
e

.| Details of any | -

other  solid
wastes not
listed above
and mode of
storage  and
disposal

{com pliance

to Plastic
Rules, e-
waste Rules
etc., to be
recorded). -

24,

Observations and recommendation:
Veerapura village, KIADB Industrial area, Doddaballapura, Bengaluru Rural

district. They have accorded the consent under the provisions of the Water (Prevention
& Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981 to manufacture Electrical Geysers of capacity 15,000 Nos./Month and Solar Water
Heaters of capacity 15,000 Nos./Month vide order No. AW-114054 dated:20.08.2020 is
valid up to 31.12.2033 under Green category with a condition, fo treat the domestic
effluent ( sewage and canteen waste water ) of quantity 6 KLD and drum leakage test
water of quantity 0.4 KLD in the STP of capacity 10 KLD and to use treated effluent
Jor gardening within the premises .

Board has issued the closure directions under the provisions of the Water Act, 1974 to
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industry vide order no. PCB/CEO—2(NEIA-BNG)/CLOSURE-WA/Suprenﬁé/20§6—2]/01,
dated: 03.04.2021 for discharging the canteen waste water and solar inner tank leakage
test water into industry storm water drain ultimately reaching veerapura lake.

Further M/s. Supreme Solar Projects Pvt Ltd. requested the Board office that to withdraw
the closure directions on 07.04.2021 in response to this, Board Office in its letter No. 175
dated:8.04.2021 directed this office to coordinate the ZSEO for inspection and to report
the compliance.

In view of the Board office letter the Senior Environmental Officer, Bengaluru North was
inspected the industry on 15.04.2021 along with officers of Regional office
Doddaballapura and forwarded the report to the Board office vide letter No. 34
dated:20.04.2021 with a recommendation that to keep the closure order in abeyance
Accordingly Board has issued abeyance of Closure Direction for the period up to
30.06.2021 vide order No. PCB/CEO-2(NEIA-BNG) ABEYANCE-WA/Supreme/2021-
22/48 dated 01.07.2021.

Further this Office received a memo vide No. KSPCB/SEO/NEIA-BNG/Supreme/2021-
22/2132 dated 10.08.2021 from Board office to coordinate the ZSEO for inspection and
report of the compliance. In view of the above, the industry was inspected by the zonal
SEO on 18.08.2021 along with EO, DEO and AEO of Regional Office, Doddaballapura
{ and report of has been forwarded to Board Office vide No. 141 dated:26.08.2021 with a
recommendation that Closure order may be revoked with a conditions to treat the effluent
in STP of capacity 10 KLD to the standards for gardening and use the same in the garden
and shall not be discharge of any effluent outside the premises.

In continuation, industry was inspected on 26.12.2022 on receipt of the complaint from
the public through whatsapp on 24.12.2022 and sample of enamel coating effluent and
effluent from the electroplating activity were collected under the provisions of Water
(Prevention & Control of Pollution) Act, 1974 and mahazar was conducted. This Office
forwarded the inspection to Board Office with a recommendation to implement the
Closure Directions at the earliest on 29.12.2022. Industry authorities have submitted the

letter on 01.02.2023 reply to Show Cause Nofice dated: 2Y.12.2022 and The reply
submitted by the industry authorities was not satisfactory. Further this office forwarded
the analysis report to the Board Office with a recommendation to implement the Closure
Directions vide dated: 03.02.2023.

Accordingly, Board Office has reclamp the closure direction No. 166 dated: 14.03.2023 |
under section 33 (A) of the Water (Prevention & Control of Pollution) Act, 1974 read
with Rule 34 of Karnataka State Board for the Prevention and Control of Pollution
(Procedure for transaction of Business) and the Water (Prevention and Control of
Pollution) Rules 1976. Meanwhile Industry authorities have submitted the application for
the electroplating activity in different entity M/s Sunstrom International Private Limited
on 23.03.2023 through XGN software. Since the unit it is the same industry building
(Shed) of M/s Supreme Solar projects pvt. Ltd. and for the non compliances; application
was not accepted .

To verify the implementation of the closure order, industry was inspected on 01.04.2023
and it was observed that, industry was operating with help of the BESCOM power supply
and in this regard a letter has been addressed to the BESCOM auihorities on 05.04.2023
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| to disconnect | the power supply and further industry was inspected on 17.04.2023 and
| inspection report has been forwarded to Board Office for further course of action on
21.04.2023.

In the meantime the M/s Supreme Solar Projects Pvt Ltd., authorities have approached the
Hon’ble High Court of Karnataka (WP No.10087 of 2023 (GM-POL)). Vide order dated
11.05.2023 the Hon’ble High Court has set aside the closure order dated 14.03.2023.
Industry was inspected on 21.06.2023 and following observation were made;

Industry was operating at the time of inspection; engaged in Electrical Geysers o and
Solar water Heaters and electroplating activity was not operating at the time of inspection.

Further actions will be initiated as per the directions of Board Office.

i
A

2 Z]
Environmental Officer,
RO, Doddaballapura
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KARNATAKA STATE POLLUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABO BRATORY
MoEF RECOGNISED ENVIRONMENTAL LABORATORY

TC-5487

Ph : 0B0-23238458
Ema|I:l:r.-.ntrallnbmlkmcb.oov.ln
Website:kspcb.karnataka.gov.in

9.00.550.0.850., “DIMAF P,
7 8¢ 0° egos, dzmay, o,
STIJNO, wWorlinth-naon7e
K.5.P.C 15, “Nisurgn Bhavane”
7" 13 Crows, Thimmainh IRl
Shivunagar, Bengaluru—5S60i 179

ISO/IEC 17025:2017 accredited Testing Laboratory by NABL vide Certificate Number TC-5487

1SO 9001:2015 and 1SO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT (ACCREDITED PARAMETERS)

Date : 06-07-02023
’_ Inlet to Chikkatumakuru lake Infront of entrance of STP of CMC
NAME OF THE LAKE - Doddaballapura, Majarahosaha]ll village, Doddaballapura taluk, Page 1 of 1
Bangalore rural dist
(Inlet at Latitude 13.265107 N, Longitude 77.540824E)
; Smt, Vishalakshi, AEO DATE OF COMMENCEMENT OF
SAMPLE COLLECTED BY : RO: Doddaballapura TEST :25-05-2023
. DATE OF COMPLETION OF
DATE OF COLLECTION : 24-05-2023 TEST :31-05-2023
DATE OF RECEIPT ; 25-05-2023 SAMPLE REPORT NO. : W-481
PARTICULARS Lake Water Sample SAMPLE NO, : W-481
sl Patsmet Unit Water Quality Criteria Result Test Method
n
No arameters i A 5 e = E esu est Metho
1 |pH - 6.5-8.5 | 6.5-8.5 [ 6.0-9.0 | 6.5-8.5| 6.0-8.5 7.1 1S 3025 (Part 11): 2022
2 [Conductivity pS/em - - - - 2250 2340  [IS 3025 (Part 14): 2019
Oxygen (Dissolved) mg/L 6 5 4 4 - 35 IS 3025 (Part 38): 2019
Biochemical Oxygen Demand : ’ )
4 @ 27° C for 3days mg/L 2 3 3 - - 14 IS 3025 (Part 44): 2019
i MPN/ APHA 23rd edition
5 Total coliforms 100mL 50 500 5000 - - 24000000 (9221 B): 2017
Sodium Absorption . .
6 Ratio (SAR) - - - - 26 5.0 IS;11624: 2019
. _ _ APHA 231d edition
7 |Free Ammorja as N mg/L - - - 1.2 - BDL (4500 NH3-D): 2017
APHA 23rd edition
8 |BoronasB mg/L - - - - 2 BDL (4500-B B) : 2017
9  [Copper as Cu mg/L - - - - - 0.023
10 |Zinc as Zn mg/L - - - - - 0.062
11 |Nickel as Ni mg/L - - - - - 0.004
12 [Manganese as Mn mg/L - - - - - 0.621 |ApHaA 23rd
13 |iron as Fe mg/L' 2 _ : } N 1.610 edition (3125B): 2017
14 |Cadmium as Cd mg/L - - - B - BDL
15 |Lead asPb mg/L = - - - - 0.018
16 |Total Chromium as Cr mg/L - - - - - 0.013
Class “E”- to prescribed standards with respect to Oxygen (Dissolved),
INFERENCE as per Primary Water Quality Criteria ~ CPCB.
Designated best use - Irrigation, Industrial cooling, Controlled Waste disposal.

Note: 1. The above results pertain only to the sample tested. _
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the daté of issue of report.
4. BDL: Below Detection Level in mg/L.,
Boron as B:0.1;Free Ammonia as N:1.0;Cadmium as Cd:0.003.

Q W . M- .
Authorized Si Ty (Biological) ' :

(Radha M.N)
Assistant Scientific Officer
———End of Report———

156

ff,--«k_';;\f,Jm-- :
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< ' NARNATAKA STATLE POLLUTLON CONTROL BOARD
5 CENTRAL ENVIRONMENTAL LABORATORY %660’9
MOEF RLCOGNISED ENVIRONVIENTAL LABORATORY )
1'C-5487 ISOATC 17025:2017 aceredited Testing Laboratory by NABL vide Certificate Number TC 8487 KS.PCLR '\&.' der Bl s
- IS0 9001:2015 aud 150 45001:2018 CERTIFIED LABORA TORY _ém“”(:‘_'{;‘” I:':”I‘::ﬂ"o
ANALYSIS REPORT (ACCREDITED PARAM ETERS)
Date : 13-06-2023
NAME OF THE LAKE : Chikkatumkur Lake, Doddaballapura Taluk, Bengaluru Rural Dist Page 1 of 1
Smt. Vishalakshi AEQ DATE OF COMMENCEMENT OF
SAMPLE COLLECTED BY : .
. RO: Doddaballapura TEST :24.03.2023
. . . DATE OF COMPLETION OF
DATE OF COLLECTION : 23.03.2023 TEST :31.03.2023
DATE OF RECEIPT : 24.03.2023 SAMPLE REPORT NO. : W- 4075
PARTICULARS Lake Water Sample SAMPLE NO. : W-4075
SI. Water Quality Criteria
Paramecters Unit Result Test Method
No A B C D E
1 |pH - [6.5-8.5[6.5-8.516.0-9.0] 6.5-8.5| 6.0-8.5 7.2 1S 3025 (Part 11): 2022
2 |Conductivity pS/cm - - - - 2250 1471 IS 3025 (Part 14): 2019
3 |Oxygen (Dissolved) mg/L 6 5 4 4 - BDL 1S 3025 (Part 38): 2019
Biochemical Oxygen
4 (]i)a?]s]and @2rCors ool 2 | 3 | 3 |- - 38 1S 3025 (Part 44): 2019
. . MPN/ APHA 23rd edition
T -~ . "
5 |Total coliforms 100mL 50 500 | 5000 92000 (9223 BY: 2017
K . . MPN/ - APHA 23rd edition
5 - . —~ (Desirabic) - = T
6 [Fecal Coliform {00k i 8400 TTITTTIOTT
permissible)
Sodium Absorption . .
6 Ratio (SAR) - B - - - 26 3.1 1S;11624: 2019
APHA 23rd edition
7 |Free Ammonia as N mg/L - B - 1.2 - BDL (4500 NH3-D): 2017
APHA 23rd edition
8 [BoronasB mg/L - - - . 2 BDL (4500-B B): 2017

INFERENCE

Class “ E "- o prescribed standards with respect to Oxygen (Dissolved), Total coliforms,Fecal
Coliform as per Primary Water Quality Criteria - CPCR.

Designated best use - Irrigation, Industrial cooling, Controlled Waste disposal

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.
4. BDL: Below Detection Level in mg/L..
Oxygen (Dissolved): 1.0; Free Ammonia as N: 1.0; Boron as B: 0.1

Rud 17
Authorized Signamﬁmgl}

(Radha M.,N)

Ass;‘itant Scientific Officer

————— —End of Report———

157

L
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TISQIEC 17025:2017 accredited Testing Laboratory by NABL vide Certificate Number TC-5487 }‘ LB

Cirs
Wi

KARNATAKA STATE POLEUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABORATORY

- GEOOTS

MOEF RLCOGNISED ENVIRONVIENTAL LABORATORY

TC-5487 150 9001:2015 and ISOQ 43001:2018 CERTIFIED LARORATORY <l D“(i “ﬁl. o
ANALYSIS REPORT (ACCREDITED PARAMETERS)
Date : 13-06-2023
NAME OF THE LAKE Ch|kkatflmkur Lake, Outlet Doddaballapura Taluk, Bengaluru Page 1 of |
Rural Dist
Smt. Vishalakshi AEO DATE OF COMMENCEMENT OF
LE COLLECTE > -
R e RN RO: Doddaballapura TEST :24.03.2023
DATE OF COMPLETION OF
DATE OF COLLECTION : 23.03.2023 TEST :31.03.2023
DATE OF RECEIPT : 24.03.2023 SAMPLE REPORT NO. : W- 4076
PARTICULARS Lake Water Sample SAMPLE NO. : W-4076
Sl Water Quality Criteria
' Parameters Unit Result Test Method
No A B C D E
I |pH - ]6.5-8.5[ 6.5-8.56.0-9.0| 6.5-8.5| 6.0-8.5 7.7 IS 3025 (Part 11): 2022
2 |Conductivity pS/em| - - - - 2250 1458 IS 3025 (Part 14): 2019
3 |Oxygen (Dissolved) mg/L 6 5 4 4 - 4.1 1S 3025 (Part 38): 2019
Biochemical Oxygen
4 ?a‘;”s’a“d @27°C for 3 mg/L| 2 3 3 |+ - : 12 IS 3025 (Part 44): 2019
\ cn J MPN/ APHA 23rd edition
< 5 [Total coliforms 100mL 50 500 | 5000 - B 160000 (9223 B): 2017
500 S
6 _|Fecal Coliform MPN/L | o | ) _ 0400 |APHA 23rd edition
TotmTeE oA FZETET 20T
permissible)
Sodium Absorption . .
6 Ratio (SAR) - = - - - 26 3.1 18;11624: 2019
APHA 23rd edition
7 |Free Ammoniaas N mg/L - - - 1.2 - BDL (4500 NH3-D): 2017
APHA 23rd edition
8 |Boronas B mg/L - - B - 2 BDL (4500-B B) : 2017

INFERENCE

Class “ D ”-to prescribed standards with respect to Biochemical Oxygen Demand @ 27° C for
3 days,Total coliforms,Fecal Coliform as per Primary Water Quality Criteria — CPCB.

Designated best use - Propagation of Wild Life, fisheries

Note: 1. The above results pertain only to the sample tested.
" 2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.
4. BDL: Below Detection Level in mg/L.
[ree Ammonia as N: 1.0; Boron as B: 0.1

Kadha 1M

Authorized Slgmtmy (Blologxcal)

(Radha M.N)

Assistant Scientific Officer

N ;

—_— e

Authorized Signatbry (Chemical)
(Farhath .Jaheen)
Deputy Scientific Officer

—-——End of Report———
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S, AFEEEN KARNATAKA STATE POLLUTION CONTROL BOARD
Slacemas (i i CENTRAL ENVIRONMENTAL LABORATORY U0 0, PRAEGRT",
=\ s § L 0, of, el o,
"{,,Iﬁ\':'l‘}" Z \‘\_ MoEF I(liL’U(;NIISi-;D liNVIil(}NMIENI'AI.._ I,AI}()IE{A‘I(JRY LTINCF, i ori vt s conn
e X ISO/IEC 17025 Acerediied Testing Laboratary by NABL Vide Certificate Wumber TC-5487 K5 PO, “Nissrga Bhaven”
TC-5487 IS 9001 2015 and IS0 450012008 CERTIFIED LARORATORY 7% D Cross, Thimmsiali Road,
Shivenngar, Bangalore — 560079
ANALYSIS REPORT
Date : 04-01-2023
Chikkatumkur Lake,
NAME OF THE LAKE : Doddaballapura-(T), Bangalore Rural Dist. Page 1 of 1
(13°15'43.8"N, 77°3227.0"E)
. |Sri. Rajashekara S, EQ DATE OF COMMENCEMENT OF
SAMPLE COLLECTEDBY : | 5 Doddaballapura TEST :23-12-2022
DATE OF COMPLETION OF
: -12-202
DATE OF COLLECTION 23-12-2022 TEST : 28-12-2002
DATE OF RECEIPT : 23-12-2022 SAMPLE REPORT NO. : W-3211
PARTICULARS Lake Water Sample SAMPLE NO. : W-3211
Sl Water Quality Criteria
‘ Paramelers Unit Result Test Method
No A B C D E
1 [pHat25°C - 6.5-8.5 | 6.5-8.5| 6.0-9.0 | 6.5-8.5 | 6.0-8.5 7.0 IS 3025 (Part 11)
2 [Conductivity @ 25°C ps/cm B - - - 2250 1860 IS 3025 (Part 14)
3 |Oxygen (Dissolved) mg/L 6 5 4 4 B BDL IS 3025 (Part 38)
Biochemical Oxygen . .
4 Demand(3 days @ 27° C) mg/L 2 3 3 17 IS 3025 (Part 44)
MPN/ APHA 23rd edition
5 |Total coliforms 100 50 500 5000 - - 920000 (9221 A, B, ©).
mL
9-68 to 9-75
6 |Sodium Absorption Ratio - - - - - 26 4.6 1S 11624
. APHA 231d edition
7 |Free Ammonia mg/L - - - 1.2 - BDL (4500 NH3- D)
APHA 23rd edition
8 |BoronasB mg/L - - - - 2 BDL (4500-B B)
9 [Copper as Cu mg/L - - - - - BDL
10 |Zinc as Zn mg/L - - - - - BDL
11 |Nickel as Ni mg/L - - - B - 0.003
12 |Manganese as Mn mg/L B - - - - 0.726 APHA 23rd edition
13 |Total Chromium as Cr mg/L - - - - - BDL (3125B)
14 (Iron as Fe mg/L - - - - - 0.155
15 |Cadmium as Cd mg/L - . - - - BDL
16 |Lead as Pb mg/L - - - - - BDL
Class “E”- As per Primary Water Quality Criteria — CPCB.
INFERENCE

Designated best use - Irrigation, Industrial cooling, Controlled Waste disposal

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of repot.
4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority”.
5. BDL: Below Detection Level in mg/L.
Free Ammonia as NH;:1.0; Boron as B:0.1;Zinc as Zn;0.002;Total Chromium as Cr:0.001;

Cadmium as Cd;0.001; Copper as Cu:0.001;Lead as Pb;0.002.

@um o
Authorized Signam}m)

(Radha M.N)

%Assistant Scientific Officer

~———End of Report———
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Authorized Signatbry (Chemical)
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TC-5487

ISOAEC 17025 Accredited Testing Laboratory by NABL Vide Céntilieate Number TC-5487

KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

MoKl RECOGNISED ENVIRONMENTAL LABORATORY
TINsarpn Bhavan®
s Thimmamh Koad.
azin Mangalare 560079

ISO 9001 2015 and 150 450012018 CERTIFIED LABORATORY

ANALYSIS REPORT (ACCREDITED PARAMETERS)
Date : 20.10.2022

Chikkatumkur Lake
NAME OF THE LAKE : Lat: 13.256900 Page 1 of 2
Lang:77.528771
e
DATE OF COLLECTION : 16.08.2022. ITDSSTTE: ?; ogc,(zjé\g geenen
DATE OF RECEIPT : 17.08.2022 SAMPLE REPORT NO. : W-1384
PARTICULARS Lake water sample SAMPLE NO. : W-1384
' Iilo Parameters Unit y W]:ter Quaéity Critel;i'a E Result Test Method
g Copper as Cu mg/L - - . - - 0.005
2 |Zincas Zn mg/L - - - - - 0.004
3 |Nickel as Ni mg/L - - - - - 0.008
4 |Manganese as Mn mg/L - - - - - 0.265 |ApHA 23" edition
5 |Total Chromium as Cr mg/L - - . s - 0.004 [(3125B)
6 |Iron as Fe mg/L - - - - - 0.964
7 [Cadmium as Cd mg/L - . s - - BDL
8 [Lead as Pb o mg/L - - - - - BDL
R I— Class “D ”- As per Primary Water Quality Criteria — CPCB.
Designated best use- Propagation of Wild Life, Fisheries.

Note:

L Addittonalamalysis report No: W- 1384 A dated 20-10 -2022 shall also be read for declaration

of Inference of the $ample Tested. .
2. The above results pertain only to the sample tested. i
3. The report shall not be reproduced without the written approval of the laboratory.
4. Samples will be stored for a period of 10 days from the date of issue of report.
5. Decision Rule: “Statement 'of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority".
6. BDL: Below Detection Level in mg/L.

Cadmium as Cd: 0.001;Lead as Pb: 0.002;

Authorized Signatory (Chemical)

(Farhath Jabeen)
Deputy Scientific Officer

———End of Report———
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ANALYSIS REPORT (NON ACCREDITED PARAMETLERS)

Date : 20.10.2022

NAME OI THIE LAKE :

Chikkatumkur Lake
Lat: 13.256900
Lang:77.528771

Page 2 of 2

SAMPLE COLLECTED BY :

Smt. Vijaya. M, DEO
RO: Doddaballapura

DATE OF COMMENCEMENT OF
TEST : 17.08.2022

DATE OF COMPLETION OF

DATE OF COLLECTION : 16.08.2022 TEST - 26.08.2022
DATE OF RECEIPT : 17.08.2022 SAMPLE REPORT NO. : W-1384 A
PARTICULARS Lake water sample SAMPLE NO. : W-1384
SL. . . . Water Quality Criteria ‘ ,
No Parameters Unit A B C ) B Result I'est Method
1 [Arsenic as As mg/L - - - # - 0.004 APHA 23" edition
2 |Mercury as Hg mg/L - - - - BpL |[(3125B)
Class “D ”- As per Primary Water Quality Criteria — CPCB.
INFERENCE :

Designated best use- Propagation of Wild Life, Fisheries.

Note: 1. Additional analysis report No: W- 1384 dated 20-10 -2022 shall also be read for declaration
of Inference of the cample Tested. '
2. BDL: Below Detection Level in mg/L.
Mercury at Hg: 0.001

2]

Section

—

ead

Water Testing Laboratory

———End of Report———-
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Fira coat oo korcageviin
Sobeil enbr b anal Kalgoe.
~ . KARNATAJILA STATE POLLUTION CONTROL BOARD
%’ CENTRAL ENVIRONNENTAL LABORATORY = %60079
MOEF RECOGNISED ENVIRONVIENTAL LABORATORY o B
TCo8487 ISOEC 17025:2017 accredited Testing Laboratory by NABL vide Certificate Number TC -5487 RSPCR. Nisuga Hl"p h
S 150 9001:201% and 1SO 45001:2018 CERTIFIED LABORATORY éh.l-.)m(; iv:.—.,.2;;.:;::";f;“é-l-‘s}l.r;;‘.ls)
ANALYSIS REPORT (ACCREDITED PARAMETERS)
Date : 13-06-2023
NAME OF THE LAKE Doddatumakur Lal.<e, Doddatumkur, Doddaballapura Taluk, Page 1 of |
Bengaluru Rural Dist
Smt. Vishalakshi AEO DATE OF COMMENCEMENT OF
AMPLE COLLECTED BY :
PAM OLLECTED RO: Doddaballapura TEST :24.03.2023
- DATE OF COMPLETION OF
DATE OF COLLECTION : 23.03.2023 TEST :31.03.2023
DATE OF RECEIPT : 24.03.2023 SAMPLE REPORT NO. : W-4074
PARTICULARS Lake Water Sample SAMPLE NO. : W-4074
Sl Water Quality Criteria
Parameters Unit Result Test Method
No A B C D E
1 |pH - |6.5-8.5|6.5-8.5|6.0-9.0( 6.5-8.5| 6.0-8.5 7.4 1S 3025 (Part 11): 2022
2 |Conductivity uS/cm - - = - 2250 724 1S 3025 (Part 14): 2019
3 [Oxygen (Dissolved) mg/L. 6 5 4 4 - 6.3 1S 3025 (Part 38): 2019
Biochemical Oxygen
4 ?a‘;:a”d (GR7E fors mg/L| 2 3 3 lis : 4.0 1S 3025 (Part 44): 2019
. MPN/ APHA 23rd edition
5 |Total coliforms 100mL 50 500 | 5000 = # 2400 (9223 B): 2017
500 oo
6 |Fecal Coliform 'I\f'PN'/ - (Desirable) . . : 220 APHA 23rd edition
TS IO (72T LT &UTT
perissiblc)
Sodium Absorption
) - : - . - 2 ; H
6 Ratio (SAR) 26 2 I1S;11624: 2019
APHA 23rd edition
7 |Free Ammoniaas N mg/L - - = 1.2 - BDL (4500 NH3-D): 2017
APHA 23rd edition
8 |BoronasB mg/L - - - - 2 BDL (4500-B B) : 2017

INFERENCE

Class “ D "- 1o prescribed standards with respect to Biochemical Oxygen Demand @ 27° C for
3 days, as per Primary Water Quality Criteria — CPCB.

Designated best use - Propagation of Wild Life, fisheries

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.
4. BDL: Below Detection Level in mg/L.
Free Ammonia as N: 1.0; Boron as B: 0.1

fadia - M

Authorized Signatory (Biolo

(Radha M.N)

As&tint Scientific Officer

Auth;‘mtnry (Chemical)

(Farhath Jabeen)
Deputy Scientific Officer

gical)

——-—Fnd of ReEort—---u —
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MoEF RECOGNISED ENVIRONMENTAL I ABORATORY
ISO/IEC 17025 Aceredited Testitg Laboratory by NABL Vide

Conificate Number TC-5487

Email:centriiliaties kepeh.gov.in
Website : D kspels, gov.in

KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

RSP B, M

’;‘C-54-87 ISO 90012015 and 150 45001 2018 CERTIFIED 1 ABRORATORY T v, J‘I'h||:|r||..-.|ul!:1i:::‘:r._.
Shivasagar, Bargdore — S6oi70
ANALYSIS REPORT (ACCREDITED PARAM ETERS)
Date : 20.10.2022
Doddatumkur Lake outlet Point -1 Near Doddatumkur Village,
NAME OF THE LAKE : Lat:13.226573N Page 1 of 2
Lang:77.528494E
7
DATE OF COLLECTION : 16.08.2022 ?QSTTE %F‘OES(I)‘SLETION OF
DATE OF RECEIPT ; 17.08.2022 SAMPLE REPORT NO. : W-1377
PARTICULARS Lake water sample SAMPLE NO. : W-1377 _J
1'3:; Parameters Unit A W;ter Qu:t(ljity Crite;)'ia E Result Test Method
I [Copper as Cu mg/L - - - : - 0.164
X 2 |Zinc as Zn mg/L - - - - - 0.229_.
T | 3 [Nickel as Ni mg/L : . ; g - 0.008
4 |Manganese as Mn mg/l | - - E - - - 0.195 APHA 23" edition
5 |Total Chromium as Cr mg/L - = e - - 0.005 |(3125B)
6 [lron as Fe mg/L - - . - 0.774
7 |Cadmium as Cd mg/L - - - 0.005
8 |Lead as Pb mg/L - - - - - 0.007
e R T o
S TEEENEE Designated best use- Propagation of Wild Life, Fisherjes.
Note: 1. Additional analysis report No: W- 1377 A dated 20-10 -2022 shall also be read for declaration

of Inference of the sample Tested.
2. The above results pertain only to the sample tested,

3. The report shall not be reproduced without the written approval of the lab: ratory,

4. Samples will be stored for a period of 10 days from the date of issue of report.

5. Decision Rule: “Statement of conformity

stipulated by regulatory authority",

———End of Report———
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applies only to analysis of results which meets the standards
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horized Signatory (Chemical)

(Farhath Jabeen)
Deputy Scientific Officer



ANALYSIS REPORT (NON ACCREDITED PARAMETERS)

Date : 20.10.2022

:

Doddatumkur Lake outlet Point -1 Near Doddatumkur

_ Village,
NAME OF THE LAKE : Lat:13.226573N Page 2 of 2
Lang:77.528494E
. |Smt. Vijaya. M, DEO DATE OF COMMENCEMENT OF
SAMPLE COLLECTED BY : RO: Doddaballapura TEST : 17.08.2022
E DATE OF COMPLETION OF
DATE OF COLLECTION :  [16.08.2022 TEST : 26.08.2022
DATE OF RECEIPT : 17.08.2022 SAMPLE REPORT NO. : W-1377 A
LARTICULARS Lake water sample SAMPLE NO. : W-1377
S| Water Quality Criteria
N ) Parameters Unit Result Test Method
0 A | B C D L
cans / ® o - - i - .002 .
1 [Arsenic as As mg/L ‘ 0.00 APHA 23" edition
2 |Mercury as Hg mg/L - - - . s BpL |(3125B)

INFERENCE

Class “D ”- As per Primary Water Quality Criteria — CPCB.

Destgnated hest use- Propagation of Wild Life, Fisheries,

Note: 1. Additional analysis report No: W- 1377 dated 20-10
of Inference of the sample Tested.
2. BDL: Below Detection Level in mg/L,

)

Mercury as Hg: 0.001

-2022 shall also be read for declaration

. — > M
Section Hlead

_ Water Testing Laboratory

———End of Report———
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Webslte : H

KARNATAKA STATE POLLUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABORATORY
MOoEF RECOGNISED ENVIRONMENTAL LABORATORY

1SO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487

1SO 9001:2015 and 1SO 45001:2018 CERTIFIED LABORATORY

. gov.in

¥.0R SR 0o, IAEPSRY,
& e e, on, aonan, o,

BEEND, Jonvani-sinnt e
K.S. 1O, “Nissrpas Blimvan®

7% D Cross, Thinunual R,

TC-5487
Shivanupar, Bungalore - 560079
ANALYSIS REPORT
Date: 04-01-2023
Doddatumkur Lake out late, Doddatumkur,
NAME OF THE LAKE : Doddaballapura-(T), Bangalore Rural Dist. Page 1 of 1
(13°13'35.5"N, 77°31'43.1"E)
. |Sri. Rajashekara S, EO DATE OF COMMENCEMENT OF
PANMPERCOLEECTEDBY ¢ RO:Doddaballapura TEST :23-12-2022
DATE OF COMPLETION OF
: 23-12-2022
DATE OF COLLECTION TEST : 28-12-2022
DATE OF RECEIPT : 23-12-2022 SAMPLE REPORT NO. : W-3210
PARTICULARS Lake Water Sample SAMPLE NO. : W-3210
Sl Water Quality Criteria
Parameters Unit Result Test Method
No A B C D E
1 |pHat25°C - 6.5-85 | 6.5-8.5 | 6.0-9.0 6.5-8.5 | 6.0-8.5 1.7 IS 3025 (Part 11)
2 |Conductivity @ 25°C ps/cm - - - - 2250 646 IS 3025 (Part 14)
3 |Oxygen (Dissolved) mg/LL 6 5 4 4 - 5.7 IS 3025 (Part 38)
Biochemical Oxygen . :
4 Demand(3 days @ 27° C) mg/L 2 3 3 5.0 . IS 3025 (Part 44)
MPN/ APHA 23rd edition
5 |Total coliforms 100mL 50 500 5000 - - 54000 (9221 A, B, C).
9-68 to 9-75
6 |Sodium Absorption Ratio - - - - - 26 2.7 IS 11624
. APHA 231d edition
7 |Free Ammonia mg/L - - - 1.2 - BDL (4500 NH3- D)
APHA 23rd edition
8 |BoronasB P mg/L - - - - 2 BDL (4500-B B)
9 |Copper as Cu mg/L | - - - - - BDL
10 (Zinc as Zn mg/L B - - - - 0.002
TH1iicket st mZE = = = B = U003
12 |Manganese as Mn mg/L - - - - - 0.596 APHA 23rd edition
13 |Tota! Chromium as Cr mg/L & ! # . - BDL (3125B)
14 |Iron as Fe mg/L - - - - - 0.729
15 |Cadmium as Cd mg/L - - - - - BDL
16 |Lead as Pb mg/L - - - - - BDL
Class “D”- As per Primary Water Quality Criteria— CPCB.
INFERENCE

Designated best use - Propagation of Wild Life, Fisheries

Note: 1. The above results pertain only to the sample tested.

2. The report shall not be reproduced without the written approval of the laboratory.

3. Samples will be stored for a period of 10 days from the date of issue of report.

4, Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority”.

5. BDL: Below Detection Level in mg/L.

Free Ammonia as NH;:1.0; Boron as B:0.1;Total Chromium as Cr:0.001;

Cadmium as Cd;0.001; Copper as Cu:0.001;Lead as Pb;0.002.

ha - M-

Authorized Signatéry (Biological)

(Radha M.N)

Assistant Scientific Officer

¥
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Authorized Signatory (Chemical)
(Farhath Jabeen)
Dcputy Scientific Officer
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KARNATAKA STATE POLIAITION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

MoEF RECOGNISED ENV
ISO/IEC 17025:2017 aceredited Testing Labo

IRONMENTAL LABORATORY
rutory by NABL vide Certificnte Number TC-5487

150 9001:2015 nnd 1SO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT (ACCREDITED PARAM ETERS)

Emall:centrallabd®kspet.gov.in
Website :kspeh. karnataka.gov.in

Boean fato., TREnE grigT,
7 flr B ugod, aoyod, od,
L8N, Honvati-ne0o7e

K.5.I.C.13., “Nisarga Bhevany”

7* B Cross, Thimmainh Rood,
Shivanugar, Dungalore- 560079

Date : 15-05-2023

[ "1 [station code 3632 Page lof 2
2 |Date & time of Sample taken [Date  |12-04-2023 Time | 12.45PM Wp‘;;fdwat‘"' Lake
ody
' SAMPLE COLLECTED BY :
3 |Name of Monitoring Station Veerapura Lake Sri. Vijaya M, DEO
RO:Doddaballapura
4 V1s1t31e'Efﬂuent Discharge in Nonev | Moderate High Other Completed by Assistant Scientific
Proximity Officer
5 [Weather Cloudy | ClearV | Windy Raining Verified by: Deputy Scientific
= Officer
6 |Depth of water body (meter) | <50 cmv |50-100cm| >100 cm Flood AGENCY: KARNATAKA
Date of
e Cattle Melon ' Other
7 |Human Activities Wading | Farming Fishing v Boating ::e(;rtnmencement of 13-04-2023
8 [Colour Cleary | Turbid Green Brown Date of completion 18-04-2023
of test
9 (Odour NoneV | Fishy H2S Other Sample Report No. W-64
10 [Particulars of sample collected | Lake Water Sample Sample No. W-64
Wat lity Criteria
o Parameters Unit ater Quality Criter Result Test Method
No A B (of D E
1 |Temperature °C - - - - - 25 [Thermometric
2 [pH@25°C ! - 65-85 | 6585 (6.0-90| 6585 | 6085 [ 6.66 [IS3025 (Part11)
3 |Conductivity@25° C ps/cm - - - - 2250 562 |IS 3025 (Part 14)
— APHA23“wttton
4 |Total Coliform /;'Ogml 50 500 | 5000 . - 24000 [(9221 A, B, C).
9-68 t0 9-75
/ TR Bl APHA 23" edition
J . csirable;
& 5 |Fecal Coliform /100ml - 2500 (Max - - - 3300 |(9221E,D),
’_ permissible) 9-77 10 9-78
6 |Dissolved Oxygen mg/L 6 5 4 4 - 2.1  [IS 3025 (Part 38)
7 |Piochemical Oxygen mgL | 2 3 3 - . 8.40 IS 3025 (Part 44)
Demand(3 days @ 27 "C)
8 |Chemical Oxygen Demand mg/L - - - - - 88 (IS 3025 (Part 58)
APHA 23" edition
- - a - 2 BDL
9 |BoronasB mg/L (4500-B B)
10 |Nitrate as N mg/L - - - - - 11.037 [IS 3025 (Part 34)
11 |{Ammonia as N mg/lL | - - - s . 1.8 |IS 3025 (Part 34)
12 [Turbidity NTU - - T - - - 2.2 [IS 3025 (Part 10)
13 |Total Hardness as CaCO, mg/L - - - - . 112 (IS 3025 (Part 21)
P.T.O
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1 |Station code 3632 Page 20f 2
2 |Date & time of Sample taken [Date  |12-04-2023 ‘ Time ] 12.45PM Typ‘;‘:;‘y”a‘e' Lake
SAMPLE COLLECTED BY : |
3 [Name of Monitoring Station Veerapura Lake Sri. Vijaya M, DEO
RO:Doddaballapura

4 E:tte of commencement of 13-04-2023 W-64

5 |Date of completion of test 18-04-2022 W-64

6 (Particulars of sample collected |Lake Water Sample -
::; Parameters Unit A V;;ater QuaClity CriteDria B Result Test Method
14 |Calcium as CaCO; mg/L - - - - - 62 (IS 3025 (Part 40)
15 [Magnesium as CaCO, mg/L s - . - - 50 ]IS 3025 (Part 46)
16 |Chloride as Cl mg/L - - - - . 104 [IS 3025 (Part 32)
17 [Sodium as Na mg/L - - - - - 79.84 |IS 3025 (Part 45)
18 |Potassium as K mg/L - - - - - 9.22 (IS 3025 (Part 45)
19 [Sulphate as SO, mg/L B - - - - 4.556 |IS 3025 (Part 24)
20 |P- Alkalinity mg/L . : . a . Nil

21 |Total Alkalinity as CaCO, mg/L - - - - - 84

22 [Bicarbonate ( HCO;) mg/L - - - - - 84 (93025 (Part 23)
23 |Carbonate ( CO,) mg/L - - - - - Nil
24 |Total Dissolved Solids mg/L - - - - - 380 - |IS 3025 (Part 16)
25 |Total Phosphate as P mg/L - - - - - 0.44 (IS 3025 (Part 31)
26 |Fluoride as F mg/L - - - - - 0.516 (IS 3025 (Part 60)
27 |Copper as Cu mg/L - - - - - 0.019

28 (ZincasZn 5 mg/L - . - - - BDL
29 |Nickel as Ni mg/L - - - - B 0.007

30 [Manganese as Mn mg/L, - - - - . 0.085 | opia—agrd editiom
3T [Tofal Chromium as Cr mg/L = 5 - . s BDL |(3125B)
32 (Iron as Fe mg/L - - - - - 0.934
33 [Cadmium as Cd mg/L - - - - - BDL
34 |Lead as Pb mg/L - - - - - 0.005
Class “E”- to prescribed standards with respect to Dissolved Oxygen,
INFERENCE as per Primary Water Quality Criteria— CPCB.
Designated best use - Irrigatio‘r), Industrial cooling, Controlled Waste disposal.

Note: 1. The above results pertain only to the sample tested.
2, The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report,

4. BDL: Below Detection Level in mg/L.
Boron as B:0,1;Zinc as Zn;0.002;Total Chromium as Cr:0.001;Cadmium as Cd;0.001,

Authorized Signatory (Biological) Authorized Signatory (Chemical)
(Radha M.N) (Farhath Jabeen)

Deputy Scientific Officer

Assistant Scientific Officer
----End of Report----
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TC-5487

ANALYSIS REPORT (ACCREDITED PARAMETERS)

KARNATAKA STATE J’()L],I‘?TI ON CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

Coait:eentrallals rkspeb.gov.in
Websilerkupeh ke nalakagov,in

L=y

260079

P WA (ERAY

MoLEF RECOGNISED ENVIRONMENTAL LABORATORY

ISOAEC 17025:2017 accredited Testing Laboratory by NABL vide Certificate Number 1¢C 5487 K.S.P.CBL. ~Nisares I3 havaua'
SO 9001:2018 and 1SO 45001:2018 CERTIFILD LABORATORY

M Crows, Thimuaial Road.
Saivanngan, Bangaloe—560079

Date : 17.05.2023
1 |Station code 1632 Page 1of 2
T [ ter
2 |Date & time of Sample taken |Date  |14-03-2023 Time | 02:30:PM ypeB‘;fd\yNa . Lake
SAMPLE COLLECTED BY:
3 [Name of Monitoring Station |Veerapura Lake Smt. Vishalakshi AEO
RO: Doddaballapura
4 I\)/;s;l;]lsii’fﬂuent Discharge in None vV | Moderate High Other Completed by Scientific Assistant
5 |Weather Cloudy Clear v Windy Raining Verified by: PIED ugﬁs_]z:nnﬁc
, Jepth of water body (meter) | <50 cm | 50-100cmV | >100 cm Flood AGENCY: KARNATAKA
Cattl Mel Other pdic Of
7 |Human Activities attle con Fishing V ! commencement of 15-03-2023
Wading Farming Boating
test
te of leti
8 [Colour ClearV Turbid Green Brown Pieigt eonjplction 21-03-2023
of test
9 |Odour None V Fishy H2S Other Sample Report No. W-3964
10 |Particulars of sample collected |Lake Water Sample Sample No. W-3964
Sl . Water Quality Criteria
Parameters Unit Result Test Method
No A B C D E
1 |Temperature °C - - - - - 25 Thermometric
2 [pH@25° C - 6.5-85 | 6.5-8.5 [6.0-9.0| 6.5-85 | 6.0-85| 6.7 [IS3025 (Part11)
3 Conduc‘[ivity@ZS0 C ps/cm - - - - 2250 514 ]IS 3025 (Part 14)
)
: MPN APHA 23" edition(9221
4 |Total Coliform 100m 50 500 5000 - - 92000 A, B. C). 9-68 10 9-75
o APHA 23rd edition
o MPN (Desirable) (9221 E,D).
5 |Fecal Coliform 1100m - 2500 (Max - - - 8400 9-77 t0 9-78
penmissible)
6 [Dissolved Oxygen mg/L 6 5 4 4 - 5.2 IS 3025 (Part 38)
Biochemical Oxygen
7 e mg/L. 2 3 3 : : 6.0  |IS 3025 (Part 44)
Demand(3 days @ 27 "C)
8 [Chemical Oxygen Demand mg/L - - - - - 56 1S 3025 (Part 58)
APHA 23rd edition
9 - - = =
Boron as B mg/L 2 BDL | (4500-B B)
10 [Nitrate as N mg/L E - - - - 0.5 |IS 3025 (Part 34)
11 |Ammonia as N mg/L - - - - - 0.68 |IS 3025 (Part 34)
12 | Turbidity NTU - - - - - 2.5 |IS 3025 (Part 10)
13 | Total Hardness as CaCO, mg/L - - - B - 148 (IS 3025 (Part 21)
14 |Calcium as CaCO, mg/L - - - - - 80 1S 3025 (Part 40)
1A
{nole

P.T.O




1 |Station code 3632 Page 20f 2
T
2 |Date & time of Sample taken |Date  |14-03-2023 Time |02:30.PM | 7P eB‘;fdyater Lake
- ) SAMPLE COLLECTED BY:
3 [Name of Monitoring Station |Veerapura Lake Smt. Vishalakshi AEO
RO: Doddaballapura
4 Date of commencement of 14-03-2023 W-3964
test
5 |Date of completion of test 21-03-2023 W-3964
6 (Particulars of sample collected [Lake Water Sample
Wat lity Criteria

o Parameters Unit ater Quality : Result Test Mcthod
No A B C D E
15 [Magnesium as CaCO, mg/L - - - - - 68 IS 3025 (Part 44
16 [Chloride as Cl mg/L - - - - - 88  |IS 3025 (Part 32)
17 |Sodium as Na mg/L - - - - - 81 IS 3025 (Part 45)
18 [Potassium as K mg/L - - - - - 14 IS 3025 (Part 45)
19 (Sulphate as SO, mg/L - - - - - 6.0 (IS 3025 (Part 24)
20 |P- Alkalinity mg/L - . - - - Nil
21 |Total Alkalinity as CaCO;, mg/L - : 2 = = 148

IS 3025 (Part 23)
22 |Bicarbonate ( HCO3) mg/L - - - - - 148
723 [Carbonale { CU3) mg/L - - - - - Nil
24 | Total Dissolved Solids mg/L - - - - - 350 [IS 3025 (Part 16)

) -

25 | Total Phosphate as P mg/L - - - - - 0.5 IS 3025 (Part 31)
26 |Fluoride as F mg/L - - - - - 0.18 IS 3025 (Part 60)

INFERENCE

Class “D”- to prescribed standards with respect to Total Coliform, Biochemical Oxygen
Demand(3 days @ 27 0C) as per Primary Water Quality Criteria — CPCB.

Designated best use - Propagation of Wild Life, fisheries

Note: 1. The above results pertain only to the sample tested.

2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.

4. BDL: Below Detection Level in mg/L.

Boron as B :().1.

Authorized Signatory (Biological)

(Radha M.N)

AS@Et Scientific Officer

;i\zu,‘]w—ﬂz

uthorized Signatory (Chemical)
(Farhath Jabeen)
Deputy Scientific Officer
----End of Report----
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KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

MoEF RECOGNISED ENVIRONMENTAL LABDORATORY

ISO/FTEC 17025:2017 succredited Testng Lshboratory by NABL vide Certificate Number TC-5487
Y

I1SO 9001:2015 and 1SO 45001:2018 CERTIFIED LABORATOR

ANALYSIS REPORT (ACCREDITED PARAMETERS)

Empil:cantrallab@kspcb.gov.in
Webaite:kspcb karnataka.gov.!

Y.00.87D,20.560. "DHENE oS,
7 Qe ‘o’ eqod, sshov, o7,
STIMAY. LICHAVAT-560079

Date : 15-04-2023
1 |[Station code 3632 Page 1of 2
2 [Date & time of Sample taken | Date [03-02-2023 Time |03.00 PM | Type of Water Body Lake
SAMPLE COLLECTED BY :
3 |Name of Monitoring Station |Veerapura Lake Smt.Vishalakshi, AEO
RO: Doddaballapura
4 VlSlt?le.Efﬂuent IDischiange ii NoneV | Moderate | High Other Completed by Project Assistant
Proximity
5 [Weather Cloudy | Cleary | Windy Raining Verified by: Deputy Scientific
Officer
6 |Depth of water body (meter) | <50 cm 1032;11 ¢ | >100em Flood AGENCY: KARNATAKA
Cattl i Date of
7 |Human Activities o eon Fishing ¥ Other commencement of 04-02-2023
Wading | Farming test
8 |Colour Cleary | Turbid | Green Brown Date of completion 13-02-2023
of test
9 [Odour NoneV | Fishy H2S Other Sample Report No. W-3591
10 Particulars of sample Lake Water Sample Sample No. W-3591
collected
Wat lity Criteria
Sl. Parameters Unit ater Quality Result Test Method
No A B C D E
1 |Temperature 1€ - - - - - 25 Thermometric
2 pH@25° C - 6.5-8.5 6.5-8.5 |6.0-90 | 6.5-8.5 6.0-8.5 6.5 IS 3025 (Part 11)
3 Conductivity@25° C ps/cm - - - - 2250 182 IS 3025 (Part 14)
PN APHA 23™<diton
4 |Total Coliform iy 50 500 | 5000 - i 35000 |(9221 A, B, C).
9-68 to 9-75
MPN 500 APHA 23rd edition
N (Desirable)
5 |Fecal Coliform 1100ml - 2500 (Max = - - 3100 [(9221 E,D).
permissible) 9-77 to 9-78
6 |Dissolved Oxygen mg/L 6 5 4 4 - 6.1 IS 3025 (Part 38)
Biochemical Oxygen
7 m 2 3 3 - - 4.0 IS 3025 (Part 44
Demand(3 days @ 27 °C) gl ( :
8 [Chemical Oxygen Demand mg/L - - - - - 40 IS 3025 (Part 58)
APHA 23rd edition
= = - - D
9 |Boron as B mg/L 2 BDL (4500-B B)
10 |Nitrate as N mg/L . - - - - 0.42 1S 3025 (Part 34)
11 [Ammonia as N mg/L, s . = - - 0.12 IS 3025 (Part 34)
12 | Turbidity NTU - - - - - 62  |1S 3025 (Part 10)
13 |Total Hardness as CaCO, mg/L - - - - - 76 IS 3025 (Part 21)
14 |Calcium as CaCO, mg/L a ) < i s 44 IS 3025 (Part 40)
P.T.O
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1 [Station code 3632 Page 20f 2
2 [Date & time of Sample taken | Date 03-02-2023 Time {03.00 Pi/l_| Type of Water Bodyl Lake
SAMPLE COE:ETED_BY_:
3 [Name of Monitoring Station Veerapura Lake Smt.Vishalakshi, AEQ
RO: Doddaballapura
4 t[::tte of commencement of 04-02-2023 W-3501
5 |Date of completion of test  |13-02-2023 W-3591
6 Particulars of sample LakeWater Sample
collected
[s1. Water Quality Criteria o
:," Parameters Unit Quality Result |Test Method
0 A B C D E
15 (Magnesium as CaCO, mg/L - - - - - 32 IS 3025 (Part 46)
16 [Chloride as CI mg/L - - - - - 12 IS 3025 (Par. )
17 |Sodium as Na mg/L - - - - - 12 IS 3025 (Part 45)
18 |Potassium as K mg/L - - - - - 18 IS 3025 (Part 45)
19 |Sulphate as SO, mg/L = . . - - 2.0 IS 3025 (Part 24)
|20 [P- Alkatinity mg/L = . . a h Nil
21 | Total Alkalinity as CaCO, mg/L - - - - - 60
IS 3025 (Part 23)
22 | Bicarbonate ( HCO;) mg/L - - - - - 60
23 [Carbonate ( CO;) mg/L - - - - - Nil
24 | Total Dissolved Solids mg/L - - - - = o Hr-3625-(Part16)
25 Total Phosphate as P mg/L - - - - - BDL  [IS 3025 (Part 31
26 |Fluoride as F mg/L - - - - - 0.1 IS 3025 (Part 61,
Class “D”- As per Primary Water Quality Criteria — CPCB.to prescribed standards with respect
INFERENCE to Biochemical Oxygen Demand(3 days @ 27 0C)) & Total Coliform.
Designated best use- Propagation of Wild Life, Fisheries

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.,
3. Samples will be stored for a period of 10 days from the date of issue of report,
4. BDL: Below Detection Level in mg/L. '
Boron as B :0.1;Total Phosphate as P:0.05,

Authorized Signatory (Biological) Authorized Signatory (Chemical)
(Radha M.N) (Farhath Jabeen)

Assistant Scientific Officer

¢

Deputy Scientific Officer

—-——End of Report———
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Ph : 080-23238458 e
— Emall:certrgliab@kench aov.in

e Website : http:/fkshch. gnv.in
N

KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

€ oo SRR o, henegas”,

MoEF RECOGNISED ENVIRONMENTAL LABORATORY et ;
ISO/IEC 17625 Accrvdited Testing Laborntory by NABL Vide Certificate Number TC-5487 7.;.’;:]’[-5 ;7‘3-' ey 1?";‘:?"’
TC-5487 IS0 9001:2015 and 1SO 450(1:2018 CERTIFILD LABORATORY Shfyanagar. Bangalore - SE0eT

ANALYSIS REPORT

Date: 7/2/2023

1 |Station code 3632 Page 1of2
2 |Date & time of Sample tuken |Date 4/1/2023 Time | 2:15 PM TypeBOfJWater Lake
1 ouy A
SAMPLE COLLECTED BY: Sri.
3 |Name of Monitoring Station |Veerapura Lake S. Rajashekara, EO
RO: Doddaballapura
4 szﬂ?le.Efﬂuent Discharge in None ¥ | Moderate High Other Completed by Scientific Assistant
Proximity
5 |Weather Cloudy | Clearv | Windy Raining Verified by: Deputy Scientific
Officer
6 [Depth of water body (meter) | <50 cm | 50-100cmV | >100 cm Flood AGENCY: KARNATAKA
Date of
: . Cattle Melon . Other
7 |Human Activities Wading | Farming FishingV Agriculture tc:slzlmencement of 5/1/2023
8 |Colour Cleary | Turbid | Green Brown Pate of completion 11/1/2023
of test
9 |Odour None Fishy H2S Other Sample Report No. W-3318
10 |Particulars of sample collected |Lake Water Sample Sample No. W-3318
SL . Water Quality Criteria
Parameters Unit Result Test Method
No A B C D E
1 [Temperature N °C - - - - - 25 Thermometric
2 pH@25° C - 6.5-8.5 6.5-8.5 |1 6.0-9.0| 6.5-8.5 6.0-8.5 6.5 |IS3025 (Part 11)
3 Conductivity(a),ZS0 C us/cm = . - i 2250 376 ]IS 3025 (Part 14)
. MPN APHA 23" edition(9221
4 |Total Coliform /100ml 50 500 5000 - - 92000 A, B, C). 9-68 t0 9-75
. 500 APHA 23r1d edition
5 |Fecal Coliform 7l . | = - 8 4800 |(9221E,D).
permissible) 9-77 t0 9-78
6 |Dissolved Oxygen mg/L 6 5 4 4 - 6.4  |IS 3025 (Part 38)
Biochemical Oxygen
7 ng/L 2 3 3 - - 4.0 (IS 3025 (Part 44
Demand(3 days @ 27 °C) mg/ ( )
8 [Chemical Oxygen Demand mg/L - - - - - 43 IS 3025 (Part 58)
APHA 23rd edition
9 [Boron as B mg/L - - - - 2 BDL | 4500-B B)
10 |Nitrate as N mg/L - - - - - 1.1 IS 3025 (Part 34)
11 |Ammonia as N mg/L - B - e - 0,12 IS 3025 (Part 34)
12 [Turbidity NTU - - - - - 1.6 |IS 3025 (Part 10)
13 |Total Hardness as CaCQ4 mg/L - - - - - 100 (IS 3025 (Part 21)
‘14 |Calcium as CaCO, mg/L - - - - - 56 ]IS 3025 (Part 40)

P.T.O
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Class “D”- As per Primary Water Quality Criteria — CPCB.

1 [Station code 3632 Page 20f 2
2 |Date & time of Sample taken |Date 4/1/2023 ‘ Time | 2:15 PM TypeBc;fll\vNater Lake
R - o * [SAMPLE COLLECTED BY: 81i
3 |Name of Monitoring Station | Veerapura Lake S. Rajashekara, EO
RO: Doddaballapura
4 |Date of commencement of 5/1/2023 W-3318
test e
5 |Date of completion of test 11/1/2023 W-3318
6 (Particulars of sample collected |Lake Water Sample
Water Quality Criteria

S Parameters Unit rQ 4 Result Test Method
No A B C D E

15 |Magnesium as CaCO, mg/L - - - - - 44 IS 3025 (Part 46)

16 [Chloride as Cl mg/L - - B - - 56 IS 3025 (Part32 !
17 |Sodium as Na mg/L - - - - - 38 IS 3025 (Part 45)

18 |Potassium as K mg/L - - - - - 5.0 |18 3025 (Part 45)

19 |Sulphate as SO, mg/L - - - - - 6.0 IS 3025 (Part 24)
20 |P- Alkalinity mg/L - . - - - Nil

21 |Total Alkalinity as CaCO, mg/L - - - - - 108
: IS 3025 (Part 23)
22 |Bicarbonate ( HCO,) mg/L - - - - - 108

23 |Carbonate ( CO5) mg/L . - - - - . Nil

24 | Total Dissolved Solids mg/L - - - . - 260 1S 3025 (Part.16)
25 [Total Phosphate as P mg/L - - - - E BDL  |IS 3025 (Part 31)
26 |Fluoride as F mg/L s 5 - . . 0.10 [IS 3025 (Part 60) |

INFERENCE

Designated best use - Propagation of Wild Life, Fisheries

Note: 1. The above results pertain only to the sample tested.

2. The report shall not be reproduced without the written approval of the laboratory.

3. Samples will be stored for a period of 10 days from the date of issue of report.

4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards

stipulated by regulatory authority”.
5. BDL: Below Detection Level in mg/L.
Boron as B :0.1; Total Phosphate as P: 0.05

Authorized Signatory (Biological)
(Radha M.N)

Assistant Scientific Officer
% ----End of Report----
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Authorized Signatory (Chemical)

(Gouri Golsangi)

Assistant Scientific Officer




Ph : 080-23238458

Email:centyallab
Website : littp:/,
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X
KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

MeLF RECOGNISED ENVIRONMENTAL LABORATORY . ‘IJ‘:C“_ s -

ISO/IEC 17025 Aceredited 1 esting Labaratary by NABL Vide Cortificate Number TC-5487 ;\.1}';-:([“]4; ]T]\::.‘ll,l:JlnlIl‘irllahhli:\\.ml

= i 1 X AR o 5 dlah Ko,
rc-5487 15O 90012015 and 150 45001:2018 CERTIFIED LABORATORY Shivanngar. Bangafore - Seneo

ANALYSIS REPORT

Date : 3/1/2023

1 |Station code 3632 Page lof 2
2 |Date & time of Sample taken |Date 12/12/2022 Time | 3:00 PM TypeBodeater Lake
Jdy
SAMPLE COLLECTED BY:
3 |Name of Monitoring Station Veerapura Lake Smt. Vishalakshi, AEO
RO: Doddaballapura
4 Vlsﬂ?]e.Efﬂuent Discharge in None vV | Moderate High Other Completed by Scientific Assistant
Proximity
5 |Weather Cloudy |  Clear | Windy RainingV  [Verified by: Deputy Scientific
Officer
6 (Depth of water body (meter) | <50 cm 50-100cmv | >100 cm Flood AGENCY: KARNATAKA
Date of
. Cattle Melon - Other
7 |Human Activities Wading | Farming FishingV Agriculture Icec:l;lmencement of 13/12/2022
: A
8 [Colour Cleary | Turbid | Green Brown HeoiCongishoy 17/12/2022
of test
9 |Odour None v Fishy H2S Other Sample Report No. W-3067
10 {Particulars of sample collected |Lake Water Sample Sample No. W-3067
] Water Quality Criteria
h," Parameters Unit rQ Y Result Test Method
No A B C D E .
I |Temperature °‘C - - - - - 25 Thermometric
2 [pH@25° C - 6.5-8.5 6.5-8.5 [6.0-9.0| 6.5-85 | 6.0-8.5 7.3 (IS 3025 (Part 11)
3 |Conductivity@25° C ps/cm - - . - 2250 560  [IS 3025 (Part 14)
- MPN APHA 23" edition(9221
- 5 - -
4 [Total Coliform 100m 0 500 5000 5400 A, B, C), 9-68 10 9-75
500 - APHA 23rd edition
. MPN (Desirable)
5 |Fecal Coliform /100mi - 0oMc | = - - 460  [(9221 E,D).
permissible) 9-77 to 9-78
6 |Dissolved Oxygen mg/L 6 5 4 4 - 4.8  |IS 3025 (Part 38)
Biochemical Oxygen
1g/L 2 3 3 - - 5.0 |IS 3025 (Part 44
7 Demand(3 days @ 27 °C} e ( )
8 [Cheical Oxygen Demand mg/L B - - - - 56 IS 3025 (Part 58)
APHA 23rd edition
($ ', - - - i
9 |Boronas B mgz/L 2 BDL (4500-B B)
10 [Nitrate as N mg/L - - - - - 2.0 |IS 3025 (Part 34)
11 |[Ammonia as N mg/L - - - - - - 0.56 |18 3025 (Part 34)
12| Turbidity NTU - - - - - 4.8 IS 3025 (Part 10)
13 | Total Hardness as CaCO, mg/L - - - - - 140 IS 3025 (Part 21)
14 |Calcium as CaCO, mg/L - ' . - 2 ¢ 76 |1S 3025 (Part 40) ;
P.T.O
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1 |Station code 3632 Page 20f 2
. . Type of Water
2 [Date & time of Sample taken |Date 12/12/2022 Time | 3:00 PM Body Lake
- [SAMPLE COLLECTED BY:
3 [Name of Monitoring Station Veerapura Lake Smt. Vishalakshi, AEO
RO: Doddaballapura
4 Date of commencement of 13/12/2022 W-3067
test
5 |Date of completion of test 17/12/2022 W-3067
B Particulars of sample collected [Lake Water Sample
|
, Wat ality Criteri
S,I Parameters Unit er Quality ks Result Test Mcthod
No A B ¢ D E
15 [Magnesium as CaCO, mg/L - - - - - 64 IS 3025 (Part 46)
16 |Chloride as Cl mg/L - - - - - 100 |IS 3025 (Part 32)
17 |Sodium as Na mg/L - - - - - 65 |IS 3025 (Part 45)
18 [Potassium as K mg/L - - E - - 2] I8 3025 (Part 45)
19 [Sulphate as SO, mg/L - - - - - 20 IS 3025 (Part 24)
20 |P- Alkalinity mg/L - - - - B Nil
21 | Total Alkalinity as CaCO, mg/L = - ;oo B - 156
A IS 3025 (Part 23)
22 (Bicarbonate ( HCO,) mg/L - - - - - 156
23 |Carbonate ( CO5) mg/L - - - - - Nil
24 | Total Dissolved Solids mg/L - - - - - 380 ]IS 3025 (Part 16)
25 | Total Phosphate as P mg/L - - - - - BDL (IS 3025 (Part 31)
26 |Fluoride as F mg/L " - - s : 0.4 [IS 3025 (Part 60)
Class “D”- As per Primary Water Quality Criteria — CPCB,
INFERENCE
Designated best use - Propagation of Wild Life, Fisheries

Note: 1. The above results pertain only to the sample tested.
2. The rc-:pért shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.
4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority”,
5. BDL: Below Detection Level in mg/L.
Boron as B :0.1; Total Phosphate as P: 0.05

Authorized Sifnatory (Biological) Authorized Signatory (Chemical)
(Radha M.N) (Farhath Jabeen)
Assistant Scientific Officer Deputy Scientific Officer

% ----End of Report----
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KARNATAKA STATE POLLUTION CONTROL, BOARD

CENTRAL ENVIRONMENTAL LABORATORY PO DR Lo, DR

M ‘o) g e e

MOEF RECOGNISED ENVIRONMENTAL LA BORATORY LR, orrvacs-naner

i iy ; % ; 3 K.SP.CB, “Nisargs Bhavan"
0 LA e . - y i Bynr r . 1 v =
ISO/IEC 17025 Accredited Festing Laborutory by NABL Vide Certificate Number TC-5487 7" D Cross, Thimmaigh Rond,

N
“nfyy B

TC-5487 150 9001:2015 and 1SO 45001:2018 CERTIFIED LABORATORY Shivanasar, Burgaiors S
ANALYSIS REPORT
Date : 19-12-2022
1 [Station code 3632 l Page 1of2
2 |Date & time of Sample taken | Date 114-1 1-2022 ’ Time (12.45PM ' Typ C}B‘(’Lyater ' Lake
_ SAMPLE COLLECTED BY:
3 (Name of Monitoring Station Veerapura Lake Smt.Vishalakshi, AEO
RO: Doddaballapura
4 ]‘:‘U'ls;ll)lcifyfﬂuent Discharge in None vV | Moderate High Other Completed by Scientific Assistant
roxim
5 |Weather Cloudy | ClearV | Windy Raining Verified by: Deputy Scientific
Officer
6 [Depth of water body (meter) <50 cm 1 0321-11 y | >100 cm Flood AGENCY: KARNATAKA
Cattl Mel Date of
7 |Human Activities @ N ¢ on FishingV Other commencement of 15-11-2022
Wading Farming
test
8 |Colour ClearV | Turbid | Green Yellow Date of completion 29-11-2022
of test
9 |Odour Nonev | F ishy H2S Other Sample Report No. W-2740
10 [Particulars of sample collected |Lake Water Sample Sample No, W-2740 J
lity Criteri
sh Parameters Unit E Water Quality Criteria Result Test Method
No A B C D E
1 [Temperature fC - - - - - 25 |Thermometric
2 pH@Z.‘j0 C B 6.5-8.5 6.5-8.5 [6.0-9.0| 6.5-85 6.0-8.5 7.0 IS 3025 (Part 11)
3 Conductivity@gju C ps/cm - - - - 2250 398 IS 3025 (Part 14)
RPN APHA 23" edition
4 |Total Coliform /100ml 50 500 5000 - - 24000 (9221 A, B, Q).
9-68 to 9-75
i, 500 APHA 231d edition
5 [Fecal Coliform prie © 1ol s : 3400 [(9221 E,D).
permissible) 9-77 to0 9-78
6 (Dissolved Oxygen mg/L -6 5 4 4 - 6.0  [1S 3025 (Part 38)
g |Bloctiemtical Oxygen . mg/L, 2 3 3 . ‘ 50 |IS3025 (Part 44)
Demand(3 days @ 27 C)
8 [Chemical Oxygen Demand mg/L - s - - - 34 IS 3025 (Part 58)
APHA 231d edition
9 |Boronas B mg/L - - - - 2 BDL (4500-B B)
10 [Nitrate as N mg/L = = - - - 1.2 (IS 3025 (Part 34)
11 |Ammonia as N ’ mg/l. - - - - - 0.11 (IS 3025 (Part 34)
12 [Turbidity NTU - 5 - - - 4.6 (IS 3025 (Part 10)
13 |Total Hardness as CaCO;, mg/l. - - - - - 108 |IS 3025 (Part 21)
14 |Calcium as CaCO, mg/L 4‘ . . . - - 60 IS 3025 (P4rt 40)
P.T.0
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20f2 ,

i [Station code 3632 Page 20f 2

. . Type of Water
2 [Date & time of Sample taken Date [14-11-2022 Time |12.45PM Body Lake

SAMPLE COLLECTED BY :
3 [Name of Monitoring Station Veerapura Lake Smt.Vishalakshi, AEO
RO: Doddaballapura
4 Date of commencement of 15-11-2022 W-2740
test
5 |Date of completion of test 29-11-2022 W-2740
6 [Particulars of sample collected |Lake Water Sample
t lity Criteri
o Parameters Unit Water Quality Criteria Result |Test Method
No A B C D E
15 |Magnesium as CaCO, mg/L - - - - - 48 IS 3025 (Part 46)
-
16 |Chloride as Cl mg/L - - - - - 64 (IS 3025 (Part 32)
17 [Sodium as Na mg/L . - - - - 40 [IS 3025 (Part 45)
18 [Potassium as K mg/L - . - - - 5.0 [IS 3025 (Part 45)
19 |Sulphate as SO, mg/L. . - - - - 6.0  |IS 3025 (Part 24)
20 |P- Alkalinity mg/L E - - - - Nil
21 |Total Alkalinity as CaCO, mg/L - - - - - 120
—{IS 3025 (Part 23)

22 (Bicarbonate ( HCO;) mg/L . - - - - 120
23 [Carbonate ( CO;) mg/L - - B - - Nil
24 | Total Dissolved Solids mg/L - - B - - 2H6—H5-3025-(Part16)
25 | Total Phosphate as P mg/L, - - - - - BDL  |IS 3025 (Part 3 1)
26 |Fluoride as F mg/L - - - - - 0.1  [IS 3025 (Part 60)

Class “D”- As per Primary Water Quality Criteria — CPCB,

INFERENCE

Designated best use - Propagation of Wild Life, Fisheries.

Note: 1. The above results pertain only to the sample tested,

2. The report shall not be reproduced without the wri
3. Samples will be stored for a period of 10 day

4. Decision Rule: “Statement of conformity
stipulated by regulatory authority”,

5. BDL: Below Detection Level in mg/L,

Boron as B :0.1;Total Phosphate as P:0.05.

(Cadia W

Authorized Signatory (ﬁiological)

(Radha M.N)

%ssistant Scientific Officer

----End of Report----
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s from the date of issue of report;
applies only to analysis of results which meets the standards

%

Authorized Signatory (Chemical)

(Gouri Golsangi)

Assistant Scientific Officer
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KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

MoEF RECOGNISED ENVIRONMENTAL LA BORATORY
ISO/IEC 17025 Acervedited Testing Labaratory by NABL Vide Certifieate Number TC-5487
ISO 2001:2015 and 150 45001:2018 CERTIFIED LABORATORY

B.00.835m.0 0., DXeISs”,

& e ‘oo o, dohes ok,
LTI, eforivinici- uaooe ¢
KSprce, “Nisargn Bhavan"
7% 13 Cross, Thimmniah Rond,
Shivanagur, Bangaltore — $60079

TC-5487

ANALYSIS REPORT

Date : 07-12-2022

Station code 3632 Page 1of 2
Date & time of Sample taken |Date  |19-10-2022 Time [ 0130PM | 1Y p%(;f;lWater Lake
Y
SAMPLE COLLECTED BY
Name of Monitoring Station |Veerapura Lake :Smt. Vishalakshi, AEO
RO: Doddaballapura
Vlsﬂ:')]e.Efﬂuent Discharge in None ¥ | Moderate High Other Completed by Scientific Assista)
Proximity
Weather Cloudy Clear v Windy Raining Verified by: Deputy Scientific
Officer
Depth of water body (meter) | <50 em |50-100cmv| >100 cm Flood AGENCY: KARNATAKA
Date of
. Cattle Melon . Other
Human Activities Wading | Farming Fishing Boating tccos?nmencement of 20-10-2022
Colour Clear ¥ Turbid Green None Date of completion 02-11-2022
of test
Odour None V Fishy H,S Other Sample Report No. W-2461
Particulars of sample collected [Lake Water Sample Sample No. W-2461
. terd
Parameters Unit Water Quality Criteria Result Test Method
A B C D E
Temperature °C - - - - - 25 Thermometric
131-1@25“ (& - 6.5-8.5 6.5-8.5 |16.0-9.0]| 6.5-8.5 6.0-8.5 6.9 IS 3025 (Part 1 1)
Conducti\'/ity@zs0 C ps/cm - - - - 2250 379 |18 3025 (Part 14)
! . MPN APHA 23" edition(9221
Total Coliform /100ml 50 500 5000 - - 16000 A, B, C). 9-68 t0 9-75
MPN o 5_°°b] ) APHA 23rd edition
. esirable
Fecal Coliform /100m] - 2500 (Max - - - 430 (9221 E,D).9-77 to 9-78
permissible)
Dissolved Oxygen mg/L 6 5 4 4 - 6.0  [IS 3025 (Part 38)
Biochemical O
ochemea Dhygen mg/L 2 3 3 3 - 4.0 [IS 3025 (Part 44)
Demand(3 days @ 27 "C)
Chemical Oxygen Demand mg/L B - - - - 40 IS 3025 (Part 58)
' APHA 23rd edition
Boronas B mg/L - - - - 2 BDL (4500-B B)
10 |Nitrate as N mg/L - - - - - 1.3 |IS 3025 (Part 34)
I1 JAmmonia as N mg/L - . - - - 0.8 IS 3025 (Part 34)
12 |Turbidity NTU - - - - - 38.5 IS 3025 (Part 10)
13 | Total Hardness as CaCO, mg/L - - - - - 116 (IS 3025 (Part 21)
14 |Calcium as CaCO, mg/L - - - - - 68 IS 3025 (Part 40)
15 [Magnesium as CaCO, mg/L - 178| - - - 48 IS 3025 (Part 46) I

P.T.O



Ph : 080-23238458 i
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T Website © hitp://kspch. gov.in

KARNATAKA STATE POLLUTION CONTROL. BOARD
CENTRAL ENVIRONMENTAL LABORATORY

3—mLcoLT

MoEF RECOGNISED ENVIRONMENTAL LABORATORY -
L 'Nisampn Bhavin'

: ISO/IEC 17025 Aceredited Testing Labokntory by NABL Vide Certificate Number 'TC-5487 !;,', b Cn Thi I foadl
TC-5487 180 9001:2015 and 1SO 45001:2018 CERTIFIED LABORATORY Shivanagar, Baigglare - S66079

ANALYSIS REPORT

Date: 27.10.2022

1 [Station code 3632 Page 1of 2
2 |Date & time of Sample taken |Date 15.09.2022 Time | 1:20PM TypeBodeater Lake
ody
SAMPLE COLLECTED BY :
3 |Name of Monitoring Station |Veerapura Lake Sri. K.M. Ramesh, RO
RO: Doddaballapura
4 |Visible Effluent Discharge in | i | Vo derate High Other Completed by Scientific Assistant
Proximity
5 |Weather Cloudy Clear V Windy Raining Verified by: Deputy Scientific
‘Officer
6 |Depth of water body (meter) | <50cm | 50-100cmV | >100 cm Flood AGENCY: KARNATAKA
Catt] Mel Other il
PO attle clon .. L
7 |Human Activities Wading Rhsming Fishing ¥ Agriculture ;;eosTmencemenl of 16.09.2022
. Date of completion
8 [Colour Clear Turbid Green Brown 23.09.2022
of test
9 |Odour None v Fishy H2S Other Sample Report No. W-2095
10 [Particulars of sample collected |Lake Water Sample Sample No. W-2095
Sl . Water Quality Criteria
i Parameters Unit Result Test Method
Noj A B C D E
1 |Temperature °C - - - - - 25  |Thermometric
2 pH@25° C - 6.5-8.5 6.5-8.5 |6.0-9.0| 6.5-8.5 6.0-8.5 7.3 [IS3025 (Part 11)
3 Conductivity@25° C ps/cm - - - | - 2250 330 |IS 3025 (Part 14)
- e ATTIA 23" emnton(922T]
4 |Total Coliform /100ml 50 500 5000 92000 A, B, C). 9-68 (0 9-75
MPN 500 APHA 23rd edition
§ (Desirable)
5 |Fecal Coliform 100ml - 2500 (Max - - . 3900 (9221 E,D).
permissible) 9-77 to 9-78
6 |Dissolved Oxygen mg/L 6 5 4 4 - 5.4  |I1S 3025 (Part 38)
Biochemical Oxygen
7 |ClochemicalDxygen mg/L 2 3 3 - ; 4.0 183025 (Part 44)
Demand(3 days @ 27 "C) N
8 |Chemical Oxygen Demand mg/L - - - - - 40 IS 3025 (Part 58)
APHA 23rd edition
9 |Boron as B mg/L - - - - 2 BDL (4500-B B)
10 [Nitrate as N mg/L 4 . - - - 1.34 (IS 3025 (Part 34)
11 |Ammonia as N mg/L - - - - - 0.39 - |18 3025 (Part 34)
12 [Turbidity NTU - - - - - 8.6 |1S 3025 (Part 10)
13 | Total Hardness as CaCO, mg/L - - - - - 84 IS 3025 (Part 21)
14 |Calcium as CaCO4 . mg/L - : - - . 48 IS 3025 (Part 40)
P.T.O
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1 |Station code 3632 Page 20f 2
2 [Date & time of Sample taken |Date  |04-08-2022 ' Time | 03.00pPM | 9P %‘;Zyater Lake
B |[SAMPLE COLLECTED BY -

Smt. Vishalakshi, AEO

3 [Name of Monitoring Station Veerapura Lake
RO: Doddaballapura
4 Dat.e of commencement of 05-08-2022 W-1265
test
5 |Date of completion of test 17-08-2022 W-1265
6 [Particulars of sample collected |Lake Water Sample collected from west side of lake
. 3 Water Quality Criteria
:l Parameters Unit ager Quality Criter Result Test Method
N A B C D E

15 [Magnesium as CaCO, mg/L - - - - - 8.0  |IS 3025 (Part 46°
16 [Chloride as Cl mg/L - - - - - 16 IS 3025 (Part 32)
17 |Sodium as Na mg/L - - - - - 15 IS 3025 (Part 45)
18 |Potassium as K mg/L - - - - - 2.0 IS 3025 (Part 45)
19 (Sulphate as SO, mg/L - - - - - 2.0  [IS 3025 (Part 24)
20 [P- Alkalinity mg/L - = - - - Nil
21 [Total Alkalinity as CaCQj mg/L - - - - - 40

IS 3025 (Part 23)
22 |Bicarbonate ( HCO;) mg/L 5 : - . w 40
23 [Carbonate ( £OY e = Py = - - Nil
24 | Total Dissolved Solids mg/L - - - - - 92 IS 3025 (Part 16"
25 | Total Phosphate as P mg/L - - - - - BDL |IS 3025 (Part 3D
26 [Fluoride as F mg/L - - - - - BDL ]IS 3025 (Part 60)

INFERENCE

Class “D”- As per Primary Water Quality Criteria — CPCB.

Designated best use - Propagation of Wild Life, Fisheries.

Note: 1. The above results pertain only to the sample tested.

2. The report shall not be reproduced without the written a

3. Samples will be stored for a period of 10 day

4. Decision Rule: “Statement of conformity a
stipulated by regulatory authority”,

5. BDL: Below Detection Level in mg/L.
Boron as B :0.1;Total Phosphate as P:0.05;Fluoride as F:0.1 ;Ammonia as N ;0.1.

Qadkg,-ﬂ%ﬁ'j

Authorized Signatory (Biological)

(Radha M.N)

Assistg;;t Scientific Officer

----En1189Repon----

pproval of the laboratory.
s from the date of issue of report.
pplies only to analysis of results which meets the standards

Authorized § gnatory (Chemical)
(Farhath Jabeen)
Deputy Scientific Officer
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KARNATAKA STATE POLLUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABORATORY

MoEF RECOGNISED ENVIRONMENTAL LABORATORY
1SO/IEC 17025 Aceredited Testing Laboratory by NATIL Vide Certificsate Number TC-5487

1SO 9001:2015 und 150 45001:2018 CERTIFIED LABORA' ORY

ANALYSIS REPORT

Email:centrallali@ikspcb.gov.in
Website : http://kspeb. gov.in

¥ ou.ss Do, LARCESR

K S P.C 3, “'Nisaiga Bhavan”
7" D Cross. Thimmaiah Road,
Shivanagar. Bangalore — 560079

Date : 19-09-2022
1 [Station code 3632 Page lof 2
2 |Date & time of Sample taken |Date  |04-08-2022 Time | 03.00 PM TypeB‘:)fd;Nater Lake
SAMPLE COLLECTED BY :
3 |Name of Monitoring Station |Veerapura Lake Smt. Vishalakshi, AEO
RO: Doddaballapura
4 V‘S'b.le,Efﬂuem Discharge In | \one v | Moderate High Other Completed by Scientific Assistant
Proximity ;
5 |Weather Cloudy Clear Windy Raining ¥ Verified by: Deputy Scientific
Officer
Depth of water body (meter) | <50 cm 50-100cmv | >100 cm Flood AGENCY: KARNATAI
Cattl e Date of
7 |Human Activities e elon Fishing ¥ Other commencement of 05-08-2022
/ Wading Farming test
Y :
D
8 |Colour Clear | Turbid | Green Brown ate of completion 17-08-2022
of test
9 |Odour None ¥ Fishy H2S Other Sample Report No. W-1265
10 [Particulars of sample collected |Lake Water Sample collected from Wwest side of lake |Sample No. W-1265
SL - . Water Quality Criteria
Parameters Unit Result Test Method
No A B C D E
1 [Temperature @ - - - - " 25  |Thermometric
2 |pH@25° C - 6.5-8.5 | 6585 [60-90| 6585 |6085| 65 [IS3025(Part1l)
= | Conductivity@25° C ps/cm 5 . < - 2250 133 |IS 3025 (Part 14)
. MPN APHA 23" edition(92Z
: 5 2
4 |Total Coliform 100ml 50 500 5000 92000 A, B, C). 9-68 {0 9-75
MPN 500 APHA 23rd edition
5 |Fecal Coliform o - oo | - - . 4600 [(9221 E,D).
permissible) 9-77 to0 9-78
6 |Dissolved Oxygen mg/L 6 5 4 4 - 6.3 |IS 3025 (Part 38)
Biochemical Oxyge
p [ProchemicalXyEen mg/L 2 3 3 ’ - 4.0  [1S3025 (Part 44)
Demand(3 days @ 27 "C)
8 |Chemical Oxygen Demand mg/L - - - - - 36 IS 3025 (Part 58)
APHA 23rd edition
9 [Boron as B mg/L : - - - 2 BDL | 4500-B B)
10 [Nitrate as N mg/L - - . - - 0.41 [IS 3025 (Part 34)
11 [Ammonia as N mg/L - - - - - BDL |[IS 3025 (Part 34)
12 | Turbidity NTU - - - - - 120.8 |[IS 3025 (Part 10)
13 | Total Hardness as CaCO4 mg/L . = - - - 32 IS 3025 (Part 21)
14 |Calcium as CaCO; mg/L E 1871 - . - 24 1S 3025 (Part 40)

P.T.O



1 080-23238458

TC-5487

Email:cantrallabfkspeb.aov.n

Website

KARNATAKA STATE POLLUTION CONTROL BOARD

CENTRAL ENVIRONMENTAL LABORATORY

MoEF RECOGNISED ENVIRONMENTAL LABORATORY
ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487
1SO 9001:2015 and 1SO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT

 hittps/ikspeb. gov.in

8D

2
LITTIROT, 2onivis

K.8.P.CB

(aLvR o}

. “Nisarga Bhavan™

7" D Cross, Thimmaiah Road,
Shivanagar, Bangalore - 560079

Date: 01-08-2022
1 |Station code 3632 Page 1of2
2 |Date & time of Sample taken [Date 05-07-2022 Time | 03.20 PM Typ eB(z)fd\\?IVater Lake
SAMPLE COLLECTED BY :
3 |Name of Monitoring Station |Veerapura Lake Sri. Ramesh K.M EQ
RQO: Doddaballapura
4 Visﬂ?le'Efﬂuent Discharge in NoneV | Moderate High Other Completed by Project Assistant
Proximity
5 |Weather Cloudy | ClearV Windy Raining Verified by: Deputy Scientific
Officer
’) Nepth of water body (meter) | <50 em | 50-100cmy | >100 cm Flood AGENCY: KARNATAKA
;_ Cattl Mel Date of
7 |Human Activities - -~ Fishing ¥ Other commencement of 06-07-2022
Wading Farming test
8 |Colour Clear ¥ Turbid Green Brown S ol completion 15-07-2022
of test
9 |Odour None ¥ Fishy H2S Other Sample Report No, W-971
10 |Particulars of sample collected |Lake Water Sample collected from west side of lake |Sample No. W-971
SL. . Water Quality Criteria
Parameters ‘ Unit Result Test Method
No A B C D E
1 |Temperature °C - - - - 25 Thermometric
2 pH@25U C - 0.5-8.0 0.5-8.5 | 6.U0-5.U 0.-6.0 0.0-8.2 0.5 IS5 3UZ5 (Part IT)
3 |Conductivity@25° C us/cm - - - 2250 351 |IS 3025 (Part 14)
)_... . d  ge.r
] . MPN APHA 23" edition(9221 |
4 | I'otal Coliform 100ml 50 500 5000 9200 A, B, C). 9-68 {0 9-75
. 500 APHA 23rd edition
5 |Fecal Coliform . Desirable) | . 470 |(9221 E,D).
/100ml 2500 (Max
permissible) 9-77 to 9-78
6 |Dissolved Oxygen mg/L 6 5 4 4 - 6.0  [IS 3025 (Part 38)
Biochemical Oxygen
7 m 2 3 3 - 3.0 |IS 3025 (Part 44
Demand(3 days @ 27 °C) oL ’ ( )
8 [Chemical Oxygen Demand mg/L - - - - 37 IS 3025 (Part 58)
APHA 23rd edition
9 |Boron as B mg/L - - - 2 BDL (4500-B B)
10 [Nitrate as N mg/L - - - - 1.1 [IS 3025 (Part 34)
11 |Ammonia as N mg/L - - - - 0.51 |IS 3025 (Part 34)
12 (Turbidity NTU - - - - 35.2  |IS 3025 (Part 10)
13 | Total Hardness as CaCO; mg/L - - - - 60 IS 3025 (Part 21)
14 [Calcium as CaCOgq mg/L - - - - 32 IS 3025 (Part 40)
182

P.T.O



Station code

3632

‘ Timj 03.20 PM |

Type of Water

Page 20f 2

2 [Date & time of Sample taken |Date '05-07-2022 Body Lake

' o SAMPLE COLLECTED BY :
3 |Name of Monitoring Station Veerapura Lake Sri. Ramesh K.M EO

RO: Dodda ballapura
4 Date of commencement of 06-07-2022 W-971
test
5 |Date of completion of test 15-07-2022 W-971
6 [Particulars of sample collected [Lake Water Sample collected from west side of lake
Wat lity Criteri
SI. Parameters Unit . I ater Quality Criteria Result Test Method
No A B C D E
15 [Magnesium as CaCo, mg/L - - - - - 28 IS 3025 (Part 46°
16 [Chioride as CI mg/L - - B - - 32 IS 3025 (Part 32)
17 [Sodium as Na mg/L - - - - - 33 IS 3025 (Part 45)
18 [Potassium as K mg/L - - - - - 6.3 |IS 3025 (Part 45)
19 |Sulphate as SO, mg/L - - - - - 38.0 (IS 3025 (Part 24)
20 [P- Alkalinity mg/L - - - - . Nil
21 |Total Alkalinity as CaCO, mg/L - - - B - 76
IS 3025 (Part 23)

22 |Bicarbonate ( HCO,) mg/L - . @ . - 76
23 |Carbonate ( CO,) mg/L - 5 = T
24 [Total Dissolved Solids mg/L - - - - - 236 [IS 3025 (Part 16)
25 [Total Phosphate as P mg/L - - - - - 0.2 (IS 3025 (Part 31)
26 |Fluoride as F mg/L - - - - - 0.20  |IS 3025 (Part 60)

INFERENCE

Class “D”- As per Primary Water Quality Criteria — CPCB,

Designated best use - Propagation of Wild Life, Fisheries.

No

te: 1. The above results pertain on ly to the sample tested.
2. The report shall not be reproduced without the wr
3. Samples will be stored for
4. Decision Rule: “Statement of conformi

stipulated by regul atory authority®,
5. BDL: Below Detection Level in mg/L.
Boron as B :0.1;Total Phosphate as P:0.05.

Authorized Signatory (Biological)

(Radha M.N)

Assisé;:t Scientific Officer

itten approval of the laboratory.
a period of 10 days from the date of issue of report. )
ty applies only to analysis of results whicl meets the standards

Authorized Sjgnatnry (Chemical)

~~~End qfggport.—

(Farhath Jabeen)
Deputy Scientific Officer
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KARNATAKA STATE POLLUTION CONTROL BOARD
CENTRAL ENVIRONMENTAL LABORATORY

5,00.200 0.500., RINEYSS™,
2 ®e ‘0 "w00s0, ©F, Biqesy 0%,

T IS e it RO BB LASOTON st S
TC-5487 1SO 9001:2015 and ISO 45001:2018 CERTIFIED LABORATORY 7" 13 Cross, Thimmaiah Road,
Shivanagar, Bangalore — 560079
ANALYSIS REPORT
Date : 24-02-2023
Muttur lake, Doddaballapura, Doddaballapura tq,
F THE LAKE : . . ’
NAME OF THE Bengaluru rural dist Lati 13.165691, Long 77.33607 Rage'l of 1
Smt. Vijaya.M, DEO DATE OF COMMENCEMENT OF
SAMPLE COLLECTED BY : : ’ ;
RO : Doddaballapura TEST : 02-02-2023
) DATE OF COMPLETION OF
DATE OF COLLECTION : 31-01-2023 TEST : 14-02-2023
DATE OF RECEIPT : 01-02-2023 SAMPLE REPORT NO. : W-3554
PARTICULARS : Lake water sample SAMPLE NO. : W-3554
: Wat i iteri
St Parameters Unit ter Quality Criteria Result Test Method
No A B C D E
1 [pHat25°C - |6.5-8.5]6.5-8.5(6.0-9.0| 6.5-8.5 | 6.0-8.5 7.4 IS 3025 (Part 11)
2 |Conductivity @ 25°C ps/cm - - - - 2250 562 18 3025 (Part 14)
3 |Oxygen (Dissolved) mg/L 6 5 4 4 - 5.6 IS 3025 (Part 38)
Biochemical Oxygen
4 Demand(3 days @ 27° C) mg/L 2 3 3 - - 4.0 IS 3025 (Part 44)
. MPN/ APHA 23rd edition (9221 A,
5 |Total coliforms 100mL 50 500 | 5000 - - 92000 B, C). 9-68 t0 9-75
6 [Sodium Absorption Ratio - - - - - 26 4.0 IS 11624
. APHA 23rd edition
7 |Free Ammonia mg/L - - - 1.2 - BDL (4500 NH3- D)
' APHA 23rd edition
8 |BoronasB mg/L - - - - 2 BDL (4500-B B)
9 |Copper as Cu mg/L - - - - - BDL IS 3025 (Part 42)
10 |Zinc as Zn mg/L - - - . - 0.08 IS 3025 (Part 49)
11 [Nickel as Ni mg/L - - - - - BDL 18 3025 (Part 54)
12 [Manganese as Mn mg/L - - - - - 0.08 APHA 23rd edition (3111B)
13 | Total Chromium as Cr mg/L - = . - - BDL IS 3025 (Part 52)
14 |Iron as Fe mg/L - - - - - 0.35 IS 3025 (Part 53)
15 [Cadmium as Cd mg/L - - - - - BDL 1S 3025 (Part 41)
16 (Lead as Pb mg/L B - - - - BDL IS 3025 (Part 47)

INFERENCE

Class “D”- As per Primary Water Quality Criteria — CPCB.

Designated best use - Propagation of Wild Life, Fisheries.

Note: 1. The above results pertain only to the saniple tested.

2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.

4. Decision Rule: “Statement of conformity applies only to analysis of results which meets the standards
stipulated by regulatory authority”.

5. BDL: Below Detection Level in mg/L.

Free Ammonia :1.0; Boron as B:0.1;Copper as Cu:0.05; Nicke! as Ni:0.1;Total Chromium as Cr:0.2;

Cadmium as Cd :0.04;Lead as Pb:0.2.

5

Authorized Signatory (Chemical & Biological)
(Gouri Golsangi)
Assistant Scientific Officer

184

~———End of Report———




Ph :080-23238458
Emali:centrallab@kspcb.gov.iln
webslte:kspcb.karnataka.gov.In

R ¢.00.57.0.0., RINF HIT",
N1/ 7 d¢ ‘@' egod, 2o, vF,
KARNATAKA STATE POLLUTION CONTROL BOARD STIIrd, Woridwdo-560079
CENTRAL ENVIRONMENTAL LABORATORY Ks.p C.B,, “Nisarge Bhavana”
7" D Cross, Thimmaiah Road,
MoEF RECOGNISED ENVIRONMENTAL LABORATORY Shivanagar, Bengaluru—-560079

ISO/IEC 17025:2017 accredited Testiog Laboratory by NABL vide Certificate Number TC-5487
1SO 9001:2015 and 1SO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT.
Date : 04-07-2023

y Bashettihalli Lak d at locati
NAME OF THE LAKE : aso ettihalli },a : Sampl:e collected at location Page 1 of 1
(13"16'03.2"N77°33'14.0"E)
Sri. Vijaya .M, DEO DATE OF COMMENCEMENT OF
P :
SAMPLE COLLECTED BY RO: Doddaballapura TEST :06-05-2023
) ! DATE OF COMPLETION OF
DATE OF COLLECTION : 05-05-2023 TEST :16-05-2023
DATE OF RECEIPT : 06-05-2023 ’ SAMPLE REPORT NO. : W-324
PARTICULARS Lake Water Sample SAMPLE NO. : W-324
Sl P Uni Water Quality Criteria
No arameters nit A B C > = Result Test Method
1 |pH - |6.5-8.5| 6.5-8.5|6.0-9.0| 6.5-8.5] 6.0-8.5 6.9 1S 3025 (Part 11): 2022
2 |Conductivity pSfem| - - - - 2250 736 1S 3025 (Part 14): 2019
3 |Oxygen (Dissolved) mg/L| 6 5 4 4 - 4.6 IS 3025 (Part 38): 2019
Biochemical Oxygen Demand ' : .
‘{ 4 @27° C for 3 days mg/L 2 3 3 - - 4.0 18 3025 (Part 44): 2019
o MPN/ APHA 23rd edition
5 |Total coliforms 100mL 50 | 500 [ 5000 - - 160000 (9221 BY: 2017
Sodium Absorption : .
6 Ratio (SAR) - - - - 26 BDL 1S;11624: 2019
. ) APHA 23rd edition
7 |Free Ammonia as N mg/l.| - - - | 12 - BDL (4500 NH3-D): 2017
APHA 23rd edition
8 |B B - - a "
i mg/L : 2 BDL | (4500-B B) : 2017
9 |CopperasCu ~ mghL| - - - - - 0.013
10 |ZincasZn mg/L - - - - - 0.006
11 |Nickel as Ni mg/L - - - - . 0.012
F-fdsapcse s Mo we | - | - | - | - - 0.062 _|APHA 23rd
13 |Iron as Fe mgL| - . . - = 0.660 |edition (3125B): 2017
14 |Cadmium as Cd mg/L - - - - - BDL
) 15 |Lead asPb mg/l. | - “ - - - BDL
16 |Total Chromium as Cr mg/L - - - - - 0.002
Class “D”- to prescribed standards with respect to Biochemical Oxygen Demand @ 27° C for
INFERENCE 3 days &Total coliforms, as per Primary Water Quality Criteria— CPCB.
' Designated best use - Propagation of Wild Life, Fisheries

Note: 1. The above results pertain only to the sample tested.
2. The report shall niot be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.

4, BDL: Below Detection Level in mg/L.
Sodium Absorption Ratio (SAR):2.0;Boron as B:0.1:Free Ammonia as N:1.0;Cadmium as Cd:0.003;Lead as Pb:0.006.

Authorized Signatory (I.ﬁ'ological) Authorized Signalury (Chemical)
(Radha M.N) (Farhath Jabeen)
Assistant Scientific Officer Deputy Scientific Officer
———End of Report———
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Ph : 080-23238458 T
Fax :080-23238300 .
e
e —
o=t b il B’
A -
S, SN
SN KARNATAKA STATE POLLUTION CONTROL BOARD
i'lBGEMR'ﬁ; CENTRAL ENVIRONMENTAL LABORATORY
’,ﬁ‘\\_
AN Legal 423)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAT, LABORATORY

ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487
1SO 45001:2018 CERTIFIED LABORATORY

Email:centrallab@kspcb.gov,in
Website : http://kspeh. gov.in

B.00.300.0.350., KINEISR"”,

2 8¢ ''Eng, O, 53500, 08,
LiISN0S, eloriviati-meoono
K.S.P.C.B, “Nisarga Bhaviin”
7™ D Cross, Thimmaiah Raud,
Shivanagar, Bangalore — 560079

ANALYSIS REPORT
Date: 27-12-2021
Bashettihalli lake, Page lof1
NAME OF THE LAKE : Bashettihalli, Doddaballapura-tq, DATE OF COMMENCEMENT OF TEST:
Bengaluru Rural Dist, 08-12-2021
.| Smt. Vijaya.M, DEO
SAMPLE COLLECTEDBY: | b ). Doddaballapura DATE OF COMPLETION OF TEST: |
15-12-2021
DATE OF COLLECTION ; 07-12-2021
DATE OF RECEIPT : 08-12-2021 SAMPLE REPORT NO: W-2657
PARTICULARS : Collected on west side of lake collected | SAMPLE NO : W-2657
SI Water Quality Criteria
) Parameters Unit Result Test Method

No A B C D E

1 | pH@25°C - 6.5-85 | 6.5-8.5 | 6.0-9.0 { 65-8.5 | 6.0-8.5 6.7 1S 3025 (Part 11)

2 | Conductivity@25° C ps/em - " . = 2250 281 IS 3025 (Part 14)

3 | Dissolved Oxygen mg/L 6 5 4 4 - 6.3 1S 3025 (Part 38)

Bjochemical Oxygen ’

4 Demand (3 days @ 27 0 C) mg/L 2 3 3 - - 6.0 IS 3025 (Part 44)

5 | Total Coliform doom |50 | s00 | so00 | - . 540x10% |, APiA Zrdedition

6 | Sodium Absorption Ratio - - - - & 26 BDL 1S;11624

7 | Free Ammonia mg/L o “ - 1.2 - BDL Alzgls/?)(f ?\}ICJ‘I; fili)tion

. . APHA 23rd edition
8 | BoronasB mg/L, . - < - 2.0 BDL (4500-B B)
Class “ D” — As per Primary water quality criteria-CPCB
INFERENCE : ; . A -
Designed best use - Propagation of Wild Life, Fisheries

Note:1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 10 days from the date of issue of report.

4. Decision Rule: “Statement of conformity / non conformity applies only to test results as per

standard stipulated by regulatory authorjty™.
5. BDL: Below Detection Level in mg/L.
Boron as B:0.1; Free Ammonia:1.0; Sodium Absorption Ratio:2.0.

Autliorized Signator‘y (Biological)
(Radha M.N)

Assistant Scientific Officer
---End of Report--~
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Autlmrmtory (Chemical)

(Farhath Jabeen)
Deputy Scientific Officer
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